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LOK SABHA

Wednesday, the 22nd March, 1961/
Chaitra, 1, 1883 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MRr, SPEAKER in the Chair|

ORAL ANSWERS TO QUESTIONS

Fertilizer; tor Tea Gardens

+
{ Shri Rameshwar Tantia:
" Surt P. C. Borooah:

Will the Minis'er of Food and Agri-
culture be pleased to state:

*1017

(a) wh-thor it is a fact that the
tea gardens are cxperiencing great
difficultirs in obtaining the required
quantity of fer.ilizers;

(b) what was the shortfall in sup-
ply during 1960; and

(c) whether  :ome  improvement

has since been made?

The Minister of Agriculture (Dr.
P. S, Deshmukh): (a) to (c¢). A state-
ment is laid on the Table. [See Ap-
pendix III, annexure No. 85].

Shri Rame-hwar Tantia: The state-
ment shows that ammonium sulphate
which is required by the teca gardens
has been supplied to the extent of 78
per cent, whi'e ammonium sulphate
nitrate has been met to 'he extent of
150 per cent. May I know whether
Government will switch over to the
right type of fertilisers for the tea in-
dustry which is our biggest foreign
exchange earner?

Dr. P. 8 Deshmukh: Sulphate of
ammonium nitrate is also the right
type of fertiliser. It is more used
in the South. We try to supply what-
ever is available to the best of our
ability.

2328(Ai) LS—I1.

6392

Shri Rameshwar Tantia: May I
know whether it is a fact that on
acocount of short supply of fertilisers
in 1960 the tea crop has suffered?

Dr. P, S. Deshmukh: In 1960-61 we
could give to South India 70 per cent
of their demand and so far as North-
East India is roncerncd one hundred
per cent,

Shri P. C. Borooah: May I know
whether it iz a fact that the total
recquirement of  the tea industry in
North-East India was 71,000 tons in
1960 against which only 51,000 tons
vrore supplied and a further reduc-
vou of 83 per cent was made in 1861
requirement?

Dr. P. 8. Deshmukh: As I said, we
arc in short supply—there is no doubt
about it, On the whole, we have
given much more priority to the tea
gardens than we have given to others.

Shri Abdul Salam: May I know
whether Government will agree to a
proposal whereby the Association of
Tea Planters could import fertilisers
and meet the foreign exchange in-
volved by exporting tea over and
above the present export?

The Minister of Food and Agricul-
tuce (8hri 8. K. Patll): This is a
matter of policy. If that type of
transaction is approved of by the
Commerce and Industry Ministry and
the Finance Ministry, there is no
harm. Tea is our best earner of
foreign exchange. Therefore to sug-
gest that we shall send tea and take
more fertilizers is no solution.

Shri Barman: Is the Ministry
aware that wherecas sulphate of am-
monia is mos'ly consumed and given
to the tea gardens, agricultural areas
are not getting any fertilizers whatso-
ever in certain parts of the country,
inspite of the best attempis of the
representatives?
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Shri 8, K. Patil: I do not think
that the other agricultural areas are
not getting anything. If it is contend-
ed that they get less, I admit, because
unfortunately the f rlilisers have got
t0 be imported. Therefore, limita-
tions of foreign exchange do come in.
But this year we are trying to meet
even the demandg of other agricul-
tural areas to the tune of 90 per cent
and possibly in a year or two cent
per cent. Therefore, this difficulty
would not arise.

Several Hon. Members rose—

Mr. Speaker: I am not going to
allow a general discussion on ferti-
lizers. This question is confined to
tea. Shri Tangamani.

8hri Tangamani: May 1 know what
percentage of the demand of the
plantations from the South has been
met from indigenous production and
what percentage from imported
stock? I would like to know what
was the demand for ammonium sul-
phate nitrarate which is very much
in demand and how much has been
supplied.

Dr. P. S. Deshmukh: I would like
to have notice of that question.

Shri P. C, Borooah: I find from the
statement that during 1961-62 it is
proposed to meet the realistic require-
ment in terms of nitrogen in full. May
1 know how this requirement is going
to be met.

Shri 8. K. Patil: This year we are
importing more fertilisers, So far as
the demands of the cash crops are
concerned, we can give them one
hundred per cent. It is good to us
even for earning foreign exchange.

Shri K. S. Ramaswamy: Will Gov-
ernment tak~ step: to supply fertilis-
ers in the form of mixtures®

Dr. P. S, Deshmukh: Sometimes
State Governments do provide mix-
tures and sometimes some private
firms undertake it

Shri Chintamonl Panigrahi rose—

Mr. Speaker: Is tea grown in
Orissa? Next question.
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Soil Conservation

+
Shri Ram Krishan Gupta:
*1018. Shri Hem Raj:
Shrimati Ila Palchoudhuri:

Will the Minister of Food and
Agriculture be pleased to refer to the
reply given to Starred Question No.
899 on the 14th December, 1960 and
state:

(a) whether Government have con-
sidered the report of the team of soil,
conservation expert; and

(b) if so, the result thereof?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes Sir.

(b) A statement showing the more
important recommendations made by
Mr. Don A. Williams and the action
taken thereon iz laid on the Table
[See Appendix III, annexure No. 86]

Shri Ram Krishan Gupta: May I
know what steps are being taken for
coordination of soil survey activities
among the various Branches of the
Centre and the State Governments
as recommended in the report?

Dr. P. S. Deshmukh; We have been
trying our best to coordinate the acti-
vities and I think we have achieved
quite a great deal of success in this.

Shri Ram Krishan Gupta: It is
stated in the report that soil and
water programmes must be technical
rather than political? May I know
what the word “political” signifies”

Mr. Speaker: ‘“Political” is anything
other than “technical”.

Shri Ram Krishan Gupta: What
does the word “political” signify?

Dr. P. S. Deshmukh: I do not know
where the word occurs. I have not
been able to spot it

Shri Tangamani: 1 find that most
of the recommendations—15 in num-
ber—have been forwarded to the
State Governments for their views.
May I know how many State Gov-
ernments have sent their replies and



6395 Oral Answers
the nature of the action they propose
to take?

Dr. P. 8. Deshmukh: I would like
to have notice of the question.

Primary Health Centres

+
( Shri Kodiyan:
*1020. { Shri Warior:
LSh'ri Tangamani:

Wilr the Minister of Health be
pleased to state:

(a) what was the target fixed for
opening primary health centres in
the country in the Second Five Year
Plan;

(b) whether the target ig likely to
be achieved at the end of the Plan;

(c) if not, the reason for the short-
fall; and

(d) how many have been opened in
Madras State during the Second
Plan?

The Minister of Health (Shri Kar-
markar): (a) 3,000

(b) and (c). About 2,900 centres
are likely to be opened by the end
of this month. Due to the shortage
of personnel some of the centres are
not adequately manned.

(d) 96.

Shri EKodiyan: May I know whe-
ther the expenditure on these pri-
mary health centres is entirely borne
by the Health Ministry, or a part of
the expenditure js shared by the
Ministry of Community Develop-
ment?

Shri Karmarkar: A part of the
non-recurring expenditure and a
part of the recurring expenditure for
the Plan period is met by the Health
Minitry. The other expenses are met
by the State Governments,

Shri Kodiyan: May I know whe-
ther advice in family planning is
given in these primary tealth cen-
tres?
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Shri Karmarkar: Yes, Sir, all our
medical institutions are expected to
give advice in family planning We
hope to expand family planning work
to all the centres during the Third
Five Year Plan—in fact to all the
medical institutions in the country.

Shri Tangamani: From the gtate-
ment we find that 96 centres have
been opened in Madras. May I know
in how many centres we have got
proper medica] personnel and whe-
ther there is any shortage? Do
Governmernt propose to star{ at least
one primary health centre in each of
the community development units?

Shri Karmarkar: Yes, Sir, during
the Third Five Year Plan period we
hope to cover at the rate of one pri-
mary health cenire for one commu-
nity development centre. Regarding
the earlier part of the question, in
Madras of the 117 health centres,
happily the number of centres with-
ont doctors is only 14

Shri Ranga: Are they to serve only
family planning purposes, or the
usual purposes for which rural dis-
pensaries are established? May I also
know what is their equipment?

Shri Karmarkar: Equipment is for
health and health includes family
planning.

Shri Ranga: st gz, »ft woay €7
F%l T sy 1 want information,
nnt this Shastri business.

Mr. Speaker: The hon. Member did
not follow the chain of questions.

Shrl Ranga: I followed it—that is
wry I put this question.

Mr. Speaker: He said it is primarily
a health centre. Incidentally provi-
sion is mede for giving instructions
and advice in family planning. He
said he wag trying to see that every
centre afforded that kind of facility.
If one is primary the other is se-
condary, The hon. Member has not
perhapc foliowed. I liave no objec-
tion if he has anything new to ask.
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Shri Rarga: Let him keep the in-
formation with him.

Shri Karmarkar: I
with the Speaker.

Shri Tyagi: Health being a trans-
ferred subject, may I krow if the
Central Government can take over
this function in their own hands or
the State Governments are also
shouldering some of the responsibi-
lities of the Centre,

entirely agree

Shri Karmarkar: My hon. friend
speaks ag though he iz ir the Mont-
ford Feform days. IHeulth ang Edu-
ca‘ion havc been largely State sub-
jects. But the Central Government,
as my hon friend should know, is the
coordinating agency. We ﬂnance them
we guide them, we coordinate their
effort. Therefore, it is cqually cur
thing—subjcet to the Corstitution.

Shri Tyael: How is [t financed? Tt
is a transferred csucjeet. Do they
finance i or not?

Shri Karmarkar: Sir, I think he has
not forgotten the Cossitution. In the
Censtitution. there are three Lists:
whollv Central List, then the Con-
current List and then the State List.

Mr. Speaker: Arc wo going to have
a dissertation on this now? . . .
(Interruptions),

An Hon. Member: Tier¢ is no need
for the Health Minisier here.

Shri Braj Raj Singh: He should
not be here .... (Interruptions).

Shri Tyagi: I wanted to know whe-
ther the States are contributing any-
thing to it or not. The question is
whether the whole burden is being
shouldered by the Centre or the
States also share it?

Mr, Speaker: He did not put that
question at all. What part of the ex-
penditure for the primary hesalth
centre is contributed by the States
and what part, by the Centre?

Shri Karmarkar: 1 am saying this
subject to correction: between the
Community Development Ministry
and the Health Ministry we make
lump sum grant of about Rs. 70,000
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for the quarters and residences. A
A part of the non recurring expendi-
ture alsp comes from us and about
fitty per cent of the recurring ex-
penditure also but this is subject to
correction. The States also do con-
tribute and when a permanent health
centre is established, it becomes the
normal routine part of their ad-
ministration,

Shri Ranga: You could have given
that answer earlier; you do poetry
here.

Shrimati Renuka Ray: Is it not a
fact that while there is shortage of
personnel both in regard to midwives
and nurses and doctors in many parts
of the country, there is also a sur-
plug in some paris? What s the
Health Ministry doing in order to
help the State Governments who
have lack of personnel to get them
from tho:e arras where there is a
surplus?

Shri Karmarkar: There is a State
like West Bengal which has a surplus
of doctors; there is a State like Orissa
which has a deficit of doctors and so
are many more States. If the State
Governments are advised to take doc-
tors from the surplus States, some-
how or the other they are not always
willing: uniformly they are not wil-
ling and we cannot force them,

Shrimati Renuka Ray: There is a
surplus of midwives and nurses in
Madrag State while in the northern
regions you do not get enough peo-
ple. Is it not possible to have some
arrangement by which those who are
surplus are utilised by the others?

Shri Karmarkar: We have always
encouraged making up the deficit
from the surplus States. For instance,
nurses from Keralg are found in
every part of the country.

Shri Basumatari: What is the basis
of selecting these primary thealth
centres? May I know whether back-
wardness is also one of the criteria?

Mr. Speaker: What are the criteria
followed or adopted in fixing up e
primary health centre? Is it the



6399 Oral Answers
business of the hon. Minister here or
of the State? The hon. Member wants
to know that.

Shri Karmarkar: In so far as the
primary health centres are also help-
ed by the international organisations,
the Central Government and the in-
ternational organisations, come to-
gether and fix up a certain standard.
For instance, a doctor that is to be
there is to be an M.B.B.S.

‘.\lr.. Speaker: He asked about the
location.

Shri Karmarkar: The location rests
absolutely with the States; the ad-
ministration iz absolutely with ‘hem.

Public Health Engineering

*1021. Shri Ajit Singh Sarhadi:
Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that State
Governments are nol fully utilising
the facilities for short term and long
term training in Public Health Engi-
neering provided by the Centre; and

(b) if so, the further steps being
taken to increase such facilities?

The Minister of Ilealth (Shri Kar-
markar): (a) While facilities for short
term training courses in Public Health
Engineering are not fully utilised,
those for long term training are
more or less compleiely utilised.

(b) The question of increasing the
facvilitie: was considered by the
Fourth Conference of Public Health
Engineers. A statement containing
the recommendation of the Confer-
ence, in this respect, is laid on the
Table. [See Appendix III, annexure.
No. 87]. The recommendations have
been referred to the State Govern-
mentslauthorities concerned for im-
plementation.

Shri Ajit Singh Sarhadi: In view
of the fact that even the public health
engineering conferrnce has  admitted
that the response from the Statesg is
not very encouraging, is any propozal
under consideration to open the Cen-
tral institution to fresh medical gra-
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duates, besides the State service per-
sonnel?

Shri Karmarkar: No, Sir, This is
primarily to serve the personnel of
the States and therefore at present
the idea is not to open these training
centres except as was permissible
earlier. We are (rying to persuade
the States more and more and the
States are coming in. It may take a
little time and we shall get sufficient
personnel.

Shri Ajit Singh Sarhadl: Is any
quota fixed for cach State to send ser-
vice personnel to these institutions?

Shri Karmarkar: As I said, at the
higher rung the State Governments
hav: not yet deputed sufficient num-
ber; at the lower level, they have.

Power Prrjects in U.P.

+
*1022 ( Shri S. M. Banerjee:
tmax . \ Sbhri Radha Moban Singh:

Will the Ministcr of Irrigation and
Power be pleased to state:

(a) the number and names of
power projects in Uttar Pradesh in-
cluded in the Third Fiv. Year Plun;

(b) whether both Jamuna Hydel
Project and Matatila project have
been included;

(c) if not, the reasons for the same;
and

(d) what steps have been token by
the Centre to overcome the power
shortage in Uttar Pradesh?

The Deputy Minisier of Irrigation
and Power (Shri Hathl): (2) to (d). A
statement giving the information is
laid on the Table. [See Appendix III,
annexure No. 88].

S8hri 8. M Banerjee: From the
Statement I find that the power
shortage in UP is expected to be
met substantially by the power pro-
jects to be included in the Third
Plan. I want to know whether any
of these projects except the Rihand
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dam is likely to be completed within
the Third Plan and whether they
have been included in the core of
the Plan?

Shri Hathi: There is no distinction
so far as the core and the non-core
are concerned. Some of the schemes
which are continuing schemes will be
completed in the Third Plan and the
total generation of power would be
378 MW at the end of the Second
Plar..

Shri S. M. Banerjee: Has it been
brought {o the knowledge of the hon.
Minister that more than 40 per cent
of the power produced in the Rihand
project is not being utilised because
of non-availability of adequate trans-
mission arrangements and if so whe-
ther the Centre proposes to help the
State in this connection and if so, in
whal way?

Shri Hathl: I do not think that
Rihand is generating power. There is
not much difficulty because of the
lack of transmission apparaius and
facilities will be given for transmis-
sion of power.

Shri Raghubir Sahai: Is the hon.
Minister aware that at many places
in CD blocks in western UP. where
tube wells had been constructed for
irrigation purposes, no electricity had
been supplied? What steps are con-
templated to be taken to avoid that
dificulty and to supply electricty to
these tube wells?

Shri Hathi: The question does not
really deal with tube wells but the
difficulty may be due to shortage of
power or want of low transmission
lines. I am not sure as I have not got
the facts about these things. I shall
.look into the matter,

Shri Ansar Harvani: Is jt not a fact
that almost all the power projects in
U.P. have been delayed in construc-
tion and they have not kept up to
the target date and if so, the reasons
therefor?

ANrl Hathi: I do not think there
were many power projects. The only
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one that{ was delayed was the Mata-
tila and that was because it Was not
included in the core of the Plan and
th2 foreign exchange was not avail-
able. We have now made foreign ex-
change available and the work will
progress.

Y Ko w10 fyafY . wx HqIAT AT
# APz wrdd A A F W
¥ gafau arfaa 7€ fFar mara@its
ag uw foger gor weTERT @t A
gt o< fawdt ) =far gEmEDn
AT AL Fr ME 1WA @FAAA
gal Fi & fag foe war afFa Faw
W oFam % fagag aff oo =@
TN ox & arr oW g fFow
Aad  gEadhT QAT § A1 drar
0 $Af v Az TET G G
ST AR FAr g & g8 ak
¥ FTHaE g A g !

Shei Hathi: All the necessary for-
eign exchange has now been given
and Rs. 80 lakhs were required and
provision has been made, That pro-
ject will be completed in the Third
Plan period.

oy wgArq fag & g A
QT g &+ aYAT  gESA W
=9 wT aF T ger AR IAEr
™ ara ¥y fafa g 7

Shri Hathi: The Yamuna Hydel
scheme has two phases: the first
phase and the second phase. The
first phase is expected to give 56 MW
of power and that will be completed
in the Third Plan.

fegrem fog : Feds &% ww
A [T AT v T m ?
sqrar &= 17 A faorelt v

feer  weqfrrm S @
@I WARATAENE 6 I
Fqdf &7 & fag fawsly 2%

13
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w oA Am R § wafe ag
fidre ¥n 31 & faqy awmar o
qr ! FragEd g F fgedw
1 fawelt WA FgF I NRTF faa
faodt 3 E ST @ &1 faz T
T FqF W@ & wq w fawsd

F Fr@ ?

Shri Hathi: The distribution of
power within the State ig a matter
for thg State Electricity Board. But
so far as completion of the Rihand
Dam is concerned, it will be complet-
ed and it will be able to supply power
within the next few months.

Shri Radhelal Vyas: May I know
whether any settlement has been
arrived at between the States of
Uttar Pradesh and Madhya Pradesh
with regard to the distribution of
power that will be generated by the
Rihand Dam and Matatila Dam; if so,
how has it been settled?

Shri Hathi: About Rihand Dam,
Sir, there was a question a few days
back and 1 replied that the matter
was foken up by the Zonal Council
in their last meeting and it was decid-
ed that the Chief Ministers of both
the States should meet and seitle
the question.

Shri P, K, Deo: We understand
that most of the power that would
be generaled by the Rihand Project
would be utilised for the aluminium
plant, May I know what percentage
of power would be available for
rural electrification and other pur-
poses?

Shri Hathi: I think, Sir, of the
250,000 kilowats 55,000 kws or so will
be absorbed by the aluminium fac-
tory and the remainder will be
avaliable for other things.

Shri 8. M. Banerjee: May I know
whother the State Government of
Uttar Pradesh has demanded any
financial aid from the Centre for the
completion of this plant; if so, what
amount the Centre proposes to give
to complete this plant?
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Shri Hathi: The question of finan-
cial assistance to bc given o powver
projects is not decided on the basis
of individual projects. When the
whole plan is considered, what the
State would raise from their own
resources and what aid should be
given from the Centre is first decided.
So sufficient care is taken to see
that once a programme is fixed for
the construction of projects they are
to be financed properly:

At g feg © AT WA 3 wgr
¢ fF oma @ T gegfafa-
aq cAre & JAg | { ag JrAar
wgaT g f_ amt o= gvEe #@
A fomdy T ® A oA A
HI-ATAICT FY AT ZRIY

Shri Hathi: I did not mention 50
per cent, I said that 55,000 kws out
of 250,000 kws will be absorbed by
the aluminium plant.

st T3 fag : W@F ) e 2
@ & o mE-aror & fEAf
!T[‘?I'E‘Jﬂ'l

Shri Hathi: It is rather difficuly to
have all the figures, at hand now
but I think 25,000 kws are being
supplied toc the Railways.

Boeing 707 for A.LL

+
Shri Morarka:
Shri Nathwanl:
Shrimati Renuka Ray:
[ 8hri Ram Krishan Gupta:

Will the Minister of Transport and
Commanications be pleased to refer to
the reply given to Starred Question
No. 813 on the 1st December, 1960
and state:

(a) whether any decision has since
been taken for purchasing more Boeing
707 planes for Air India International;

(b) if so, the number of planes pro-
posed to be purchased, with price and
dale of delivery; and

*1023.
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(c) whether any foreign assistance
has been obtained for this purpose?

The Depu'y Minister of Civil
Aviation (Shri Mohiuddin): (a) to (c).
Air India International have with the
approval of Government decided to go
in for ‘wo more Boeings (707), sub-
ject to foreign assistance in the form
of loans being available. It is ex-
pected to finalise the details of loans
etc. this month. March/April, 1962
is the likely date of delivery. The
purchase of these two Boeings would
cost about Rs. B00 lakhs.

Shri Morarka: May I know whether
the Government has assessed the re-
quirements for the entire Third Plan
period; if so, what funds have been
allotted for this purpose?

Shri Mohiuddin: For the Third Five
Year Plan period, aboul Rs, 15 crores
to Rs. 16 crores have been allotted for
these requirements of Air India In-
ternational.

Shri Morarka: Before deciding to
purchase Boeing 707, may I know
whether Government has examined the
comparative merits of other similar
planes; if so, what were those planes
and how did they compare in price?

Shri Mohiuddin: These requirements
were very critically examined.  For
example, Comet 4, Caravelle and
others were considered and it was the
opinion of the technical personnel
that Boeing 707 would be the best
under the circumstances.

Shrimati Renuka Ray: The hon.
Deputy Minister stated that  these
Boeings are going to be  purchased
through foreign loans. May we know
where these foreign loans are coming
from and how long it will be before
these are delivered to us?

Shri Mohiuddin: These Boeings are
likely to be delivered in April, 1962.
The loans are being negotiated in
US.A.

S8hri Ramanathan Chettiar: May I
know what is the commission that
Air-India International is giving to
the Indian representatives in respect
of the purchase of these Boeings?
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Shri Mohiuddin: I do not think—
subject to correction—Air-India Inter-
nationa] has paid any commission. We
can say that Air-India International
has not paid any commission {o any
representative. This is a direct deal
between Air-India International and
the manufacturers.

Shri Ramanathan Chettlar; The
hon. Minister for Transport and Com-
munications on a prior occasion in
answer {0 a supplementary question of
mine said that he will enquire into
this matter. He gave this assurance.
I want to know what has happened to
that assurance.

Mr, Speaker: He says there is no
commission.

Shri Ramanathan Chettiar: That
was the information I gave, and the
hon. Minister for Transport and Com-
munications said: “I thank you for the
information, I shall enquire into it".

The Minister of Transport and Com-
munications (Dr. P. Subbarayan):
After enquiry we have found out that
we are dealing direct with the Cor-
poration.

Shri Sadhan Gupta: The first three
Boeings were purchased for Rs. 11
crores, May I know why the last two
are to be purchased at Rs. 8 crores,
that is to say, on an average, Rs. 33
lakhs to Rs. 34 lakhs more than the
price in the case of the first three?

Shri Mohiuddin: Price differentials
are there. The order for the first set
was placed about four years ago and
there has been some rise in the prices
since then.

Shri Morarka: The hon. Minister, in
answer to my supplementary, did not
give the information which I wanted.
I want to know how the price of
Comet 4 compare with that of Boeing
707.

Shri Mohiuddin: I am not aware of
the price of Comet 4 But the price
factor was not the only important
consideration in this respect.
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Shri Ramanathan Chettiar: Are
Government aware of any commission
being paid by the Boeing Company of
U.S.A. to the Indian representatives?

Shri Mohiuddin: I am not aware of
it.

Shri Ranga:
quiries about it?

Shri Ramanathan Chettiar. Will the
Government make enquiries about itl?

Mr. .Speaker: Next Question.

Will they make en-

Stoppage of Booking of Jira to South
India

*1024. Shri M. B. Thakore: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that at Dadar
Railwary Station the booking  for
“Jira” (o South India has been stopped
recently with the result that the far-
mers as well as the Jira Merchants of
Unjha have incurred heavy losses on
account of the fall in price of “Jira”;
and

(b) if so, what steps are being taken
to ease the situation.

The Deputy Minister of Railways
(Shri S V. Ramaswamy): (a) No.

(b) Does not arise.

Shri M. B. Thakore;: May I know
the total booking of “Jira” from
Dadar Station since 19577

Shri S. V. Ramaswamy: There is no
booking of Jira at Dadar; it is done
from Unjha in the Rajkot Division,
Saurashtra, wvia, Dadar. Enquiries
reveal that all demands have been
met in 1960. Representations have
been received that the loading would
be of the order of 25 wagons per day"’
from April, 1961 and we have made
arrangements to meet the demand.

Shri M. B. Thakore: May I know
the nature of the representations that
were made?

Bhri §. V., Ramaswamy: I just now
said that the representation was that
there will be heavy traffic and that
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they would require 25 wagons per
day. We are making necessary ar-
rangements,

Shri P, R. Patel: May I know whe-
ther Government has received any
complaints from the merchants of
Gujerat, especially North Gujerat, re-
garding stoppage of booking, and if it
was not authorised by Government
what action has been taken against
the Station Master who refused to do
the booking?

Shri S. V. Ramaswamy: [ just now
said that all demands of 1960 have
been met. As regards 1961, represen-
tations have been received and we are
making necessary arrangements.
There has been no complaint so far.

Hirakud Control Board

*1025. Shri Chintamoni Panigrahi:
Will the Minister of Irrigation and
Power be pleased to slale:

(a) whether the Control Board of
Hirakud has been abolished after the
transfer of conirol of Hirakud Dam
from the Centre to the Orissa Govern-
ment;

(b) whether the Contro] Board has
written off any amount of money since
its inception; and

(¢) if so the amount ol money
written off so far under the various
heads?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No, Sir.
Consequent on the taking over of the
Hirakud Dam Project by the Govern-
ment of Orissa, the Control Board hus
been reconstituted by the Stale Gov-
ernment with effect from Ist April,
1960.

(b) and (c¢). On the recommenda-
tions of the Control Board a sum of
Rs. 2,58,396-38 has been writlen off
since its inception i.e., from 1st Novem-
ber, 1952. Be<ides this, the Control
Board has also approved the write off
of asumofRs. 17,394-27 by the Chief
Engineer, Hirakud Dam Project, The
amounts written off separately under
various heads are not at  present
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available. Thig information is being
collected and will be furnished, when
received.

Shri Chintamoni Panigrahj. The
Secretary of this Control Board is the
Chief Engineer of the Hirakud Dam
Project. May I know  whether all
‘these amounts have been written off
on the recommendations of the Secre-
tary of the Control Board who is the
Chief Engineer himself?

Shri Hathi: When any item comes
up for being written off it is consider-
ed by the Board as a whole and it is
only after the approval of the Board
that these amounts were written off.

Shri Chintamoni Panigrahi: May I
know whether the hon. Minister is
aware that the amounts that have been
written off relate only to the ex-
penses incurred by the Chief Engineer
and also the staff which was not
necessary, and if so, whether this mat-
ter will be enquired into?

Shri Hathi: As I said, the total
amount of Rs. 2 lakhs odd is from
1st November, 1952 to 1961. To col-
lect all the information will take some-
time, and as I have =tated in the re-
ply, we are collecting the information
and as soon as it is received 1 shall
supply the information to the House.

Shri Supakar: After the reconstitu-
tion of the Control Board, may I know
whether the Board contains any re-
presentative of the Central Water
and Power Commission?

Shri Hathl: In the newly constituted
Board, after 1st April, 1960, there is a
representative of the Ministry of Irri-
gation and Power and also a represen-
tative of the Finance Ministry of the
Government of India.

Shri Chintamoni Panigrahi: May I
know whether the Minister is in a
position to let us know the total
amount which has been spent so far
towards the travelling allowance and
other things. as well as the meetings
of the Control Board, since its incep-
tion?
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Shri Hathi: That information will
have to be collected. That means, for
the period from 1952 to 1861, I shall
have to collect the figures and get all
the TA bills checked up.

Mr. Speaker: When once there is a
Board, they will have to pay. Next
question.

Staff in Irwin Hospital, New Delhi

*1026. Shri D. C. Sharma: Will the
Minister of Health be pleased ¢o state:

(a) whether it is a fact that staff in
the Irwin Hospital, New Delhi is
insufficient to cope with the number of
patients being referred to specialists
from various dispensaries connected
with it;

(b) whether patients so referred to
have to wait for hours to get their
turn in the hospital; and

(c) if so, whether Government pro-
pose to take any steps to augment the
medical staff in the hospital in order
to avoid the long waiting by the
patients?

The Minister of Health (Shri Kar-
markar): (a) and (b). No, Sir.

(c) Does not arise.

I would like to add that the only
dispensaries connected with the Irwin
Hospital are the Employees’ State
Insurance dispensaries, and I under-
stand that the specialist staff sanction-
ed is quite satisfactory.

Shri D, C. Sharma: May I know
how much money has been spent on
the hospital for the increase in staff
and the increase in equipment during
the Second Five Year Plan?

Shri Karmarkar: I should like to
have notice.

Shri D. C. Sharma: May I know
what type of specialists are there
these days, and whether the hon
Minister has received any complaints
with regard to the inefficiency of the
specialist staff, for example, in res-
pect of X-ray and other things?
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Shri Karmarkar: We have not re-
ceived any complaints. Recently the
staff has been augmented by the start-
ing of the Maulana Azad Medical Col-
lege and therefore the position has
eased. There is no doubt that out-
patients have to take their turn and
wait till the urgent cases are examined.
There is also some time-lag in the
case of these routine examinations but
that will continue to exist.

Shri b. C. Sharma: May I  know
if there is any proportion observed by
the Ministry of Health between the
number of patients and the number of
doctors that are required to deal with
them? I want to know if there is any
rough estimate about it, and, if so,
whether that proportion is being kept
in view both in respect of the general
outpatients and the patients who re-
quire special treatment.

Shri Karmarkar: We keep a general
sort of assessment with regard to the
number of doctors necessary. But as
my hon, friend knows, it is not only
the patients from Delhi that come to
the Irwin Hospital but patients from
the surrounding areas roundabout 300
miles from Delhi also come to this
hospital, especially if it is a case of
cancer. So, the number of patients
attending is a little larger than it
might be otherwise. We are trying to
equip the hospital with such percent-
age of staff and equipment as is physi-
cally possible for us to do.
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Shri Tangamani: May 1 know tha
number of workers who are registered
under the ESI scheme who are getting
treatment at the dispensaries attached
to the Irwin Hospital and the indus-
tries covered there?

Shri Karmarkar: I should like to
have notice about that.

Shri Tangamani: The original ques-
tion itself deals with the various dis-
pensaries attached to the Irwin Hospi-
tal, and the main answer tellg us thas
they are able to cope with the number
of patients referred from various dis-

pensaries.

Mr. Speaker: The question refers to
gpecialist, as I see from part (a) of
the question.

Shri Tangamani: And also the dis-
pensaries. The Minister also replied
that they are providing dispensary
facilities to the workers covered by the
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ESI scheme. So, I wanted to know
the number of workers who are cover-
ed by the scheme.

Shri Karmarkar: He might have
just added one or two words more:
that is to say, ‘“What is the number of
patients who have attended during
such and such a period”? But what
he asked was, whether the available
facilities are enough to cope with the
work or not. I said they are able to
cope with it. So far as the ESI
scheme is concerned, it is satisfactory;
so far as the general public is con-
cerned, it is not so satisfactory. But,
if my hon. friend now wants to ask
another question, he can table a se-
parate question and I shall answer it.

Shri D. C. Sharma: May I know if
there is any plan for enlargement of
this hospital and for increase of staff
and equipment in the next year or so
and, if so, has the Minister got such
a plan before him?

Shri Karmarkar: Recently we have
agreed to augment the number of beds
by 300—I forget the exact number. In
any case, it is 250, For these 300 ad-

ditional beds there will be additional
staff.

Shrimati Ila Palchoudhuri: The hon.
Minister remarked that there is a
shortage of staff. Is there anybody to
attend to the patients immediately
while they are waiting? Sometimes,
the nursing staff have to attend to such
patients who have to wait for hours.
Has the nursing staff been increased?

Shri Karmarkar: Who is waiting? I
do not follow.

Mr. Speaker: The patients are wait-
ing, and she wants to know whether
there is any proposal to incrcase the
nursing staff.

Shrimati Ila Paichoudhuri: Yes; even
the nursing staff should be increased.

Shri Karmarkar: The nursing staff,
while the patients are waiting? I am
not able to follow. The sooner the
patients come, the quicker they can
be attended to; that is, those who come
first need not wait long. The patients
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who come one hour late may have to
wait. It all depends upon the number
of patients coming in the - first hour.
We are keeping them as comfortably
as possible. We have put some news-
papers and we are enlarging the wait-
ing space. There cannot be a short
shrift to that. The patients who come

have to be attended to by a competent
officer.

Shrimati Ila Palchoudhuri: He has
nol answered my question. The point
is, when the patients are wailing there
for hours, there must be somebody to
aitend to their immediate needs. Even
the nursing siaff sometimes is not
available.

Shri Karmarkar: My hon. friend
obviously does not know the practice.
If it is an emergen! case that requires
immediate attention, that patient s
given immediate precedence and I
attended to without a moment’s delay.
If it is a case that can wait,—there are
water-taps and other conveniences and
provisions. They have enlarged the
waiting space in the Irwin hospital.
When I enquired, I was told that they
are able 1o attend to about 2,500
patients a day.

This question, often arises, and as a
matter of curiosity, I made my own
enquiries in one of the best and com-
petent hospitals in London., I asked
them about the time that the patients
there have to wait for. They were
rather surprised at the quesfon: it
was surprising. They said the patients
have to wait as long as they come
late. Sometimes, they said, the
patients have to wait for five hours.
In the case of the Delhi hospital, no
patient has to wait for more than half
an hour or one hour or two hours as
the case may be. If he comes at 7
O’clock he is immediately attended to.
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Development of Port at Haldia

+
~ Shri Rameshwar Tantia:
shri P. G. Deb:
Shri Ram Krishan Gupta:

.1027"] Shri Aurobindo Ghosal:

| Shri Arjun Singh Bhadauria:

| Dr. Vijaya Ananda:

Will the Minister of Transport and
Communications be pleased to state;

(a) whether Haldia has been chosen
as the site for the new port to be de-
veloped during the Third Five Year
Plan; and

(b) if so, the amount earmarked for
the same?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) A provision of Rs. 7 crores has
been included in the Third Five Year
Plan for the project.

Shri Rameshwar Tantla: What will
be the handling capacity of this port
and whether big ships also will call
at this port?

Shri Raj Bahadur: It will depend
the traffic that will emanate. From
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the present studieg it is estimated that
it is expected to handle 5:2 million
tons.

Shri Aurobindo Ghosal; May 1
know by what time the railway link

from Kharagpur to Haldia will be
completed?

Shri Raj Bahadur: The railway link
is contingent upon the acceptance and
execution of the port project. I believe
it will be taken up simultaneously
with the execution of the port project,
after it has been approved.

Shri 8. C. Samania: Is it not a fact
that the requirements of the railway
line must come before the beginning
of the work on the port?

Shri Raj Bahadur: 1 may remind
hon. Members that there are two
experts, who are working at present;
one on the hydraulic aspect of the new
project and the other on the dredging
aspect to find out the draught clear-
ance for the traffic. Apart from that,
the technical staff of the Calcutta Port
Commissioners have prepared a pro-
ject report, which also is receiving
consideration of Mr. Posthuma, the
expert. After that report has been
examined, this question may be asked.

Shri 8. C. Samanta; The hon. Min-
ister said that during the Third Plan,
Rs. 7 crores have been allotted. May
I know wherefrom the money for
constructing the railway line will
come, because a very small sum has
been allotted?

Shri Raj Bahadur: That will come
from the railway allocation.

All India Institute of Medical Sclences

*1028. Shri P. C. Borooah: Will the
Minister of Health be pleased to state:

(a) whether the All India Institute
of Medical Sciences has been inaugu-
rated and classes started there;

(b) what courses have been intro-
duced in the All India Institute of
Medical Sciences, New Delhi;

(c) what is
Institute; and

the capacity of the
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(d) how much expenditure has
been incurred on the establishment of
the Institute so far?

The Minister of Health (8hri
Karmarkar): (a) to (d). A statement
is laid en the Table. [See Appendix
III, annexure No, 89.]

Shri P, C. Borooah: From the state-
ment I find that up to 31st December,
1960 a sum of Rs. 3,95,53,565 has been
spent. May I know whether any
foreign assistance has been received,
if so, from which country and also the
recurring expenditure on this
institute?

Shri Karmarkar: The amount of
foreign assistance is as follows: The
New Zealand Government have made
a grant of £1.1 million wunder the
Colombo Plan. The Rockefeller Foun-
dation have given a grant of 0:8 mil-
lion dollars for the purchase of equip-
ment, stores, etcc TCM has made
available—not yet spent—a sum of
Rs. 2900 lakhs under PL 480 towards
the construction of the institute's
building. The Rockefeller Founda-
tion have given grants of 30,000 and
84,000 rupees respectively for the
years 1960-61 and 1961-62 for pay-
ment of scholarships and stipends to
students. The TCM have agreed to
supply stores and equipment for the
institute, worth 50,000 dollars.

Shri P. C. Borooah: What about the
recurring expenditure of the Institute?

Shri Karmarkar: I should like to
have notice; that is in the budgetary
provision.

Shri P. C, Borooah: After the course
is introduced in the institute, may I
know whether instruction in impor-
tant subjects like radiation medicine
and nuclear treatment will be given?

Shri Karmarkar: Yes, Sir.

Shri Supakar: What will be the
non-recurring to.al capital expendi-
ture on the institute up to the time
when it is fully developed?

Shri Karmarkar: I have given the
figures for the Third Plan. The budget
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allocation for the next year is
Rs. 179:52 lakhs—revenue Rs. 67.12

lakhs and capital Rs. 112.4 lakhs. For
the Third Plan, the tentative alloca-
tion is—it has not been finalised yet
because the Plan has not yet been
finalised—Rs, 550 lakhs for the insti-
tute. The capital expenditure will be
Rs. 37452 lakhs, a major portion of
which will be spent on the construc-
tion of a 650-beddeq hospital OPD
and new development works. This is
still tentative subject to the finalisa-
tion of the Plan.

Shri Supakar: Will it be completed
by the end of the Third Plan?

Shri Karmarkar: I think so.

Shri Tyagi: Out of the Rs, 4 crores
spent on the institution, may I know
how much has gone towards the con-
struction of building and how much
towards equipment? What is the pro-
portion?

Shri Karmarkar:
have notice

I should like to
regarding th~ precise
break-up. The total expenditure
incurred on the institute since its
inception is Rs. 3.95 crores. Non-
recurring and recurring expenditure
spread over a period of 7 years from
1953-54 up to the end of the Second
Plan was originally Rs. 468.43 lakhs
and Rs. 107.61 lakhs. But regarding
the break-up of the Rs. 395 lakhs, as
I said, I should like to have notice.

Shri Tyagi: As far as [ know, the
building estimates are already sanc-
tioned. The hon. Minister can give
an idea as to how much was spent on
buildings?

Shri Karmarkar: I should like to
get full information and supply it to
the hon, Member.

Calcutta-Durgapur Expressway

*1029. Shri Subiman Ghose: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the detailed survey of
Calcutta-Durgapur expressway has
been carried out;

(b) when the work is to be taken
up and finished;
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(c) what would be the quantum of
land required for the purpose; and

(d) how much arable land would
be affected?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (d). In
August 1959, the Government of India
approved of a grant of about Rs. 1.53
lakhs for the detailed survey of the
proposed Calcutta-Durgapur Express-
way. The State Government are
reported to have completed so far the
survey from Calcutta upto Burdwan
and propose to take up the survey of
the remaining section shortly. Infor-
mation regarding the total land
required for the project and the arable
land affected can be supplied after
the detailed survey which is in pro-
gress has been fully completed.

It is proposed, in the first stage, to
undertake the work on the Calcutta-
Burdwan section only. It has, how-
ever, not been possible to finalise the
project pertaining to this section so
far due to the difficulty of finding the
required funds. The matter is, how-
ever, still under consideration.

Shri Subiman Ghose: From the
statement I find that the total arable
land to be acquired for this project
cannot be assessed before the com-
pletion of the detailed survey, but the
survey from Calcutta to Burdwan has
been completed. May I know whether
any assessment has been made as to
how much of arable land would be
acquired from Calcutta to Burdwan?

Shri Raj Bahadur: According to
information presently available in
regard to the sector Calcutta to
Burdwan, it is estimated that a total
area of about 2250 acres is likely to
be acquired and out of this about 2000
acres will be arable land. But this is
only a rough estimate at present.

Shri Subiman Ghose: Since Durga-
pur is connected with Calcutta by
rail, by G.T. road and it will be con-
nected by navigable canal, may 1 know
what purpose will be the served by
this Express way, in view of the fact

CHAITRA 1, 1883 (SAKA)

Oral Answers 6420

that vast tracts of arable land will be
consumed by this project?

Shri Raj Bahadur: I was not aware
whether there was any difference of
opinion about the fact that there is
extreme congestion so far as the road
between Calcutta and Burdwan is
concerned. Every day the traffic is
increasing and there are occasional
traffic jams. Therefore, it is very
necessary that there should be some
broader and wider road in this sector
to cater to the needs of the increasing
traffic.

Shri Ranga: There is a canal sys-
tem which is sought to be developed
by the Ministry concerned. If pro-
gress is being made in regard to that,
will it not be able to relieve so much
congestion, instead of having to
develop the other one?

Shri Raj Bahadur: The question
hardly arises out of this. But I may
tell him that the canal is expected to
take a particular type of traffic. The
speed and capacity of transport by
cana' is limited and naturally fast
moving traffic and commodities for
which fast means of transport are
needed cannot be catered to by the
canals.

Shrimati Ila Palchoudhuri: May I
know whether the people who will be
displaced by the acquisition of 2000
acres of arable land will be given full
compensation at the rates prevalent
today?

Shri Raj Bahadur: There is a law
and also rules and regulations about
acquisition of land for certain public
purposes and also for the assessment
and award of compensation.

Radio Isotopes for Medical purposes

+
[ Shri Shree Narayan Das:
 Shri Radha Raman:

Will the Minister of Health be
pleased to state:

*1030.

(a) the extent to which the medical
sciences in the country have so far
made use of radio isotopes both for
diagnosis and treatment;
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(b) the nature and extent of success
attained in this respect so far;

(c) whether any assessment as to
the requirement of radio isotopes for
medical purposes during the Third
Five Year Plan has been made;

(d) if so, approximate estimate; and

(e) the extent to which such
requirement is going to be met?

The Minister of Health (Shri
Karmarkar): (a) Radio isotopes are
being used in certain hospitals in the
ceuntry for rcscarch, diagnosis and
treatment.

(b) Radio isotopes have proved of
great utility in the diagnosis and
treatment of thyroid diseases and
Cancer. In the biological research
field they have proved of immense
success and have shown promising
results in treating blood diseases like
Leukemia and Polycythemia and some
advanced cascs of tumours of Ovary.

(¢) and (d). Some assessment has
been made by the Chittaranjan
National Cancer Research Centre,
Calcutta. The total cost estimated
during the Third Five Year Plan is
roughly Rs. 5,000 per year.

(e) The requirements will be met
partly by the Atomic Energy Depart-
ment, Trombay, and partly by import
from abroad.

Shri Shree Narayan Das: May I
know whether the Atomic Energy
Commission has given an assurance to
supply all our requirements in this
regard?

Shri Karmarkar: They have
assured us that they will do their
best. Whether they have assured us
that our full requirements will be
met or not, I am not sure at the
moment.

Shri Shree Narayan Das: Nothing
has been said as to the cost of this
treatment as compared with the other
treatment.

Shri Karmarkar: This is a kind of
treatment which was not possible at
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all before. So, there cannot be any
comparison of cost.

Shri Supakar: May I know the
value of the estimated import per year
on this account?

Shri Karmarkar: It was developed
only during last year when the
Atomic Energy Commission made
available such isotopes, which would
be useful in the treatment of thyroid
diseases. There were other  things
like Cobalt 60 and all that. For them
also we are allowing imports. It is
only now that we can make a fairly
firm estimate. As I said, for the iso-
topes the expenditure may be in the
range of Rs. 5,000 per year; may be,
it is an under-estimate.

Power Sub-Committee of Southern
Zonal Council

#1031. Shri Rami Reddy: Will the
Minister of Irrigation and Power be
pleased to state:

ta) whether the Southern Zonal
Council has set up a ‘Power Sub-
Committee' to go into the question of
the potentialities of Power genera-
tion, Zonal Grid etc;

(b) if so, what are the subjects that
have been referred to them for exami-
nation and report;

(¢) whether the Committee has sub-
mitted any report to the Zonal
Council;

(d) what are the proposals made
by the Committee; and

(e) what action has been taken en
these recommendations?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes,
Sir.

(b) The Committee has been set up
to advise the appropriate regional
authorities on problems of co-ordi-
nated development of power resources
in the States of Kerala, Madras and
Andhra Pradesh of the Southern
Zone, and in Mysore.
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(¢) The minutes of the meetings of
the Technical Committee were sub-
mitted to the Zonal Council.

(d) The proposals relate to the
establishment of the Southern Zonal
Power Grid.

(e) Preliminary works on inter-
State links and necessary technical
studies on Zonal Grid have been taken
up.

Shri Rami Reddy: May I know
whether Mysore is a participant in
this Committee?

Shri Hathi: Yes, Mysore is also a
member, as I mentioned.

Shri Rami Reddy: When are the
proposals likely to be finalized?

Shri Hathi: The proposals have
already been finalized and submitted
to the Zonal Council.

Radar Instrument at Dum Dum
Airport

*1032. Shri Assar: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that Radat
instrument for installation at Dum
Dum airport, Calcutta is lying un-
cared for at the Dum Dum airport
for the last many months and has
rusted; and

(b) if so, the reasons therefor?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) No, Sir.
The radar equipment, which is to be
installed at Dum Dum, has been kept
properly stored and is not likely to
deteriorate.

(b) Does not arise.

Shri Assar: May I know whether
it is a fact that up till now no radar
equipment has been installed in Dum
Dum? If so, may I know the reason
for the delay?

Shri Mohiuddin: At the present
moment, there is a radar equipment
operating at Dum Dum airport. The
new radar was obtained in order to
have some better equipment, and it
is expected that this will be installed
in due course.
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Shri Assar: May I know the reason
for the delay in the installation?

Shri Mohiuddin: The reason is that
this is a special equipment and it
requires special specifications of elec-
tric equipment and special type of
cables. It was found that the equip-
ments, specially the cables which are
required for the purpose, are not
locally available and have to be
imported. That was one main
difficulty.

Shri Assar: May I know the total
cost of that instrument?

Shri Mohiuddin: The cost is about
Rs. six lakhs, I think. But I am not
sure.

Shri S, C. Samanta: May I know
how the old instrument will be
utilized when this new one is instal-
led at Dum Dum?

Shri-Mohiuddin: If this is installed
at Dum Dum, the other one will still
operate for particular purposes. If
necessary, it will be shifted to another
airport.

Relief Work In Congo

*1033. Shrimati Maimoona Sultan:
Will the Minister of Health be pleased
to state:

(a) what contribution India has
made so far towards World Health
Organisation’s relief work in Congo;
and

(b) the nature and details thereof?

The Minister of Health (Shri
Karmarkar): (a) and (b). The Gov-
ernment of India have not made any
direct contribution to the World
* Health Organisation’s relief work In
Congo, but a medical team consisting
of two doctors and one nurse was
sent to Congo on 20th August, 1860,
for a period of six months, under the
auspices of the Indian Red Cross
Society. This medical team returned
to New Delhi on 13th February, 1981.
The Government of India paid a grant
of Rs, 33,203.50 to the Red Cross
Society towards the actual expendi-
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ture incurred on sending the medical
team. The Society has also made a
contribution of Rs. 5000 to the
Congolese Red Cross Society for pur-
chasing relief supplies.

Shri Karmarkar: I am answering
this question because this relates to
the aid received through the World
Health Organisation.

Shrimati Maimoona Sultan: In
view of the fact that there is a con-
flict of legal opinion as to which is
the legally constituted Government of
Congo, may I know whether the Gov-
ernment of India have put forward
any suggestion to the WH.O. as to
which is the Government with which
we have to deal in carrying out relief
work?

Shri Karmarkar: I shall be grate-
tul if she addresses that question to
the Prime Minister.

Shrimati Maimoona Sultan: Why?

Shri Karmarkar: She is asking
about the legally constituted Govern-
ment, which is beyond my purview.
Therefore, I am unable to answer that
question.

Delhi Milk Scheme

*1034. Shri A, M, Tariq: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any training is impart-
ed to the Managers and Assistant
Managers working in th:: milk depots
of the Delhi Milk Supply Scheme
before their appointment; and

(b) if so, the nature and period of
such training?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and (b).
Candidates selected for the posts of
Depot Managers/Depot Assistants are,
in the first instance, given training
for one or two days at the Central
Dairy, where the methods of sale,
maintenance of various records, deal-
ings with the public etc., are explained
to them. Thereafter they are posted
as understudies to experienced Depot
Managers for a period of two to three
days at existing milk depots so that
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they get practical training by actual
working.
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Mechanised Farms

Shri Birendra Bahadur
Singh{i:
*1036.<{ Shri Chandak:
Shri P. L. Barupal:
lShrl Radha Mohan Singh:

Will the Minister of Food and Agri-
oulture be pleased to state:

(a) whether a final decision has
been taken towards the establishment
of 10 mechanised farms in the coun-
try with foreign assistance;

(b) the details of the proposals with
the Government; and

(c) whether the Madhya Pradesh
State Government has moved the
Government of India urging that at
least one such farm be set up in
Madhya Pradesh also?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) No, Sir.

(b) The Committee on Large-sized
Mechanised Farms appointed bv the
Government of India for suggesting
suitable sites for setting up  more
mechanised farms in the country has
recently submitted its report. The
Committee has recommended that one
more mechanised farm having an area
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of about 30,000 acres should be set up
in Rajasthan,

Copies of the report of the Com-
mittee have been placed in the Parlia-
ment Library.

(¢) Yes, Three sites had been sug-
gested. Two of them were sub-
sequently withdrawn by the State
Government. The third site suggested
by the State Government has not been

considered suitable by the Commit-
tee.

Purchase of Craft for Ferry Service
Across the Brahmaputra

*1037. Shri Amjad Ali: Will the
Minister of Transport and Commu-
nications be pleased to refer to the
reply given to Starred Question No.
1357 on the 10th September, 1959
regarding the purchase of craft for
ferry service across the Brahmaputra
and state:

(a) when did the two ferry crafts
“Manas” and ‘Pancharatna” reach
Goalpara Ghat;

(b) what use has been made of
these ferry crafts till now; and

(¢) when they are being put into
operation?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) On the 11th
September, 1960.

(b) Due to non-availability of the
requisite crews it has not been pos-
sible to operate the ferry craft so far.

(¢) The arrangement of crew has
been made since and the crafts will
be operated from the 1st April, 1961.

Commodity Committee for Develop-
ment of Spices

Shri Ram Krishan Gupta:
*1038. / Shri Pangarkar:
Shri D. C. Sharma:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question No.
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898 on the 14th December, 1960 and
'state at what stage is the proposal to
set up a Commodity Committee for
the development of spices?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): A Central Com-
modity Committee for Spices and
Cashewnut is proposed to be set up
under a Resolution of the Govern-
ment of India. The draft resolution
has been referred to the State Gov-
ernments, Central Ministries and De-
partments concerned for eliciting their
views.

Shortage of Cables and Tele-Com-
munication Apparatus

#1039, Shri P, C. Borooah: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) whether India's special problems
relating to shortage of cables and
telecommunication apparatus were
diseussed at the second plenary ses-
sion of the International Telephone
and Telegraph Consultative Commit-
tee held in New Delhi recently; and

(b) if so, what ways and means, if
any, were explored to solve the pro-
blem?

The Minister of Transport and Com-
munications (Dr. P, Subbarayan): (a)
No.

(b) Does not arise.

Pamsenger Traffic Congestion on
Rallways
Shri 8. M. Banerjee:
*1040. { Shri Tangamani:
Shri Jagdish Awasthi:

Will the Minister of Railways be
pleased to state:

(a) whether there is a severe Pas-
senger traffic congestion on Railways
at Calcutta, Bombay and Madras;

(b) whether any scheme has been
chalked out to solve this problem;
and

(c) if so, its broad features?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
Yes, during the peak periods. Fx-
tension of electrification to cover
the suburban sections in Calcutta area
is under various stages of implemen-
tation. Efforts are also being made
to increase the frequency of  train
services as well as their load during
the peak periods to the extent possible
within the available resources.

Kurnool-Gooty National Highway
No. 7

*1041. Shri Rami Reddy: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) whether a scheme for widening
the B.T. surface in miles 32/0 to
60/0 of Kurnool Gooty National
Highway No. 7 is under consideration
of Government;

(b) what is the
scheme;

cost of the

(¢) when is the scheme likely to be
approved and sanctioned;

(d) when is the execution of the
work proposed to be started; and

(e) when is it proposed to be com-
pleted?

The Minister of State in the Minis-
try of Transport gnd Commaunications
(Shri Raj Bahadur): (a) to (c). An
estimate for widening the B.T. surface
in miles32/0 to 60/0 of Kurnool-Gooty
section of National Highway No. 7 was
sanctioned for Rs. 3,01,000/- on 6th
December 1860.

(d) The execution of the work is
expected to be started shortly.

(e) By the end of March, 1863.

Lady Hardinge Medical College and
Hospital, New Delhi

*1042. Shri Ram XKrishan Gupta:
Will the Minister of Health be pleased
to state:

(a) whether it iz a fact that the
pressure of indoor patients and
maternity cases is far greater than
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the number of beds available in Lady
Hardinge Medical College & Hospital,
New Delhi; and

(b) if so, the steps being taken by
Government to cope up with the need
of patients?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) The number of beds has been
increased from 402 in 1958 to 505 at
the end of 1960. A domiciliary
maternity unit has been started which
conducts delivery at patients’ resi-
dences. 212 deliveries were conducted
by this during 1960.

Agricultural Implements from West
Germany

*1043. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether West Germany has
offered to supply improved agricul-
tural implements in order to assist in
India’s Package Programme;

(b) if so, to what extent; and

(c) on what terms?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) No.

(b) and (c). Do not arise.

Medical Colleges in Maharashtra

2056. Shri Pangarkar: Will the
Minister of Health be pleased to state:

(a) the amounts of grants given by
the Rockefeller Foundation to the
various Medical Colleges in Maharas-

tra State during the years 1859-60
and 1960-61 so far; and
(b) the projects for which the

grants were given?

The Minister of Health (Shri Kar-
markar): (a) and (b). No grant was
made by the Rockefeller Foundation
to any Medical College in Maharash-
tra State during the years 1959-60 and

1960-61. The following aesistance
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was provided for the Seth G.8.
Medical College and associated K.E.M.
Hospital during the above years:

1959-60

One fellowship in anatomy to Dr.
K. D. Desai. One Travel grant in
the field dermatology, mycology and
pathology to Dr. S. C, Desai.

1960-61

One fellowship in Surgery to Dr.
T. P. Kulkarni. One travel grant in
the field of Medical Education to Dr.
S. V. Joglekar.

Family Planning in Maharashtra

2057, Shri Pangarkar: Will the
Minister of Health be pleased to state
whether the amount allotted to Maha-
rashtra Government for family plan-
ning programme for 1960-61 so far
has been fully utilised?

The Minister of Health (Shri Kar-
markar): A sum of Rs. 4,73,786 was
spent by the Government of Maha-
rashtra upto December, 1960, for
family planning programme out of an
allocation of Rs. 6,38,000. The balance
is expected to be utilised by the end
of the year 1960-61.

Departmental Catering Staff om
Railways

2058. Shri Kumbhar: Will the
Minister of Railways be pleased to
state:

(a) the number of employees grade-
wise in departmental Tea-stalls, Re-
freshment Rooms, Restaurants and
Dining cars of various Indian Rail-
ways as on the 1st January, 1861; and

(b) the number of Scheduled Caste
employees grade-wise among them?

The Deputy Minister of Railways
(8hri Shahnawax Khan): (a) and (b).
A statement giving the requisite in-
formation is laid on the Table. [See
Appendix III, annexure No. 90].
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Arkonam-Erode Railway Line

2059, Shri Nanjappan: Will the
Minister of Railways be pleased to
state:

(a) the progress so far made in
doubling of Railway lines between
Arkonam and Erode (Southern Rail-
way); and

(b) when the work will be com-
pleted?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(b). Doubling of 40 miles has been
completed and opened to traffic upto
end of February 1961. Further 12
miles of doubled track is expected to
be opened to traffic by 31-3-1961 to
be followed by another 10 miles by
June 1961.

Doubling of another 35 miles and
50 miles on the Arkonam-Erode sec-
tion has been programmed during
1960-61 and 1961-62 respectively.

Extra Deptt. Branch Post Offices and
Savings Bank Facilities in Assam

2060. Shrimati Mafida Ahmed: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the number of extra depart-
mental branch Post Offices converted
into sub-post offices during the Second
Five Year Plan period in Assam
State, District-wise; and

(b) the number of post offices in
which Savings Bank facilities have
been provided so far in the State?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
A statement is laid on the Table. [See
Appendix III, annexure¢ No. 91].

(b) 397.
National Highway No. 9

20681. Shri Rami Reddy: Will the

Minister of Transport and Commu-
nications be pleased to state:

(a) whether there is a proposal to
widen Miles 20/0 to 37/0 of Hydera-
bad-Vijayawada road (National High-
way No. 9);
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(b) what is the cost of the scheme;
and

(c) whether technical approval has
been accorded;

(d) whether any phased programme
has been drawn up for the execution
of the scheme; and

(e) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No sir; due
to limitation of funds during the
Third Plan, the work of widening
National Highways has to be given
low priority.

(b) and (c¢). Do not arise.

(d) No Sir.

(e) Does not arise.

P. and T. Buildings

2062. Shri Dharmalingam: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) the total amount sanctioned so
far during the Second Five Year
Plan for the construction of new post
office buildings in all the States; and

(b) the total amount sanctioned for
the Madras State and the number of
buildings constructed so far?

The Minister of Transport and Com-
maunications (Dr, P. Subbarayan): (a)

Rs. 478 lakhs.
(b) (i) Rs. 26'5 lakhs.
(ii) 8 completed; 13 in progress.

Electrification of Barpali and Patna-
Garh Towns (Orissa)

2063. Shri Kumbhar: Will the
Minister of Irrigation and Power
be pleased to state:

(a) whether there were proposals
to electrify industrial town Barpall in
Sambalpur District and Sub-Divi-
sional Headquarter Patnagarh town in
Bolangir District in Orissa during the
Second Five Year Plan period;
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(b) whether the Members of Par-
liament from Orissa proposed in 1958
in the informal consultative commit-
tee of the Irrigation and Power Minis-
tries of Orissa and Central Govern-
ment for electrification of these two
towns during the Second Five Year
Plan period;

(c¢) if so, the nature of steps belng
taken in this regard; and

(i) the details thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (d).
The information is being collected and
will be laid on the Table of the House
in due course.

Rallway Protection Force on
N. Railway

2064. Shri D, C. Sharma: Will the
Minister of Rallways be pleased to
state:

(a) the strength of the Railway
Protection Force of the Northern
Railway as on the 1st March, 1961
in each Division separately;

(b) the number among them belong-
ing to Scheduled Castes in each Divi-
sion; and

(c) the total expenditure involved
in maintaining the above Protection
Force in each Division during 1960-
617

The Deputy Minister of Raillways
(Shri Shabhnawaz Khan): (a) to (c).
A Statement is laid on the Table.
[See Appendix ITI, annexure No. §2.]

Silting of Bhakra Reservoir

2085. Shri D. C. Sharma: Will the

Minister of Irrigation and Power be
pleased to refer to the reply given
to Unstarred Question No. 1128 on
the 1st December, 1960 and state the
up-to-date progress made in the finali-
sation and notification of a Joint
Board comprising the representatives
of the Himachal Pradesh Adminis-
tration and Punjab Government to
check the silting of the Bhakra reser-
voir?
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The Deputy Minister of Irrigation
and Power (Shri Hathi): As stated in
reply to Unstarred Question No, 1128
given on 1st December, 1960, the Inter-
State (Punjab Himachal Pradesh) Soil
Conservation Co-ordination Board has
already been set up and re-constitut-
ed. A meeting of the re-constituted
Board was held at Simla on 13-3-1961
and some important decisions taken.
Necessary steps to notify the consti-
tution of the Board are gioot.

Buffer Stock of Foodgrains

2066. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any buffer stock of
food-grains has been built in India
this year:

(b) what is the quantity of food-
grains so stocked; and

(c) where they are located?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
to (c). The stocks of foodgrains
with the Central Government which
on 1st January 1960 amounted to
7.93 lakh metric tons increased to
21.53 lakh metric tons on 5th March
1961. Besides, the State Govern-
ments also held a stock of about 8
lakh metric tons on 5th March 1961.

The stocks of foodgrains with the
Central Government are stored at
suitable centres throughout the coun-
try.

Minor Irrigation Works in Himachal
Pradesh

2067. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the tota] amount spent on minor
tirrigation works in Himachal Pradesh
during 1960-681;

(b) the total amount budgeted and
sanctioned for the same purpose and
during the same period; and

(¢) the location of works done and
their progress Division-wise?
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_The Deputy Minister of Agriculture
(8hri M. V. Krishnappa): (a) to (c¢).
Necessary information is being col-
lected and will be placed on the
Table of the House as soon as avail-
able.

Cancer Hospitals

Shri Rameshwar Tantia:
2068 Shri §. M. Banerjee:
*7) Pandit J. P. Jyotishi:
* | Shri D. C. Sharma:

Will the Minister of Health be
pleased to state:

(a) whether the disease of cancer
ig increasing in the country;

(b) the number of hospitals and
beds, State-wise; and

(c) whether there is any proposal
for establishing a hospital in Rajas-
than?

The Minister of Health (Shri
Karmarkar): (a) As no All India
survey has been carried out to assess
the incidence of Cancer, it is not
possible to say whether its incidence
has increased.

(b) and (¢). A statement contain-
ing the available information is laid
on the Table. [See Appendix III,
annexure No. 93]. The Government
of India have given a grant-in-aid of
Rs, 1,50,000 to the Government of
Rajasthan for the establishment of a
25 bedded cancer ward in the Sawai
Man Singh Hospital at Jaipur.

Raid on Raflway Station on Jhansi-
Kanpur Line

Shri A. M. Tarig:
2069. Shri Ayyaknnu:

Will the Minister of Rallways be
pleased to state:

_(a) whether some desperades raid-
ed a wayside Railway Station on the
Jhansi-Kanpur line and also the staff
quarter on the night of the new
year's day;

(b) if so0, the details thereof; and

(¢) what steps Government pro-
pose to take for the security of life
of the staff, their properties and also
the Government properties at such
stations.

The Deputy Minisier of Railways
(Shri Shahnawaz Khan): (a) and (b).
Yes, Sir. In the early hours of
1-1-1861, 5-6 dacoits armed with
lethal weapons including a country-
made pistol, raided Parauna Railway
station on the Kanpur-Jhansi section
of the C/Rly. At the point of their
arms, they looted Railway cash
amounting to Rs. 20 from the ticket
tube and also relieved the station
staff of thcir belongings, such as
wrist watch, blanket, coat and cash
on their persons. Thereafter, they
bolied the booking office from out-
side and proceeded to the solitary
family quarter of the clerk incharge.
There they scaled over the compound
wall and broke open the inner door.
Rs. 100 in cash kept in a box and
other petty articles were taken away.
The mother of the clerk remonstrat-
ed, whereupon she got slightly injur-
ed on her lip. The police have
registered a case and are investiga-
ting.

(c) Surprise patrolling of the affect-
ed areas is done by the State police
who have also formed village defence
societies at several places to put up
resistance against criminals.

Roads in Punjab

2070, Shri Ram Krishan Gupta: Wijll
the Minister of Transport and Com-
munications be pleased to refer to
the reply given to Unstarred Ques-
tion No. 1822 on the 14th Decem-
ber, 1980 and siate:

(a) the nature of progress made so
far in completion of the following
roads being .consfructed under Cen-
tral Road Fund Scheme—

(i) Narnaul-Nizampur,
(ii) Rewari-Mohindergarh, and
(1ii) Loharu-Dadri; and

(b) when these are likely to be
completed?
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The Minister of State in the Minis-
try of Transport and Communications
(8hrl Raj Bahadur): (a) Earth work
has almost been completed on all the
three roads. Work on construction of
bridges and culverts and also collec-
tion of materials for the crust is in
progress.

(b) The first two projects are likely
to be completed by 3Ist December
1962 and the third one by the end of
1961.

Simla-Kalka Highway

2071. Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
munications be pleased to state what
steps are being taken to check land-
slides on the highway linking Simla
and Kalka?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The landslides on
the Simla-Kalka Highway generally
occur due to (i) the obstruction in
drainage on the hill above the road
and (ii) the erosion caused by decfores-
tation and uncontrolled grazing. Steps
are taken to keep watch and to re-
move the obstructions in drainage as
soon as possible. The Forest Depart-
ment take action to prevent defore-
station and to grow grass and shrubs
to stabilise the hill-sides.

National Nutrition Advisory
Committee

2072, Shri Ram Krishan Gupta: Will
the Minister of Health be pleased to
refer to the reply given to Unstarred
Question No. 1803 on the 14th Decem-
ber, 1960 and state the nature of
Government's decisions on the recom-
mendations made by the National
Nutrition Advisory Committee?

The Minister of Health (Shri
Karmarkar): The main recommenda-
tions of the National Nutrition Ad-
visory Committee are being further
processed by the following 3 Working
Groups which have been constituted:

(1) Working Group on Produe-
tion and Utilisation;
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(2) Working Group on Training,
Education and Extension Ser-
vices in nutrition; and

(3) Working Group on Nutrition
programmes and implementa-
tion of a National Nutrition
policy.

It is expected that the reports of
these Working Groups will be avail-
able by the end of March, 1961.
These reports will be further discuss-
ed at a meeting of the National Nut-
rition Advisory Committee thereatter.
The Government will examine the
recommendations in due course,

Disruption of Delhi-Bhatinda Line

2073. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased to
state:

(a) whether the traffic on Delhi-
Bhantinda line was disrupted during
1960 monsoon; and

(b) if so, for how many days it
remained so?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) Yes,
Sir,

(b) Through train services between
Delhi and Bhatinda were suspended
from 26-8-1960 to 23-9-1960. The
duration of dislocation of traffic on
different sections of this line are as
under:

(i) Narinderpura-Budhlada Sec-

tion.

from 26-8-1960 to 18-8-19860.
(ii) Budhlada-Bareta Section

from 30-8-1960 to 14-9-1860.
(iii) Bareta-Jakhal Section

from 28-8-1960 to 14-9-1960.
(iv) Delhi-Jind Section

from 26-8-1960 to 23-9-1960.

Over-payments to Railway Contractors

2074. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
to refer to the reply given to Starred
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Question No. 683 on the 23rd August,
1060 and state the nature of progress
made so far in regard to the investi-
gations into over-payments made to
contractors engaged on the doubling
of the Godhra-Ratlam Section of the
Western Railway?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): Depart-
mental action is in progress in one
case for which S.P.E’'s report had
been received. In the other case, the
S.P.E. have completed their investiga-
tion and are expected to submit their
report shortly.

Fishing Industry

2075 Shri Kodiyan: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) what steps Government propose
to take to organise the fishing indus-
try on a co-operative basfs during the
Third Five Year Plan period; and

(b) the amount to be spent for the
purpose?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and (b).
Organisation of Fisheries Co-opera-
tives is a responsibility of the State
Governments who have done consider-
able work already in this fleld. A
sum of Rs. 135 lakhs has been includ-

6444

ed in the Third Five Year Plans of
the State Governments for schemes
relating to Fisheries Co-operatives.
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Over-Bridge at Manmag Station

2078. Shri Pangarkar: Will the
Minister of Railways be pleased to
state:

(a) whether the over-bridge at

Manmad railway station has since been
completed; and

(b) if so, the total expenditure in-
curred thereon?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and (b).
The construction of a road over-bridge
at Manmad is in progress at an esti-
mated cost of Rs. 7,568,351, out of which
the Railway’s share is Rs. 5,11,735 and
that of Road Authority Rs. 246,816
The Railway'’s portion of the work i.e,
the bridge proper, is expected to be
completed by 31-3-1961. The work on
road-approaches has been taken up by
the State Government but it is too
early to indicate when they would be
able to complete the same,

Remodelling of Manmad Rallway
Station

2079, Shri Pangarkar: Will the
Minister of Rallways be pleased to
state:

(a) whether there is a proposal to
remodel the Manmad Railway Station
during the first year of the Third Five
Year Plan; and

(b) it so, the time by which the
proposal will materialise?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
Due to paucity of funds and on con-
sideration of the proposals for electri-
fication of Igatpuri-Bhusawal section
in the Third Five Year Plan, the com-
plete remodelling of Manmad Yard is
not being planned at present.

However, the works of extending
Down passenger platform and provid-
ing flush type latrines in the waiting
hall have been completed. The
works of providing covered tranship
shed for parcel traffic, II class waiting
room, now booking office on the down
side with circulating area, extension
of the foot over-bridge to connect the
new booking office and extension of
Up platform are in progress.
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Shortage of Staft in Willingdon
Hospital, New Delhi

2080. Shri M. B. Thakore: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that there
is shortage of staff in Willingdon
Hospital New Delhi;

(b) if so, the details thereof; and

(c) the steps proposed to be taken
to recruit more staff?

The Minister of Health (Shri
Karmarkar): (a) to (c). So far as
medical and ancillary staff are con-
cerned, Willingdon Hospital is ade-
quately staffed.

However, a few of the sanctioned
posts are vacant and necessary action
to flll the posts in question through
the U.P.S.C./Employment Exchange is
being taken. Due to the ban on reec-
ruitment, additional posts in the ad-
ministrative and ministerial categor-
ies are not being sanctioned.

Bombay-Delhi Highway

2081, Shri M. B. Thakore: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
Bombay-Delhi Highway has not been
completed;

(b) if so, the reasons therefor; and

(c¢) whether it is a fact that metal
used in the road is very thin and at
many places the road has been washed
away by the rains?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b).
Bombay is connected with Delhi by
National Highway No. 8 via Baroda.
Ahmedabad, Jaipur and also by Na-
tional Highway No. 3 (from Bombay
to Agra via Indore-Gwalior) and Na-
tional Highway No. 2 (from Agra to
Delhi via Mathura). Both these
routes are black-topped and bridged
except at a few places on National
Highway No. 8 where at present
existing causeways and submersible
bridges are being replaced by high
level bridges. The work of construc-
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tion of a direct link on National
Highway 8 between Ghodbander and
Manor in Maharashtra State has been
postponed to the Third Five-Year
Plan due to paucity of funds. The
postponement for this construction
does not effect the present traffic, as
another road already exists between
Bombay and Manor vig Thana,
Bhiwandi and Vada, which is fully
bridged and black-topped.

(c) No, Sir. The amount of metal
used for the construction ' of new
sections of the roads and for improve-
ments to the existing sections is in
accordance with the normal stand-
ards. The length from Nadiad to
Navsari in Gujarat State on National
Highway No. 8 was damaged due
to abnormal rains and floods during
1959. Most of the damage has been
repaired.

R.M.S. Headquarters, Silchar

2082. Shri Ram Krishan Gupta:
Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1401 on the 6th December,
1960 and state the nature of decision
taken regarding shifting of R.M.S.
headquarters from Silchar to Gauhati?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): It
has been decided to maintain the
status quo.

Beds for T.B. Patients in Hospitals

2083. Shri Raghunath Singh: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that bed in
proportion to population for T.B. in
India is one bed for 14,000, whereas in
U.P. proportion of one bed is for 42,000
population; and

(b) if so, reasons for this disparity?

The Minister of Health (Shri Kar-
markar): (a) Yes, the information is
nearly correct..

(b) Health is a State subject, and it
is for the State Government to estab-
lish more T.B. beds.
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Ganga Ram Hospital, New Delhi

Shri A. M Tariq:
2084, . Shri Ayyakannu:
Shri P. C. Borooah:

Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that Ganga
Ram Hospital, New Delhi, is facing
closure threat on account of Govern-
ments's decision to wind up Ministry of
Rehabilitation from which the hospital
used to get an annual grant of one
lakh rupees;

(b) whether Ministry of Health has
refused to render such a grant to the
Hospital; and

(¢) how Government propose to help
this institution to tide over the finan-
cial difficulties?

The Minister of Health (Shri Kar-
markar): (a) Government is not aware
of any such contingency. The hospital
has been receiving a grant of Rs. 1
lakh from the Ministry of Rehabili-
tation every year. It is, however,
true that this hospital, like several
other hospitals, will not be receiving
any grant from the Ministry of Re-
habilitation, as the scheme for finan-
clal assistance to educational, medical
and cultura] institutions lapses at the
end of the Second Plan period and no
assistance will be given under it to
any institution after that date.

The Ganga Ram Hospital has also
been getting grants-in-aid from the
Municipal Corporation of Delhi. In
the year 1959-60 a grant of Rs. 10,000
was given by the Corporation. The
request for the payment of a grant-in-
aid amounting to Rs. 65,000 for the
current year is under consideration of
the Municipal Corporation of Delhi.

(b) No such request has so far been
received from the authorities of the
Ganga Ram Hospital, New Delhi. The
Central Health Ministry has, paid a
grant of Rs. 25,000 to the Hospital dur-
ing the current financial year.
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(c) The question will be examined
when a request is received by the
Government of India. The Delhi Ad-
ministration are formulating certain
rules and principles for giving grants
to voluntary institutions in Delhi.

Residential Buildings in Hirakud Pro-
ject Canal Area

2085. Shri Chintamoni Panigrahi:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Government have for-
mulated any programme for the pro-
per utilisation of many permanent
residential buildings constructed in
the canal areas of the Hirakud Pro-

ject;

(b) whether Government propose to
hand over those buildings to Revenue
Department for proper utilisation; and

(¢) whether those buildings are now
being used for non-essential pur-

poses?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (¢).
The permanent residential buildings
constructed in the canal areas of the
Hirakud Dam Project are primarily re-
quired for the operation and mainten-
ance of those canal areas. These
buildings are being utilised by the
operation and maintenance staff. The
operation and maintenance of the
canal areas is under the charge of the
Chief Engineer, Hirakud as well as
the Deputy Commissioner, Hirakud
Development, who  functions under
the State Revenue Department. The
State Agriculture Department is also
associated with the development of
irrigation in the Hirakud area. The
buildings are being utilised by these
departments.

Sugar Recovery in Bihar, UP. and
Punjab

2086. Shri Bibhuti Mishra: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government contem-
plate any suitable scheme to increase
sugar recovery in Bihar, UP. and
Punjab;
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(b) if so, whether any scheme has
been drawn up recently;

(c) whether it is a fact that some
Yyears back Australia had very low re-
covery and now her recovery of sugar
has gone up; and

(d) if so, measures adopted by her
and how far they can be applicable to
India?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (b). Since recovery of sugar
dtpends mainly upon the quality of
sugarcane, various schemes of deve-
lopment and intesification of
sugarcane cultivation have been
in operation in these States
under the First and Second Five Year
Plans. These are proposed to be
continued during the Third Plan
period also. The schemes which are
implemented by the State Governments
comprise measures relating to irri-
gation, manuring, use of improved seed
and varieties, construction of roads in
sugar factory areas, control of pests
angd diseases of sugarcane elc.

(¢) No, Sir.
(d) Does not arise.

Horticulture in Punjab

2087 Shri Hem Raj; Will the Minis-
ter of Food and Agriculture be pleased
to state the amount of loan and sub-
sidy given to Punjab for the develop-
ment of Horticulture during 1960 and
proposed to be given during 19617

The Minister of Agriculture (Dr. P.
5. Deshmukh): The following amounts
were given by the Centre to Punjab
during 1959-60 and 1960-61:—

Year Loan Subsidy
Rs, Rs,
1959-60 9,00,000 59,780

1960-61  11,00,000 57,760
(Anticinated)  (Anticipated)
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Doubling of Track

2089. Shri Osman Ali Khan: Will
the Minister of Railways be pleased to
state:

(a) whether Government have sanc-
tioned the doubling of track from
Tiruvottiyur to Gummidupundi in
order to speed up the trains; and

(b) if so, when the scheme is likely
to be taken up?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) and (b).
The doubling of 23'75 miles between
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Tiruvoitiyur and Gummidupundi has
been programmed for commencement
during 1961-62.

Radio Licence Fee

2090. Shri Muhammed Elias: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) how many persons applied for
the refund of Rs. 750 from full licence
fee paid for cheap Radio sets accord-
ing to the announcement of the Gov-
ernment of India in January, 1960; and

(b) how many have been able to
get the above amount refunded?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan):
(a) 3906.

(b) 1155
Rejected 1917, Pending 934,

International Air Transport
Association

2091 Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the meeting of Inter-
national Air Transport  Association
was held in February, 1861 at Paris to
consider the reduction of trans-atlantic
freight rates and was adjourned with-
out coming to any decision and two
leading U.S. airlines, Pan American
Airways and Trans World Airlines
have decided to reduce trans-atlantic
freight rates from the 10th April, 1961;
and

(b) if so, how it is going to affect

Air India International flying that
route?
The Deputy Minister of Civil

Aviation (8hri Mohiuddin): (a) and
(b). Yes, Sir. A Special Cargo Con-
ference of the International Alr
Transport Association was convened
at Paris on the 23rd January, 1861,
to evolve a new rate structure for
trans-atlantic cargo traffic. On account,
however, of divergent views taken
by the various member airlines, the
meeting was adjourned  without
coming to dany decision. Thereafter,
a number of European and American

2323 (Ri) LSD-3
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Rir  carriers, including the Pan
American  Airways and  British
Overseas Airways Corporation, an-
nounced their intention to introduce
lower trans-Atlantic freight rates with
effect from the 10th April, 1961, sub-
ject to the approval of the Govern-
menls concerned. Air India Inter-
national being primarily a passenger
carrier, do not anticipate any ap-
preciable effect on their revenues,

Bridge over Barapulla Nallah

2092. Shri P. C. Borooah: Will the
Minister of Health be pleased 1o state:

(a) whether the bridge over Bara-
pulla Nallah is proposed to be rebuilt;

(b) if so, why the necessity rebuild-
ing the bridge has been felt; and

(¢) what is the cost of the scheme?

The Minister of Health (Shri Kar-
markar): (a) Yes,

(b) The Committee for planning
measures against floods and similar
other calamities in Delhi, had, after
detailed investigation, recommended
remodelling of two bridges on Bara-
pulla Nallah—one on Delhi Mathura
Road near Nizamuddin known as the
Mathura Road Bridge and other about
2000 ft. further down stream of this
bridge known as Barapulla (or Shahi
or Mughal) Bridge. The existing
water-way under these bridges is very
inadequate with the result that con-
siderable heading up of the water
level is caused in the Barapulla Nallah
above the Mathura Road Bridge. This
in its turn is causing obstrution of
flow in its tributaries and consequent
defective drainage conditions and
flooding in the areas drained by the

«Barapulla Nallah and its tributaries.

The Committee had, therefore, re-
commended the reconstruction of these
two bridges at a cost of about Rs. 12
lakhs with adequate waterway. The
Mathura Road Bridge is not only a
serious obstruction to the flow of water
in the Bharapulla but is also a bottle-
neck to traffic on the Mathura Road
as the roadway on the bridge is only
30 ft. wide between parapets with ne
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foot-paths. It is therefore, proposed
to take up the reconstruction of this
bridge immediately.

(c) This bridge is estimated to cost
Rs. 7,77,400 including the approaches.

Krishi Pandits

2093 Shri Aurobindo Ghosal; Will
the Minister of Fooq and Agriculture
be pleased to state:

(a) whether there is any criteria for
the selection of Krishi Pandits; and

(b) if so, the details thereof?

The Minister of Agriculture (Dr. P,
8. Deshmukh): (a) and (b). A copy
of the scheme, circulated to the States,
setting out the criteria for selection of
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‘Krishi Pandits’ is laid on the Table.
[See Appendix III, annexure No. 94].

Railway Lines in Madras State

2094 Shri Subbiah Ambalam: Will
the Minister of Railways be pleased to
state:

(a) how many Railway lines have
been recommended by the Madras
State Government to be included in
the Third Five Year Plan; .

(b) the names of these lines; and
(c) the action taken thereon?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and (b).
Seven new lines as per the statement
given below:

STATEMENT

New lines recommended by
the Railways Third Five Year
dicated by the State Government).

the Government of Madras for inclusion in
Plan, (arranged in the order of priority in-

S. No.

Gauge

Name of new line Length
1. Salem-Bangalore, MG 144 Miles
2. Virudhu nagar-Aruppukottai-Mudu-
kulathur-Kilakarai. MG o)

3. Managadurai-Tuticorin. MG 69 ,,

4. Tinnevally-Cape Comorin. MG 63 ,,

5. Chinnasalem-Chingleput. MG 120 ,,

6. Theni-Gudalur. MG 29 ,,

7. Salem-Karur-Tiruchirapalli. BG 85 .,

(¢) These along with similar pro-
posals received from other State Gov-
ernments are under consideration.

Visits of Foreign Dignitaries to
LARI. New Delhi
2095. Shri Inder J. Malhotra: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the number of foreign dignitar-
ies, who visited the Indian Agricultural
Resecarch Institute, New Delhi during
the year 1960;

(b) which of the Divisions of LA.R.I.
were visited by these foreign digni-
taries;

(c) whether any additional and
special arrangements were made for
these visits: and

(d) if so, the expenditure incurred?

The Deputy Minister of Agriculture
(Shri M V. Krishnappa): (a) 12.

(b) Five of them visited all the
Divisions, The others visited Divis-
ions of interest to them.

(¢) No.

(d) Does not arise.
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Agricultural Research Posts

2096. Shri Inder J. Malhotra: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any steps have been
taken by Government to recognise and
name the Agricultural Research Posts
as “Scientific Services” at it had been
done in the case of other scientific
posts; and

L]

{(b) whether Government have also
taken any steps to revise the grades
of these posts?

The Deputy Minister of Agriculture
(Shri M. V_ Krishnappa): (a) and (b).
These matters are receiving attention
in accordance with the recommend-
alions made in the Report of the Pay
Commission.

Delhi Electric Supply Undertaking

2097. Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether a large portion of the
allocation provided under the Second
Five Year Plan for the capital works
programmes of the Delhj Electricity
Undertaking has remained unutilised;

(b) if s0, to what extent; and
{c¢) what are the reasons therefor?

The Depuly Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
Against the Second Plan provision of
Rs. 740 lakhs, the anticipated expen-
diture on Plan works of the Under-
taking. is estimated 1o be Rs. 482-59
lakhs (approx). upto the end of the
Plan Period, leaving an  unutilised
balance of Rs. 257:41 lakhs.

(¢) Change in the site originally
selected for the ‘C’ Power Station
(30,000 KW. Steam Power Project)
which necessitated revision of the Plan
and specifications etc.

Director of Regulations and Informa-
tion in C.A. Department

Shri Bahadur Singh:

2098. < ‘Shri Inder J Malhotra:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that in the
Civil Aviation Department there are
some officers who do not [ulfil the
qualifications as advertised by the
Union Public Service Commission for
the post of Director of Regulations and
Information;

(b) what is the scope for finding
qualified persons from the public and
what was the response when this post
and that of Deputy Director, Regula-
tions and Information were advertised
on earlier occasions; and

(c) whether it is a fact that the post
has always been held by Departmentai
officers and what is the reason for de-
claring it open to the public?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) There are
a number of officers in the Civil
Aviation Department dealing with
technical and other branches of work,
who do not fulfil the qualifications us
advertised by the UP.S.C. for the post
of Director of Regulations and Infor-
mation.

(b) There is a likelihood of quali-
fied persons being available outside the
Civil Aviation Department also, e.r.,
among the employees of the Air Cor-
porations, Non-scheduled  Alrlines,
Indian Officers employed at the Inter-
national Civil Aviation Organisation,
ete. On earlier occasions when he
posts of Director and Deputy Director,
Regulations and Information were ad-
vertised, the number of applications
received for the posts were 8 and '3
respectively.

(c) No. The reason for fllling up the
post through UP.SC. is to get the
best officer availahle whether within
the Deptt. or outside.
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Tractors for Reclamation of Land in
Orissa

2099. Shri Chintamoni Panigrahi:
Will the Minister of Food and Agricul-
ture be pleased to state:

(a) whether the Union Government
have been able to place more tractors
al the disposal of the Orissa Govern-
ment for reclaiming lands which were
sand-cast during the 1960 floods in
Orissa;

(b) i so, how many
have been given; and

more tractors

(¢) how many acres of sand-cost
land have been reclaimed by now in
Orissa?

The Minister of Agriculture (Dr P.
S. Deshmukh): (a) and (b). The Gov-
ernment of India does not supply trac-
tors required by the State Govern-
menls for efecution of their schemes.
The State Governments make their
own arrangements for purchasing trac-
tors wanted by them. The Orissa
Government recently asked for an
import licence for 20 tractors of a
particular make, but it has been ad-
vised that in view of the difficult
foreign exchange position, it may con-
sider the purchase of such tractors as
are being imporied in the country.

(c). The State Government propos-
ed to reclaim 1687 acres of sand-cast
land during the year 1860-61 subject
to  availability of machinery =and
equipment. The information relating
to actual area of sand-cast land so far
reclaimed is being collected and will
be placed on the table of the Sabha,
when collected.

Signaller Incharge Imphal Telegraph
Office

2100, Shri L. Achaw Singh: Will the
Minister of Transport and Commauni-
cations be pleased to state:

(a) whether it is a fact that the
Signaller Incharge in the Imphal Tele-
graph Office was found guilty of mis-
appropriating & specific sum out of
Government fund;
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(b) whether he was transferred to
the Postal Branch by order of the
Superintendent of Post Offices at
Jorhat;

(c) whether any disciplinary pro-
ceedings were drawn up in this case;

(d) if so, the resull thereof; and
(e) if not, the reasons therefor?

The Minister of Transport and Com-

munications (Dr, P. Subbarayan):
(a) Yes, Sir. .

(b) Yes, Sir.

(¢) The matter is  still under en-
quiry.

(d) and (e). Do not arise in view of
(¢) above.

Street Lighting in Imphal Municipality
Area

2101, Shri L. Achaw Singh: Will the
Minister of Health be pleased to state:

(a) whether there is a proposal for
extension of street lighting with floure-
scent neon lights in the Imphal Muni-
cipality area; and

(b) if so, the cost of the scheme and
whether Government have accorded
any sanction of the amount?

The Minister of Health (Shri Kar-
markar): (a) No, Sir.

(b) Does not arise.

et T
o3 ot Tamgw fey ¥
wratfaw fawta aar ager 0 g7z
mﬁwxﬁﬁ::
(%) m™ aw fean ¥fy agerdr
&% W W ¥ worfo fed 0
(¥) ToRAT I HET Ay
ITHT @AEE W @ W ¥y & dr
(To=m ey 7a1) w&v §; Wk
(w) foadr ot o w1F wrow
B T & W I et sfr gf @ ?
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amarfay fawra aqt ager I A
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TTSEATT [ qe faawor # fagr
2 1 [feg afime 111, gqay sear
U] 1 3% &1, w7 F T A
T GTA A T WA F gy § g
FTAFTY qTeT qEY 2 )

Ho'el Industry

2103. Shri Ajit Singh Sarhadi. wij|
the Minister of Transport and Com-
munications be pleased to state what
2id, grant or loan, has been given dur-
ing the Second Five Year Plan period
50 far to develop the Ho'el Industry
in the country?

The Minister of State in the Minis-
iry of Transport and Communications
(Shri Raj Bahadur): A statement giv-
ing the required information is laid
on the Table. [See Appendix IIL
annexure No, 94].

Law Assistants and Inspectors in Com-
mercial Department of E. Railway

2104 Shri Subiman Ghose: Wil the
Minister of Railwavs be pleased to
slale:

(a) how many Law Assistants and
Law Inspectors are there in the Com-
mercial Department of the FEastern
Railway;

(b) for what purpose the Law In-
spectors are recruited;

(c) whether majority of Law Ins-
peclors are engaged in (i) the review
of the claim matters, (if) incharge of
typing, (iii) incharge of statistics, (iv)
for doing settlement works;

(d) if so, whether these works uare
part of their normal duties; and

(e) whether the claims inspectors
are exclusively meant for some of the
afore-mentioned works?

The Deputy Minister of Railways
(Shri Shahnawaz Khan). (a) Law
Assistants—11,

Law Inspectors—14.

(b) A list of duties of Law Inspec-
tors is laid on the Table, [See Ap-
pendix III, annexure No. 97].

(c) (i), (ii) and (iii). No, Sir.

(iv) 3 Law Inspectors are engaged in
settlement of court cases. Besides
they are deputed to various other
out door work necessitated in conduct-
ing court cases viz., to collect records,
to keep in touch with the Divisional
Officers and the Government Railway
Police to procure witnesses etc. and
also to make enquiries in accident
rases.

(d) The question does not arise so
far as items (i), (ii) and (iii) of part
(c) are concerned. As regards part
(iv), this is a part of their normal
duties. They are alsp utilised for work
ancillary to their normal duties.

(e). No.
mu winm § WA fad

o . =Y AiTH : T Wrg A4l
wfy 7Y a7 g *Y I F9 F

(%) #ar oz = ¢ fr weq w21 &
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(@) #av gz Y w=x # fr 7 D=1
97 qEFTA & § YA Ar A oY

() a1 7 oy 7w ¢ fr @ DAY
first & & oF faed ot g7 99 A qed
ardr Y a7 7EATN &% 7 e A
Fr-aETd ITEm w1 T & orfr & e fw
s fad agi un FATQ "emTE
arer gt T 6 w17 397 7T 79
wm fear a1;

(w) g fay & awA avey o
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gt &,
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Research Stations for Coconut
Arecanut .

2107, Shri V. P. Nayar: Will the

Minister of Food and Agriculture be
pleased to state:

and

(a) whether there is any proposal to
bring the different research stations
rescarch in Coconut and  Arecanut
under the control of the Coconut Re-

search Establishment at  Krishnapu-
ram;

(by from whom this proposal ori-
ginated; and

(¢) whal are the broad details of
this proposal and what are the main
reasons put forward to justify such a
propocsl?

The Minis‘er of Agriculture (Dr. P.
S. Deshmukh): (a) No such proposal

is under consideration of Government
at present.

(b) and (c). Do not arise.

Water Supply for Hyderabad and
Secunderabad

2108. Shri Rami Reddy: Wil the
Minister of Health be pleased to state:

(a) whether the State Government
of Andhra Pradesh has sent up a
scheme for augmentation of water
supply to the cities of Hyderabad and
Secunderabad;

(b) if so, what are the details of
the scheme;

(c) what is the cost of the schemc;

(d) whether the scheme has been
approved by the Centre;

(e) if not, what are the reasons for
delay in sanctioning the project; and
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(f) whether there is any phased
programme for the constructien of the
scheme?

The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) The scheme envisages the con-
struction of a barrage across Manjira
river near Sangareddy, pumping the
raw water from the impoundment to
the treatment works located near
Pattancheruvu village at a distance of
about 18 miles from the source and
pumping “the filtered water again sver
a distance of about 7 miles to a service
reservoir on a ridge near Lingampalli
village from where the supply will
gravitate over a distance of about 12
to 15 miles to the distribution system
in the two cities.

(c) The estimated cost is Rs. 3.75
crores.

(d) No.

(e) Certain comments have becen
offered on the proposals submitted by
the State Government and the details
of the modified scheme are awaited
for final scrutiny from the State Gov-
ernment.

() Yes, but the final details of the
scheme are awaited from the State
Government.
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Delhi Milk Scheme

2112, Shri A. M, Tarlq: Will the

Minister of Food and Agriculiure be
pleased to stale:

(a) whether it is a fact thal the
size of delivery windows in the milk
booths  of the Delhi Milk  Supply
Scheme is so small that it is very
difficult for the staff to work cfficient-
ly; and

(b) if so, whal steps are proposcd 1o
be taken to modernize the milk booths?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and (b).
No, the delivery window of the exist-
ing booths of the Delhi Milk Scheme
is not small. The need for a second
delvery window has  however been
felt in order to supply milk {o Card
holders and cash purchasers from se-
parate windows. Provision would be
made for two  separate  delivery

windows in fulure designing of the
booths.

Sugar Mill in Tripura

2113. Shri Bangshi Thakur: Will the
Minisler of Food and Agriculture be
pleased to state:

(a) whether it is a fact that a sugar
mill is going to be established at
Kailasahar, Tripura; and

(b) it so, the details thereof?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
No, Sir.

{b) Does not arise.
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Death of Calves in Tripura

2114, Shri Bangshi Thakur: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that calves
are dying in large numbers in Sadar
Divisions of Tripura causing great
loss to the people; and

(b) if so, the reason for such deaths
and the measures adopted so far to
cope with it? .

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) The
number of deaths reported since Jan-
uary, 1961 is 52,

(b) The mortality is due to cut-
brealt  of foot and mouth  diseasc.
Acticn has been and is being taken by
the Tripura Adminis'ration to check
the spread of the disease and mortality
as far as possible, through hygienie
meazures as well as by treatment.

Floo:s ‘n the Mahanadi

2115. Shri B. C. Mullick: Will the
Minister of Irrigation and Power be
pleased to s'ate:

(a) whether the Committec ap-
point-d by the Orissa Government
under the Chairmanship of Shri 8. N.
Bhanjdco, ex-Minister of Irrigation and
Power, Orissa, to investigate the
causes of floods in the river Mahanadi
and other river systems of Orissa has
submitied its report 1o the Govern-
ment; and

(b) it not, what is the present posi-
tion in this connection?

The Deputy Minisier of Irrigation
and Power (Shri Hathi): (a) The
Committee has not yet submitted its
final report.

(b) The Committee has visited a
number of areas, which had been
affected by the floods of 1960, discus-
sed the problems with prominent peo-
ple and received several memorands
from the local residents. A number
of such areas still remain to be visited
by the Committee, after which it will
submit its finral report.
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P. & T. Building in Tiruvannamalai

2117, Shri Dharmalingam: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the amount of renil paid yearly
by the Central Government to house
the post offices in Tiruvannamalai,
North Arcot District;

{l) whether there is any proposal
to construct new buildings for the
same;*

(c) whether Governmen{ are aware
that the post office buildings at pre-
aent o are very much congested and
unsuited for the purpose; and

(d) il so, the nature of remedy con-
templated?

The Minister of Transport and Com-
municaiions (Dr. P. Subbaravan): (a)
Rs. 900 per annum,

tb) to (d). There are two post
offices in Tiruvannamalai viz. Tiruvan-
namalai Sub-office and Tiruvannamalai
Bazar Sub-offic.. These are located
in rented buildings.  The building in
which Tiruvannamalai Sub-office is
located though otherwise suitable has
some shorfage of accommodation. In
order to remove this congestion a
suitable site is being selected for con-
struction of a depurtmental  building.
Pending consiruction of a  depart-
mental building, efforls are  being
made to secure a suitable alternative
rented accommodation with the assist-
ance of State Government,

The building in which Tiruvanna-
malai Bazar Sub-office is housed is
suitably located and there is no short-
age of accommodation. As such it is
not proposed to consiruct a depart-*
mental building for this office.

Co-operative Sugar Mill in Madras

2118. Shri Dharmalingam: Will the
Minister of Community Development
and Co-operation be pleased to state:

(a) whether the Triuvannamalai Co- ,

operative Sugar Mills recommended *

by the State Government of Madras
in the draft Third Five Year Plan
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has been accepted by the
Government; and

Central

(b) if so, whether the same will be
started during the year 1961?

The Deputy Minister of Community
Development and Co-operation (Shri
B. S, Murthy): (a) No, Sir.

(b) Does not arise.

Research on Oral Contraceptives

2119. Shri D. C. Sharma: Will the
Minister of Health be pleated to state:

(u) the progress made in the re-
scarch on oral contraceptives; and

{b) the result thereof?

The Minister of Health (Shri
Karmarkar): (a) and (b). The re-
search on Metaxylohydroquinone
undertaken at the All India Institute
of Hygiene and Public Health,
Calcutta, has shown that the drug re-
duces pregnancy rate by about 50 per-
cent, The administration of the drug
has not so far shown any ill effects
on the volunteers on whom the trials
have been conducted and no com-
plaints of any untoward ecxperience
have been received.  The rescarch on
this drug is being intensified.

The Committee for réviewing the
devclopment and research on oral con-
traceptives set up by the Government
of India reviewed the ficld trials on
metavylohydroquinone and considered
that it was premature to recommend
the general use of this drug as an
antifertility agent.

The recommendation of the Commit-
tee has been accepted by Government,.
ment.

Development of Ofl Sedds in UP.

2120, Shri B. N. Kureel: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any aid has beaon given
to the U.P. Government for the deve-
lopment of oil seeds in the State dur-
ing the Second Five Year Plan period;

(b) if so, the amount allotted; and

{c) the amount spent so far?
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The Minister of Agriculiure (Dr.
P. S. Deshmukh): (a) Yes.

(b) Rs. 5,86,054.
(¢) Rs. 4,85,869 (upto February,
1961).

Tobacco Cultivation in U.P.

2121. Shri B, N. Kureel: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Ceniral Government
have given any aid to the U.P. Gov-
ernment for tobacco cultivation during
the Second Five Year Plan;

(b) if so, the amount allotted; and
(¢) the amount spent so far?

The Minister of Agriculiure (Dr.
P. S. Deshmukh): (a) Yes.

(b) Rs. 32,774.

(¢) Rs. 22,226 (Estimated till 31st
March, 1961),

Over-bridge at Rae Bareli

2122. Shri B. N. Kureel: Will the
Minister of Railways be pleased to
state:

(a) whether it has been decided to
consiruct an over-bridge at Rae Bareli
Railway Station (N.R.) to enable
people from the neighbouring villages
to pass to the city; and

(b) if so, the progress made in that
regard?

The Deputy Minister of Railways
(Shrl Shahnawaz Khan): (a) No, Sir.

(b) Does not arise.
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Train Collision near Shahadra.

2126. Shri P. C. Borooha: Will the
Minister of Railways be pleased to

state:
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¢ oY afa 0w oo S ST @Y
a7 s ST #Y qr &7 wee of
saraT & 7

yia TR (it WMo Fo goorea) :
(%) o 7@ | 9= qTEIT ® 94T
fe fagre & N & TG FTeam § @®
=T da1 AT o gy § fr 9wt aw
i A Frat ( recove ) Wy
ey &, TR A AT T A€ o o §
F gy agy ¥

(=) o g

(a) whether a train-truck collision
took place at a level crossing pear
Shahadra (Delhi) on the Shahadra-
Saharanpur Light Railway on the 5th
March, 1961; and .

(W) TrareeT €Y THT FATT GEqT
% fagew 7 gra Y # fagre # o
afefeafa ov fawre fear & o €
Fat & feent Y, o % Y & wrer
Y wfe gy goor f wfws §, fawrfor
N & 1 fagre aoere & ™R A forr@
The Deputy Minister of Rallways A yMNMrATIE
é?:ns.v.nmwmn. (a) Yes G ey wYe ¥e ¥ quh wrt Fest
o ” e to the T 00 a T W A ¥ fag
) e pckent was dhe o e 5 o 9 o e
driver. g ¥ ¢

(b) if go, what was the cause of the
accident?
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Beas Dam Project

2128, Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether an estimate of the cost
-0f proposed Pong Dam across Beas has
been recently made;

(b) if so, what is the estimate; and

(¢) how this cost would be shared?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes a
preliminary estimate has been pre-
parced.

(b) Rs. 9357 crores.

(¢) No decision has so far been
1aken.

Saloons

2129. Shri Joachim Alva: Will the
Minister of Railways be pleased to
state: ’

(a) whether Tourist 1st  Class
Saloons and aiv-conditioned saloons
are all kept in DeThi and not stationed
in major cities like Bombay, Madras
and Calcutta; and

(b)Y whether there are any proposals
about shifling of these saioons?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) First
-class tourist cars|saloons are stabled at
headquarters of zonal Railway Admi-
nistrations, which include important
citics like Delhi, Bombay, Madras and
‘Calcutta. There are only six broad
gauge fully air-conditioned tourist
cars/saloons and only one partially
air-conditioned tourist car. One of the
fully air-conditioned tourist cars is
kept stabled at Bombay and others,
including the partially air-conditioned
iourist car, are stabled at Delhi as
most of the moves requiring air-con-
ditioned tourist cars|saloons originate
from Delhi. But these air-conditioned
tourist cars/saloons stabled at Delhi
and Bombay are also made available
at other stations as and when re-
quired subject to their availability
under normal rules. There is also
one metre gauge air-conditioned
tourist car which is stabled at Ajmer
and is made available at stations
where it is required, under normal
Tules. ) ¢
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(b) No, Sir,
Goods Train Collision near Gaya

Shri Anirudh Sinha:
2130. { Shri P, C. Borooah:
Shri C. K. Bhattacharya:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that there
was collision of Special Goods train
with another goods train at Gujhandi
near Gaya on the Eastern Railway in
Bihar on the 5th March, 1961;

(b) if s0, the circumstances under
which the collision took place;

(¢) the extent of damage done to
the Railway properties and the loss
sustained by the Railway Adininistra-
tion;

(d) the number of persons killed and
injured;

(e) whether any enquiry has been
ordered; and

(£) if so, the results of the inquiry?

The Deputy Minister of
(Shri S V. Ramaswamy):
Sir.

Railways
(a) Tes,

(b) This i under investigation of
the Railway Administration.

(c) Rupecs four lakhs approximate-
ly.

(d) Killed—One

Injured: Grievous. 4
Minor. 3
Total. 7

(e) Yes, Sir.
(f) The report is being finalised.

Sickness Certificates by Vaids in
Union Territories

2131 { Shri §. N. Ramaaul:
* 7 Bhri M. L. Dwivedi;
Will the Minister of Health be
pleased to state:
(a) whether it ix a fact that the
qualified Vaids incharge of Govern-
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ment dispensaries in the Union Terri-
tories are not authorised to issue certi-
ficates of sickness etc. to Government
employees whereas their counterpart
doctors incharge of allopathic dispen-
saries can do so; and

(b) if so, the reasons therefor?

The Minister of Health (Shri Kar-
markar): (a) and (b). The neceszary
information is being collected and will
be laid on the table of the Sabha in
due course.

ferem w¥m & mnddr wIw

3233 ¥t T T : A1 afcamA
AT AT KA A T AT I A
fa

(F) w1 fewras v F {5
TeTy AY qEH g A grd-I e
At fgArg Taadig gramT # fagin gt
47 aF 397 8, WR

(@) afx #gf, ar 39 & 37 @%
FAy F7 mar § 9w ol A fEer
qEF 9 qFT & #7739 9 fFe sy

iim‘:.

qfcapA a9T HATL HATHG § Q-
st (o o W) ¢ (F) A (F).
g Gwadiy s ¥ fgmves
w2 ¥ frema-araww § T e
F G FT A GEET F7 A9 TH
Ty AY Hre N T A A g o
™ A & Qo fiw THE 97 2 AR
Fter dEw T T OH § AR
@ o AT T ZFT O TR A
e FA ST EFHATO Y | TY
ardr wEw gwaa: Al gvadiy wEr-
a # wfa ¥ o% T A A
we avg T & w9 § & A
T §FF 9T 9 T% 20,539 WA AN

LU

femras mn | gy T W@ gw

3233 st am ¥@ : F7 afagw
aqT HA HAY g FAA AT FAT FA
f& -

() femraa w3or & fa=r wgrg
AT TgAT g § v 74 qv g7 22
frrt ad &5 9% 2;

() @ arx i} 8§ "iI-Any
fr sufe ady 1 q 373 T @
T W g #;

(T) 33 g7 1 F=rF T FISAT
3q i gET & faarodia @, e

(9) 7z« ¥= =roq e
T W Qo ge 7

afayA @ar d9 AATEE | OW-
wat (o TR EgRT) (7)) ' ().
ge 9 fewra= 3o # & & ga’
&Y a7 wan 4r | T #7907 T F fFma
T e #7 gATEA gU a7 AeuT 9Ty
TGN | TeqV ALY 9% GF AT Y ASAT
a7 eve @ fa=rT fwgr ar @ 9,
frm fafw @F 17 & sTowr g7 &
frfesa wae & o # g9 3 g6
W@ W A A F A F e
g7 fed o g% ¥ o fagfor sy
T § | AT T FW UF A9 & HRL
7T & FTE |

e awa fewz

2. ot fngfar form: ga7 afcwg
ey WeTe AT ¢ WT, pEet F arifea
T HEqT WYY & 6T & qrAeq § ag
A W g owG fE

(%) w ag v= § i gz faea-
fagrg TTF §T (9eET-Y) A WwE,
%o ¥ Ty aww fewzi ¥ wfr E;

(w) w1 T aw fewe =g
dr W g Y W3 Ho Jo AX
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faaar &, s awa afefwde &
qfwafaa fea o &,

(7) a1 ag 77 & g™ s
#1 aft wfsare el 2

(7) #arz9 Avg= § %1% ferwra
fasfy 2 7

qfaga @91 R KA § qA0-
HAY (Y T @) ¢ (F) A

(@) o &

() weq & ad wzAr

() g1 " qrEEwEeT, faaa
few qua A faeirdy # valY oY, 37 7oy
LY 9 7Y 4T | TH ArA@T F WA
Frars # 7 § arfr g A
BY ARG ITA T |

Export of Sugar

./2135 [ Shri Pangarkar:
"\ Shri G. K. Jedhe:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that Govern-
ment have decided {o export sugar
through the private mills’ association
at Calcutta;

(b) if so, whether any quota of
sugar for export has been allotted to
the federation of the <co-operative
sugar mills in Maharashtra;

(¢) whether it is a fact that sugar
worth rupees one crore is lying in
the co-operative sugar factories of
Maharashtra;

(d) whether any representation has
been made to get export quota from
Government by the co-operative sugar
mills; and

(e) if so, the result thereof?

The Deputy Minister of Food and
Agriculture (Shri AL M. Thomas):
(a) Yes, Sir. The Indian Sugar Mills
Association has been appointed as
the Export Agency under the pro-
visions of Sugar Export Promotion
Act, 1958,

(b) Yes, Sir. The quantity fixed
for export, from time to time, is ap-
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portioned among factories in pro-
portion to their production. Qut of 1
lakh tons so far released, the quantity
apportioned to the co-operative sugar

factories in Maharashtra, totals 8,086
tons.

(c¢) Yes, Sir, but the stock position is
heavy with all factories in the coun-
try due to increased production,

(d) and (e). Sugar produced by all
factories in the country is not of ex-
portable quality. The Export Agency
has, therefore, to select factories
which produce sugar of exportable
quality and draw from them the re-
quired quantity for actual exports
against their export quotas or as  ad-
ditional purchases in lieu of the ex-
port quotas diverted to internal sale
of factories whose sugar is not of ex-
portable quality.

A representation has been received
from Federation of Co-operative Mills
in Maharashira that more sugar should
be taken from Maharashtra co-
operatives for actual exports and this
is receiving consideration.

The Export Agency has purchascd
about 4640 tons of sugar from Kopera-
gon and Pravaranagar Co-operative
Factories in Maharashtra, in addition
to their normal export quotas.

Medical College in Madhya Pradesh

2136. Shri Birendra Bahadur Singhji:
Wil] the Minister of Health be pleased
to state:

(a) whether it is a fact that the Gov-
ernment of India have advised the
Madhva Pradesh Government to go
ahead with only one new medical col-
lege in the State during the Third
Five Year Plan period as against ihe
two colleges proposed by the State
Government; and

(b) if so, whether they have also
mentioned its location?

The Minister of Health (Shri Kar-.
markar): (a) and (b). In the Working
Group meeting held on the 17th
October, 1960, to discuss the Third
Five Year Plan of Madhya Pradesh,
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the representatives of the State Gov-
ernment proposed the establishment of
two new medical colleges in that State
during the Third Five Year Plan
period. Taking into consideration the
available facilities for medical edu-
cation in the State, the Working
Group recommended the establish-
ment of only one new medical col-
lege during the Third Five Year Plan
period at Rewa where hospital facili-
ties are already available.

Agricultural Colleges in Madhya
Pradesh

2137. Shri Birendra Bhadur Singhji:
Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether it is a fact that the
Madhya Pradesh State Government
has addressed a communication to the
Union Government requesting them to
allow it to open two new Agricultural
Colleges in the State during the Third
Five Ycar Plan;

(b) if so, what are the places sug-
gested by the State Government; and

(c) whether any decision has been
communicated to the Madhya Pradesh
State Government in this respect?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) No.

(b) and (c). Do not arise.

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

ExPLOSION AT BaL! FORT IN RAJASTHAN

Shri Harish Chandra Mathar (Pali):
Sir, under Rule 197, I beg to call the
attention of the Minister of Works,
Housing and Supply tu the following
matter of urgent public importance
and 1 request that he may make a
statement thereon:—

The explosion at Bali Fort in Pali
District of Rajasthan on the
9th March, 1961.

The Deputy Minister of Works,
Housing and Supply (Shri Anill K.
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Urgent Public Importance

Chanda): An explosion took place in
Bali Fort in District Pali near Falna
Railway Station, Rajasthan at about
12,20 hours on the 8th March, 1861.
An officer of the Department of Explo-
sives visited the site of explosion and
made preliminary enquiries. As a
result of the explosion, 3 boys were
killed instantaneously and 50 others
were injured. Of the 50 injured and
admitted in the hospital, 3 were treat-
ed as out-door patients for minor
superficial injuries and discharged
from the hospital. Others admitted
in the hospital are stated to be out of
danger. It is reported that gunpowder
was stored in three rooms inside the
fort and guns and cannon balls were
kept in two adjacent rooms. As a
result of the explosion, the roof of
the rooms and some parts of the wall
were blown off. The cause of the
explosion is under ivestigation. A
magisterial enquiry into the explosion
is also in progress.

2. The inside gate of the fort was
opened to the public in connection
with a fair and some boys and adults
had gone to see the fort. It is sus-
pected that the explosion was caused
as a result of someone inadvertently
throwing a lighted bidi or a match-
stick near the door of the room where
the gunpowder had been stored. It
is reported that these rooms were
used for the storage of gunpowder
since the days of the ex-ruler of
Jodhpur.

3. Ex-rulers of former princely
States, entitled to a salute of guns,
are specifically exempted from certain
provisions of the Indian Arms Act and
as the provisions of the Explosives
Act and Rules do not affect the provi-
sions of the Indian Arms Act, they
do not require a licence under the
Explosives Act and Rules for the
storage of gunpowder required as
ammunition for the saluting cannon
or their muzzle-loading guns. An
exemptee, however, is expected to
store his arms and ammunition in a
place of safety so that there is no
risk of theft, misuse or accident,
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Shri Harish Chandra Mathur: Is it
not a fact that as back as 1955 it was
ordered that all gun powder lying in
forts like this be removed or
destroyed? If that is so, how is it
that this was permitted to lie there?

Shri Anil K. Chanda: I am not sure
if there was such a blanket instrue-
tion.

Shri Harish Chandra Mathur: Has
the Government of India any res-
ponsibility in the matter or have they
no responsibility? What is their res-
ponsibility in respecy of compensation
and relief and what have they done
in this matter?

Shri Anil K. Chanda: I have indi-
cated it in my answer, namely, that
according to the terms of accession
the gun salute Princes are given
certain excemptions from the opera-
tion of the Indian Arms Act. But I
will draw the attention of the hon.
Home Minister to this aspect of the
question as has becn referred to by
the hon, Member.

Mr. Speaker: Shri Kasliwal,

Shri Harish Chandra Mathur: This
is not the property of the Princes.

Mr. Speaker:
Kasliwal.

Order, order. Shri

Shri Anil K, Chanda: It is the pro-
perty of the Princes and it was the
gunpowder stored by the Prince in
the Fort, I should think, for the pur-
pose of using in the salute guns.

Shri Kasliwal (Kotah): May I know
whether, before the explosion took
place, the Government was aware that
these explosives were lying there in
the Fort?

Shri Anil K, Chanda: I have no
information.

Shri Harish Chandra Mathar: I
have been to the spot myself. I have
had discussions with the Collector and
the District Magistrate. I wish the
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hon, Minister is better informed
before he makes a statement.

Shri Anil K. Chanda: I do not know
what the hon, Member came to know.
Obviously, my statement is on the
basis of the reports which I have
received from my officers as well as
from the State Government.

Shri S. M. Banerjee (Kanpur) rose—

Mr. Speaker: Papers o be 1liid on
the Table,

Shri Tangamani (Madurai): I would
like to know under which cirele....

Mr, Speaker: [ am not going to

Shri Tangamani: Is it coming under
a parlicular circle?

Mr. Speaker: 1 have allowed one
or two questions to the hon. Member
who gave notice for this. I am not
allowing this question.

Shri Tangamani: During the last
discussion also the question of explo-
sion came in.

Mr, Speaker: I am not going to
allow. Papers to be laid on the Table.

12.04 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REePORT OF HINDUSTAN STEEL
Lrmrrep

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): Sir, I
beg to lay on the Table a copy of
each of the following papers:—

(i) Annual Report of the Hindu-
stan Steel Limited for the
year 1959-60 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon,
under sub-section (1) of Sec-
tion 639 of the Companies Act,
1956,
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(ii) Review by the Government
of the working of the above
Company. [Placed in
Library. See No. LT-2761/61.]

PREVENTION OF FoOD ADULTERATION
(AMENDMENT) RULES

The Minister of Health (Shri
Karmarkar): Sir, I beg to lay on the
Table a copy of the Prevention of
Food Adulteration (Amendment)
Rules, 1961 published in Notification
No. G.S.R. 169, dated the 11th Feb-
ruary, 1361, under sub-section (2) of
Section 23 of the Prevention of Food
Adulteration Act, 1954. [Placed in
Library. See No. LT-2762/61.]

AMENDMENTS TO DELHI MoTor VEmI-
cLes RurLes, REPORT oF KONKAN
CoASTAL SHIPPING SERVICES Com-
MITTEE AND ANNUAL REPORT OF
HINDUSTAN SHIPYARD LIMITED

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): Sir, I beg to lay
on the Table—

(i) A copy each of the following Noti-
fications under sub-section (3) of Sec-
tion 133 of the Motor Vehicles Act,
1939, making certain amendments to
the Delhi Motor Vehicles Rules, 1940:

(a) Notification No. F. 12/76/60-
Transport, published in the
Delhi Gazette dated the 29th
December, 1860.

(b) Notification No. F. 12/251/58-
Transport, published in the
Delhi Gazette dated the 5th
January 1961. ([Placed in
Library. See No. LT-2763/61.]

(ii) A copy of Report of the Konkan
Coastal Shipping Services Committee,
1959-60. [Placed in Library. See
No. LT-2764/61.]

(iii) A copy of the Annual Report
of the Hindustan Shipyard Limited
for the year 1959-60 along with the
Audited Accounts and the Comments
of the Comptroller and Auditor Gene-
ral thereon, under sub-section (1) of
Section 639 of the Companies Act,
1956. [Placed in Library. See No. LT-
2765/61.)

2323(Ai) LSD—4.

12.05 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLU-
TIONS.

E1GHTIETH REPORT

Sardar Hukam Singh (Bhatinda):
Sir, I beg to present the Eightieth
Report of the Committee on Private
Members' Bills and Resolutions.

12.05% hrs.

CORRECTION OF STATEMENT BY
A MEMBER

Shri S, M. Banerjee (Kanpur):
During the discussion on the Demands
for Grants relating to the Ministry of
Education on the 20th March, 1961,
when you pointed out to the hon.,
Minister of Education regarding
something......

Mr. Speaker: In future in all cases
where an hon, Member or an hon.
Minister wants to correct a statement
made in the House, he must give the
exact text of the statement. A gene-
ral reference will not be allowed. It
must be as short as possible and
should not refer to the matter in
detail. I will allow him now but for
future hon. Members will kindly note
that if they want to correct a state-
ment, they may say, “I made a state-
ment like this. This is the correc-
tion”,

Shri 8, M. Banerjee: You remem-
ber, Sir, that you mentioned that day
about political sufferers and I inter-
rupted you in the course of your
remark and said that the family of
Chandra Sekhar Azad was suffering.
I made adequate enquiries from Shri
Banarsi Das Chaturvedi and found
that it was the sister of Ram Prasad
Bismil who was suffering. I had some
confusion in my mind. In fact, the
mother of Chandra Sekhar Azad was
granted pension by the Governments
of both Madhya Pradesh and U.P.
before her death and Ram Prasad
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[Shri S. M. Banerjee]
Bismil's sister was starving till the
other day who has now been granted
a pension. Since it has come in the
press, 1 wanted to make this correc-
tion.

12.07 hrs.
*DMANDS FOR GRANT—contd.

MINISTRY OF SCIENTIFIC RESEARCH AND
CULTURAL Arrams—contd.

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of Scientific
Research and Cultural Affairs.

Shri Radhelal Vyas.

Hon, Members who have had no
opportunity till now will kindly rise
in their seats.

Some Hon, Members rose—

S8hri Raghunath Singh (Varanasi):
We reserve ourselves for future,

Mr. Speaker: I would like to distri-
bute opportunities to all hon. Mem-
bers as far as possible. Therefore
they will decide for themselves.

Shri A, C. Guha (Barasat): I will
like to take only four or five minutes
to say a little about the history of the
freedom movement and nothing more.
I will speak only on one point.

Bhri T, B. Vittal Rao (Khammam):
I want only two minutes.

Mr. Speaker: Very well. I have
called Shri Vyas now.

ot T ww W (I)
weaw wgRy, fafadt wis ahf«fes
fas ¢x FewTw TRad & fawg & @Y
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fentgsr vt 7€ & ST &7 FWAA FA
¥ fod & Sofea g g 1 Tk AW H
kg wor yafa w3t a1 @ § W)
o Fedtd g ATt AwgE §, SE A
A FU Y FE-ATHTI WY EH FATHG
¥ w1 ¥ QU FAW

? w7 ft F1 ww uw
fadty w1 aga &) wewEqer a9 #Y 7R
fearar wgar g 1| SR o TRRT
WAty FR ¥ gaed-aeE v
e far §, 39 #1 &% 3 § @
§ W T TF agy § wear v
gur ®, o & g AW & wATWA,
faamY At anfefeast &1 Pfaen ok
JeHTE AFT T | FW & AT9 &Y A9
fore ara # w\T & 37T e fewrar
e §, 9 7€ & i Faw gk e
# & wera Y, afes a2 faewr 3 wnfar-
yra wfaga-re FrelE F waew
# +fY Ty w1 fa=r ey o =nfge
98 A OF W& & IO F AT Ay
o 7 7 wwe far g1 f gty Taandta
Tl # gF dgw e ® ;WA
# 1w % 9 fr=r feay s i)
I F A A IPT T O A
TE™ At ® | § AEH g U
I 7 Wt T & oF g g
vy "o ® W f, o w
FrEg dea il s ¥ qo ¥
Fw B 91X, 9T w7 QA A g,
39 ' WX $g g fear w@w
AfeT @ g gy fawy 97 oF
e 1 Fond 3§ 2w WY /Y et
¥ 3 ¥ fA & s sl
e wgA fapfa & Jomor & wvaew ¥
f aga o=t 5 7 5 favig fear s
wifgy |

*Moved with the recommendation of the President.
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FATH T TR AT & ATH WY
ardy gfrar § aga d9r wsmr &
gaR wea ® foaw Y fag, anfefeas
wfa Wi s wifz §, 3 wror f Freliare
3 OO A T § W T I WY waw
frar #@ § | T Wi N7
7 R AT K T H WA @it
AfTd #37 ge For Sfaad fo=t §
IR 78 W g=ar wEe A 4) i ag
@a: 91 F gafaw & @7 A 24, @
FeRE F woAt Ffaar faefy o
X9 waeqT ¥ |7 98 WA I gy
g fF g age fnffa & am=ew &,
forg & ardy gfmat & fegeam & AT WY
FIT BT AT R, FG fAvim o=y
frar 9 7

gafs s & foag, g T
¥ fa7, wg aga A& A AR 3aF fad
wArery Y qavs f4d a T 7Y @ a%
fe IEW T wUT @9 T F AR
A ey Wrmre T qE
# awmw qeat & Tty & faa-
T FAAF T AL TAE
wfafam a4t werfaaY & fag @
waR & AW ¥ 77 waw o1 frafor g
m T ARy ag A oA
F&O ¢ e a3 A T8, e
A A F g A a7, fw F A #
sred 3 s ferar, foa &
s 3T groa # fear Wk
fore Y g 7 T AR T ¥ W
g, 37 % =€ ot ey O Tfed,
fore & fegeam & @ ™ & A,
afr fggam & A ¥ W oy
fogra o, ot fF 9a¥ wwr § ¥w
RN & WX agi 4 T T AV ¥TG
fa € 3o asa WX, g9 A
&) wrfadagagmyed g fe
ITAT ¥ Y OF FrEAEE THRHT ST
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B, =W X wefRE T @ ek
wreiare fage o gy |

12.10 hrs,

[MRr. DepPuTY-SPEAKER in the Chair]

7w Ft &t guar & fag
7g Wt frazw ST SEa § fe awim
# N wrefizre afceg o, I&F w@t X
g fager ar s ¥ feft
R ® w199 & § 77 g war
ewfag feqr 91| o84 W gRAN
¥ Tsg W gIOT F 9K 5Y 380
T TR &Y A frATr 9T 1 W
AETX IW ¥ FAT TF AT 99T TR
fear g1 @ ot faded aw @, afe
Ia & amq §r FAw e AT ATy
G WIT AT wgray 99 afwfw wy
& 91F, A eeEw & M@, IS,
# 9t uF wegr fqgergr awar &
g TRy Wiy 2 fxa
qT % AMY 9 WX o & Som
A }, IT e ¥y oyfe § afx
I ¥ U Az g waw fear
o, @ T UK T @mmeEey
grft | A\ s § e s ae
7T @ GHTT TT FRrTAf & faere
v

s A gz W el
o< fr &¥ W §rpn g ATE O
gifcgesr  dafoy oqifom &< &
frercdy ez femrmar §1 & fadxm
wor wrge § 6 oo faww & o gror
AT & 9| &, I g oy & farwre
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Mr. Deputy-Speaker: Shri Aurobindo
Ghosal. I would request the hon.
Members who will participate now
that they will try to condense their
remarks within as short a time as
possible.

Shri Tangamani (Madurai): May
I know when the hon. Minister will
be called upon to reply?

Mr. lzevuty-Spuker: I will find
out.

Shri Aurobindo Ghosal (Uluberia):
Mr. Deputy-Speaker, this Ministry is
getting more and more importance
day by day with the expansion of our
scientific activities and technology.
Every year, before the Budget, I gene-
rally meet some of the Scientists
Organisations in Calcutta and each
year, complaints of the same nature
are made. 1 regret to state that the
performance of the Ministry is not up
to the mark, they are lagging behind
and they are not being able to cope
with the needs of the time. It is sur-
prising to see that the number of
science students is gradually decreas-
ing in spite of the increase in the
number of schools and colleges.

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): Is the hon. Member sure of
his figures?

Shri Aurobindo Ghosal: I am giving
some figures.

Shri Humayun Kabir: One is pro-
portion; another is figure.

Shri Aurobindo Ghosal: I have got
the figures of 1958. From 34 per
cent....

Shri Humayun Kabir: That is it.
Proportion is one thing; figure is
another thing.

Shri Aurobindo Ghosal: Proportion
of science students, the proportion of
science students in relation to students
in general is decreasing gradually.
From 34 per cent in 1850, the propor-
tion of science students to the total

CHAITRA 1, 1883 (SAKA)

for Grants 6496

students population declined to 28 per
cent in 1958, and I think the ratio is
further deteriorated at the present
moment.

Secondly, a large majority of the
better type of students are stil] affiliat-
ing themselves to the faculty of engi-
neering and other applied sciences.
Consequently, the quality of the
research students and the higher
science students is gradually coming
down.

Shri Humayun Kabir: This does not
concern or apply to this Ministry.

Shri Rajendra Singh (Chapra): The
hon. Minister can pass it on to the
appropriate Ministry.

Shri Humayun Kabir: Those discus-
sions were over the day before
yesterday.

Shri Aurobindo Ghosal: That dis-
cussion was only with respect to edu-
cation generally, but I am talking
about scientific education. According
to the experts, the root cause of the
slow growth of scientific education is
the lack of facilities for teaching
science in the schools and colleges.

Shri Humayun Kabir: That is the
concern of the Education Ministry and
not of this Ministry.

Shri Aurobindo Ghosal: I am refer-
ring to scientific education. Here aiso,
the number of technological colleges
is not quite sufficient or adequate
enough to take the students who are
applying for admission.

Then, regarding the condition of the
present scientists, I should like to
submit that it has not changed in
spite of repeated demands to increase
their emoluments and improve their
service conditions. The first difficulty
that still remains is financial. The
average salary of the first class M.Sc.
in India is about Rs, 200 p.m. But
the average monthly salary of an
Indian scientist who works in UK.
is about Rs. 800 p.M.; in the dollar
area, it is more. The maximum
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salaries drawn by Indian scientists in
UK. and in the dollar areas are more
than Rs. 2,000 and Rs. 3,000 P.M. res-
pectively. In India, on the other hand,
average salary of the Indian scientist
is between Rs. 180 and Rs. 600 p.m.

Shri Humayun Kabir: Again, this
is not correct. The minimum that we
pay to a lecturer in our colleges is
Rs. 410 p.m.

Shri Aurobindo Ghosal: So, there
is a natural tendency for exodus from
India to the foreign countries. Some-
times, we are told that the Indian
scientists who are abroad are not
willing to come back to India, but
that is wrong and erroneous. Nearly
fifty per cent of them expect a salary
of not less than Rs. 600 p.M.,, and they
will be satisfled if at least Rs. 600
P.M. is given, but in no case it is
possible for them to adjust with the
low salary that is paid in India.

The main difficulty in India, I think
is in regard to the emphasis laid,
we lay greater emphasis on the build-
ings and not on the men who work
in these buildings. The history of
science tells us that science grew
around the men who were working
and no{ In the buildings. In UK and
other foreign countries they g.ve first
importance to the men who work.
Then come the apparatus, and the
buildings come last. It is just the
opposite of that in our country.
Therefore, I would request the hon.
Minister to change the emphasis from
the buildings to the men who work in
these buildings. We have the flnest
buildings in which our national
laboratories are housed, but, at the
same time, equally necessary and good
conditions have not been created for
the scientists to work in these national
laboratories.

The third difficulty, which we have
voiced in previous years also is tha!
there is a sense of difference or discri-
mination today between the different
categories of scientists. As for the
seientistg in the first category, I am
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willing to call them super-scientists;
they are generally at the helm of
affaurs of the Ministry. They are the
scientists who are living opn their past
achievements and also on the chits
sometimes granted to them by the
foreign guests who come to visit
India. They are having the how-all’s’
and the ‘know-all’s’ of the scientitic
field, and they are near the Minister.
Then comes the second category of
scientists who are also powerful and
who are in the good books of the
super-scientists, But the third cate-
gory of scietinsts are the university
scientists, are very much ignored, and
they are the worst sufferers in this
respect, though they are in a majo-
rity.

So, I would request the hon. Minister
to see that this hierarchy of scientists,
which breeds corruption and frustra-
tion in the minds of the ordinary
scientists is broken in the interests of
the development of science.

Regarding the facilities for research
work at the present moment, the in-
dustries in the private sector do not
allow our scientists to have any train-
ing in the.r factories. I would re-
quest the hon. Minister to see that the
research centres and the laboratories
in the private sector are also forced
to give opportunities to our scientists.

Professor Haldane had written an
article about eight months ago, which
was published in The Hindu, where
he has beautifully depcted the pic-
ture. He says in that article:

“All over the country, workers
are regarded with jealousy by
their superiors, who either dis-
courage originality or steal its re-
sults. I recently saw a biblio-
graphy of publication by the
Head of a well-known Indian lab-
oratory....”.

This is the estimate by a fore'gn
scientist who has condemned the atti-
tude of the super-scientists in this
regard.
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I am glad that recently a pool of
scientists has been created, but that
will not solve the real problem, un-
less the problems that I have stated
are tackled and remedied.

Regarding co-ordination of research
my hon. friend Shri Hem Barua has
already referred to this. Yesterday,
the hon. M.nister said that there was
no auplication and there was co-or-
amauon. But I would like to quote
some jinstances. Of course, there has
been, of late, some co-ordination of
the work of the duferent institutes
under the Ministry of Scientufic Re-
search and Cultural Affairs. Yet,
much more remains to be done. 1 may
cite, for instance, that All India Rad.o
have their own research unit, while
the Nationa] Physical Laboratory have
got their Tume and Frequency Section.
These two orgamisatiuns  virtually
duplicate each o.her's work. Simi-
larly, there is the case of the research
section of the metallurgical labora-
tor.es and the Geological Survey of
India; both have been known to
have worked in the past on the same
projects. What is even moure surpris-
ing that one section in the same labo-
ratory sometimes finds it diticult to
get the help of another section. For
instance, the work in one department
of a national institu.e remains Bsus-
pended for weeks, for want of guid-
ance fr.m another. Ultimately 1t
came, but through personal efforts and
not through any regular arrange-
ments. That is why I would like to
urge that co-ordination should be
brought about not only between the
different sections in the same institu-
tion but also between the ditferent ru
search insti.utes, s. that research can
be finalised in & proper manner, and
we can get the best results in the long
run,

I would like to say a word also
about the Sahitya Akadam.. This
point has been referred to yesterday
by my hon. friend Shri H. N. Muker-
jee also, namely that for the last two
years, that is, 1958 and 1959, no book
has been produced in Bengali, Tamil
and some cther languages which is fit
for being awarded a prize. It is really
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surprising for us to know this, be-
cause the hon. Minister is h.mself a
writer in Bengali, and I think in all
humility that even an article that is
published in the newspaper Chatura-
nga is quite fit for getting a prize
from the Sahitya Akadam., as I juage
that standard at the present moment.
Therefore, they should give more at-
tention to these things. Otherwise,
the whole system of award will be
looked down upon by the people
there.

Then I would like to say something
about the History of the Freedom
Movement in India. Reference was
made to this book yesterday. I had
also purchased one copy of it, when 1
found that there was a ruw in literary
circles about the writing of this h.s-
tory. In my humble opinion also, this
is a history dealing with all other
things, all other incidents of the world
except our freedom  movement.
Though it is the first volume, the ten-
dency with which it has been pro-
duced doues not really prove that the
author w.ll deliver the goods in the
subsequent volumes.

Shrl Ranga (Tenali): How can we
say that?

Shri Aurbindho Ghosal: Therefore,
we are afraid of the future volumes,
and I support Shri H. N. Mukerjee
when he says that the book should be
wi.hdrawn.

Shri Ranga: No, no.

Shri Aurobindo Ghosal: This book
has neglected to give many other
details and many other conflicts which
led to the 1857 movement.

Shri Ranga: It should be supple-
mented.

Shri Aurobindo Ghosal: Lasily, 1
would like to say a few words about
our cultural delegations, I will quotea
recent incident. A c.nference 18
going to be held in Cairo and two
delegates are being sent from here—
both hon. Members of this Parlia-
ment. The expenses of one delegate
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have been met by the Congress Party;
while the Parly refused to meet the
expenses of the other, he is being sent
by the Ministry as a cultural delegate.
This sort of hobnobbing as between
G vernment and a political party
should not be tolerated, I request the
Minister to look into this afair.

Mr. Deputy-Speaker: Shri A. C,
Guha might have the five or six minu-
tes he asked for.

Shri A, C, Guha: Mr. Deputy-Speak-
er, Sir, I had no intention of taking
part in the debate on the Demand:
for Grants of this Ministry. I think
the hon. Minister hag been carrying
on the work quite sat.sfactorily.

I have only a few words to say
about the History of the Freedom
Movement in India. Dr. Tara Chand
is an eminent scholar. So it may not
be quite proper for me to sit in judg-
ment over his performance. But the
b ok has come out in the name of the
Government of India, as a publica-
tion of the Government of India. This
has a long history. There was a Cen-
tral Board of Advisers or someth ng
like that to prepare a history of the
freedom movement. Suddenly that
Central Board was ab:lished or dis-
solved and this has been made a one-
man assignment and Dr. Tara Chand
has been asked to write the history.

At the very beginning, I should like
to say one thing. He has made a very
fino distinction between freedom and
independence. I do not think the
House will agree w'th him that inde-
pendence is a negative concept. H
says:

“Independence is a negative
concep!. Its implication is ab-
. sense of dependence; it has no
positive connotation...."”

It is a very difficult idea for us
agree with, because from the Indian
nutlook the corresponding Sanskrit
word for independence is swadhinata.
Tt is very much a positive concept.
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Shri Rajendra Singh: On a point of
order. Is it relevant for us to dis-
cuss the merit of this book here in
this House?

Shri A, C. Guha: Surely. It has
been published by the Government.

Mr. Deputy-Speaker: Yes.

Shri A. C. Guba: It is not merely
a question of derivative meaning of
the word ‘independence’ The word
‘independence’ is not just a negative
concept without any positive concept.
But he has made a distinction beween
independence and freedom, I feel
that this is distinetion without any
difference,

Another astounding theory he has
propounded is this:

“As a result of the British inter-
vention in the eighteenth century
India lost independence, but under
British tutelage which lasted
for nearly two centuries it gained
freedom”.

1 cannot understand in what sense the
author has been able to say that under
British tutelage India gained indepen-
dence. In the Oxford Dictionary, I
find the meaning of the word ‘tute-
lage' explained thus:

“Guardianship, office or func-
tion of a guardian, protection,
acre, instruction, tuition’.

Are we to understand that the British
took care of India smply Dbecause
India was a minor nation just a child
to be taken care of by a major nation
like Britain? This is an astounding
the-ry, and if the author proceeds
with this idea that under British
tutelage India gained its freedom, the
whole outlook of the book will be
vitiated.

Then again—

“As a result of the British inter-
wvention in the eighteenth century
India lost independence”.
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It is not a question of British inter-
vention; it is a question of British
conquest. The difference between the
words ‘intervention’ and ‘conquest’ is
not only quantitative but radically
qualitative. But this is the outlook
with which the author has proceeded.

The entire book is to be completed
in three volumes. This is the first
volume and jn it he has written, as
others have said, about everything
except the independence struggle. It
may be intended to be a sort of back-
ground study. But here also I cannot
understand why he has devoted so
many pages to the development of
European economic system, e.g. mano-
rialism, mercantilism etc. In two sec.
tions, in two different chapters, he has
dealt with the development of Euro-
pean mercantilism; and European
mercantilism and the manorial systems
are hardly of any relevance to the
history of the Indian freedom strug-
gle.

Then he has said that the history of
India’s freedom struggle is a dialectic
process. So naturally it must be
divided into three stages. This is the
first volume, which is to be the
thesis. The next volume will contain
the anti-thesis and the third will
surely end in the synthesis. If this
is the thesis, it has nothing to do with
such movements in India. What has
been said in the first volume has hardly
anything to do with India's struggle
for freedom or the Indian renais-
sance movement. It has very little
to do with Indian history. Of ourse
there are some chapters on Indian
history, but the main attention has
been devoted to the development of
European society, the European eco-
nomic gystem, European mercantilism
and commercialism etc. There are
also some chapters on the Moghul Em-
pire and other things also.

If the first of the three volumes is
entirely devoted to extraneous things.
I do not know how he will ccver the
entire story of the freedom movement
in the other two volumes. He has
not touched on the 1857 rising. He
has not even touched on the advent of
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Ram Mohan Roy. He was in doubt as
to from which date he should start
the h.story of the freedom struggle.
He suggested 1885, the year of the
birth of the Congress Party, and said
that the Congress is just the result of
certain other impacts. So he mention-
ed 1857 and said. ‘No, the sepoy rising
is also the result of certain other im-
pacts’. He has declined to accept the
date of the advent of Ram Mohan
Roy as Ram Mohan was also the
“product of the impact of British con-
quest”. Therefore, he has gone to the
“earliest stages"—the entire history
of European commercialism, the Euro-
pean economic and social system and
the downfall of the Moghul Empire in
India.

Of the last two chapters, ‘Social and
Economic Consequence of British
Rule’, in the first he has dealt with
the disintegration of moral economy
and goes up to 1830 or something like
that. But in this history I have not
found a word about the anti-indign
plantation movement, which was a
very great movement of national im-
portance at least so far as the entire
easiern India was concerned. It waz
the first agrarian movement in Indis.
I think Professor Ranga and other
students of Indian history or the
Indian economic movement will surely
give a proper place for the ant -indiga
plantation movement in the Bihar-
Bengal area. Practically, the entive
castern India was very much affected
by the indigo plantati-n gnd by thi:
movemen{ against indigo plantation
I do not find any mention made of
that. I do not say that I have read
the book carefully, all the pages, but
I have tried to find out whether there
is any reference in that to the Ant -
Indigo plantation movement.

Then, about cultural history. Thougn
there is a chapter on cultural life even
the names of Kabir and Chaitanya
have only been casually mentioned. 1
find the name of Chaitanya and Kabir
mentioned only once. The names of
Surdas, Ram Das, and Ravidas have
not been mentioned at all About
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the cultural developments of the
medieval ages to which he has devot-
ed a number of pages, there is men-
tion of mostly irrelevant things I do
not think he has been able to make a
correct estimate of the cultural move-
ment in India, particularly, of the
medieval saints who contributed not
only to Indian culture but also to
world culture in the form of trying to
have a synthesis between Indian cul-
ture and Islamic culture.

So, when the book is coming under
the auspices of the Government of
India, there should be a complete re-
arrangement so that the next two
volumes at least may be really de-
voted to the freedom struggle w.th due
attention to all i:s aspects and with a
proper appreciation of its backgruund.
1 do not suggest that the book should
be withdrawn.

An Hop Member: It should be with-
drawn.

Shri A, C. Guha: That, I think,
would be too much to suggest. But,
anyhow, this is not the way in whirh
the history of the freedom movemenl
in India should be written. There
should be g proper committee and per-
sons who have had some knowledge of
the freedom struggle should be asso-
c.ated with it. There are many schol-
ars who can be associated with the
writing of this history, I think Govern-
ment will re-consider the whole ques-
tion of giving this assignment to one
man and to one, who, from he per-
formance of the first volume, has not
discharged his function in a satisfoc-
tory way.

Mr. Deputy-Speaker: Shri Mahanty.
I should like to repeat that he should
be as brief as possible,

Shri Mahanty (Dhenkanal): Sir, it
is rather odd to discuss a book in the
course of a debate on a Demand. But
since I find that the History of Free-
dom Movement in India by Dr. Tara
Chand has so much clouded the deli-
berations on the Demand, I feel tempt-
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ed to offer my comments for whatever
they are worth.

The fact has to be remembered that
a writer is a creative artist, and much
more a historian, Had the Government
thought or had the House thought of
having a stenographer to take down
dictations—whatever we dictate—then
I am sure they would not have wasted
the talents of a writer of Dr, Tara
Chand’s eminence, The spectrl:im of a
historian is wide in that there is scope
for difference. And, I believe, the
proper forum for debating this is, cer-
tainly, not the House, but it is provid-
ed elsewhere,

Then, again, the fact has got to be
remembered—and it is a bitter and
painful fact—that the ferment of
Indian renaissance was brought to this
couniry by the British. It is one thing
to say that the British were imperial-
ists. And we are proud that we have
had to fight against them and all that.
But the fact has to be remembered
that the ferment of renaissance in this
country was brought by the British.
(Interruption). I am talking of renais-
sance. 1857 is a historic incident.

Again, what is the 1857 movement?
Who were the leaders of the 1857
movement? Certainly, not these re-
cent Congressmen. The leaders of the
1857 movement were. . (Interruptions).

Sir, let me not be interrupted.
Mr. Deputy-Speaker: Order, order.

Shri Rajendra Singh: Sir, he would
like to be corrected by anybody. He

' has given something which is not cor-

rect.

Shri Mahanty: The leaders of the
1857 movement were neither the Con-
gressmen nor the P.S.P. men,

Shri Rajendra Singh: Nor were they
the Ganatantra Parishad men,

Shri Mahanty: The Ganatantra
Parishad can have a certain claim in-
directly because you will find that the
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potentates of Agra and Oudh were the
leaders of the 1857 movement. They
were not the people in the sense the
P.S.P. wouid like to be talked about.
So, let us face facts.

There were a number of rebellions.
The scope or object of the rebellions
was not to attain Indian freedom.
There were some rebellions to which
references have been made., In Orissa
also thqre were some, In Hazaribagh
there were some,

Shri Rajendra Singh: This sort of
debate should not be aliowed to conti-
nue. After all, it is a matter of history,
Whatever is said here will be going on
the records. He is saying something

Mr. Deputy-Speaker: He has made
his point. Because that had been per-
mitted in the first instance and criti-
cised, it is difficult for me to stop the
other Members from referring to that.
But, certainly, it is desirable that we
should not go into details and take the
arguments one by one and saying that
this is not correct and all that, (Inter-
ruption). It should not be done in that
manner.

8hri Mahanty: I do not want to cast
aspersion on the freedom movement. I
was merely pointing out that there are
ways of interpreting and that there are
ways of looking at history and it per-
mits of differences in viewpoints and
unless those differences are properly
appreciated........

Shri Rajendra Singh: What about
his observations regarding history,
Sir?

Mr. Deputy-Speaker: Order, order.
The hon. Member has made his own
contribution also by these interrup-
tions!

Shri Mahanty: I can give the hon.
Member my arguments but I cannot
give him the sense to understand.

Mr. Deputy-Speaker: I would advise
them to sit in the lobbies and discuss
and decide.
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Shri Mahanty: How can I also make
him understand, Sir? 1 can only give
my arguments,

Shri Rajendra Singh: So far as the
standard of debate goes, he has to res-

trict himself,

Mr. Deputy-Speaker: Both are very
intelligent Members. I would request
the hon, Member who is speaking just
now to move forward in order to be at
some distance from the other hon.
Member,

Shri Mahanty: I am grateful for
your protectuon, Sir.

What I was trying to say was that I
have no intention to go into this
matter,

Mr. Deputy-Speaker: 1 hope there
would not be any attacks from the
rear,

Shri Mahanty: Sir, coming to the
Demands, initially when 1 thought of
participating in this Debate I thought
of doing so for a simple request; and
that is about the Archaeological Li-
brary. The Central Archaeological
Library that we have in Delhi is one
of the institutions where you will find
the accumulated treasure not only of
Indian but international scholarship.
It has been preserved for generations
to come,

Today we find many imarats coming
up, all kinds of cement structures,
overcrowding and towering. But, when
we come to the Central Archaeoiogical
Library and Museum, we find it is a
dingy cave where no light penetrates.
Only the other day, I had been to the
Library for some reference. I wanted
a journal. Would you believe that in
Delhi I had to enter the stack room
which presented the picture of a cave
lost in absolute darkness? This is
what happened. The Librarian was a
courteous person; and he brought out
a torchlight from hisg drawer. It was
2 in the afternoon; and the Librarian
was sitting armed with two torches,
with 6 cell ‘eveready’ batteries. The
Librarian is supposed to handle much
better things.



6509 Demands

Mr. Deputy-Speaker: Perhaps, he
was deliberately doing it to escape the
notice of everybody.

Shri Mahanty: He was sitting in the
open. The torchlights had to be
brought out. In that cave one has to
search for these treasures like Al
Baba and Forty Thieves. That is the
impression that is created when you go
to the Librnary.

Then, there is the reading room. The
reading room is a small table around
which so many scholars have to crowd
together. You cannot find scho.arship
there because what you find is mere
gossip, because of the proximity of
men round such a small table. It
speaks volumes about the sense of
values that prevails in this Govern-
ment, When you are building such
huge buildings, why can you not have
a respectable building to house all
thesc treasures where really scholars
can go and work?

There is another aspect to which 1
would like to invite the attention of
hon. Minister during the short time at
my disposal. I relates to the cultural
delegations. I have been saying that
the culture of India is of a multi-hue
pattern. In our national culture, the
Indian culture, the various regional
cu.tures of our country must be re-
presented and that too in their proper
perspective. If the hon. Minister cares
to go through the composition of the
delegations, he will find particular
areas are being favoured. Culture is
@ matter which does not permit of
partisan considerations, Cultureis a
matter which unites; culture is a
matter which ennobles. But the way
in which the Cultural Affairs Ministry
is hand ing this matter suggests that
culture permits scope for bitterness,
for regional, partisan and parochial
considerations.

There is another aspect about these
Akadamies. I still remember the in-
augural address which was delivered
by the late Maulanae Abul Ka'am Azad
in the Central Hall inaugurating the
Sahitya Akadami. The Akadamies are
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not merely bureaucratic appendages.
The Akadamies, and more so the
Sahitya Akadami, in order to command
respect from the writers must have
standards of their own. It pains me to
say that our Sahitya Akadami has not
been able to evolve any standard. As
has been said by many authors, there
may be instances where awards have
been made for considerations not of
literary merit aione. Last year I had
to point out that there must be some-
body to lay some objective yardstick
for assessing literary works, If literary
works are going to be assessed in
Government Departments by men who
by no imagination, by no standard, are
capable of judging those works, it is
not only an insult to the authors, but
also it goes against the very funda-
mentals of Sahitya Akadami, In that
context, once again I take this occasion
to plead that there should be some
hard thinking and some norms should
be laid down.

Now we come to
Akadami. In Lalit

the Lalit Kala
Kala Akadami

Shri Bimal Ghose (Barrackpore): It
is a nice name,

Shri Mahanty: My hon. friend is
interested in nice names—I can under-
stand it. What I am saying is that
Lalit Kala Akadami also functions out
of its own prejudices. You visit its
ga.lery, What do you find? You find
only a particular school of painting is
being patronised. The history of art
can permit of many nuances in paint-
ing. Why should there be only Jamini
Roy’s paintings to start your National
Gallery? I would like to know from
the hon. Minister whether he is going

" to appoint a committee to buy these

art objects. Otherwise we would find
that the purchasing of art objects and
paintings permitting a lot of parochial-
ism which should not be permitted.

Lastly about Sangeet Natek Aka-
dami. It has produced more scandals
than sangeet or natak, I do not know
what has happened to the case where
the Secretary of the Sangeet Natak
Akadami was involved,
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In conclusion I would like to say
that this Ministry within its own limit-
ed resources and scope is doing won-
derful work. But I am sure its best
could be better and in order that the
Ministry is capable of achieving any-
thing worthwhile it should redeem it-
self from that bureaucratic and wood-
en-headed approach. Otherwise there
is future for neither culture nor
scientific research.

Dr. Samantsinhar (Bhubaneshwar):
Mr. Deputy-Speaker, Sir, the Ministry
has in the very first sentence of its
report stated that they have worked
very satisfactorily and they have very
confidently stated that the year was
marked by an increased tempo of acti-
vity in all fields, both direct and 1n-
direct. Of course, I congratulate the
Ministry for this proud statement, But
at the same time I am disappointed
that the Ministry is not able to cope
with the increased needs of our people
for progress through science and tech-
nology.

Sir, first [ will deal with the vigyan
mandirs. It was proposed by the
Planning Commission that during the
Second P.an period there would be
about ninety to one hundred vigyan
mandirs established throughout the
country. This is the last year of the
Second Plan. Government have till
now established only thirty-eight vig.
yan mandirs. This year they expect
to establish four more. On the whole
the progress of establishing wvigyan
mandirs has been only less than 50 per
cent,

Our country is a country of villages
where more than 80 per cent of the
people depend on agriculture, The
object of establishing these vigyan
mandirs is to impart scientific know-
ledge which is very vital for the peo-
ple, to improve their standard and to
teach them improved methods of agri-
culture. The slow progress that has
been made in the establishment of
these vigyan mandirs shows how neg-
ligent Government is towards the rural
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people. We all feel that proper
attention is not paid to the villages
and the rural people and that is subs-
tantiated by the Government’s inabil-
ity to establish the required number of
vigyan mandirs in rural areas. In this
connection I also want to submit that
Government should see that these
vigyan mandirs should teach improved
methods of agriculture, environmental
sanitation and hygiene, improvement
of livestock and also how best they
can control pests and preserve their
foodstocks. That is also not being
done. There must be literature in
their own language which could be
casily understood by the village peo-
ple. I have seen that people are very
eager to better their conditions. But
the Government is not able to cope
with their eagerness or their enthusia-
sm. They only say that they have im-
proved in every aspect, both directly
and indirectly; I would say rather
that they are not looking into the other .
aspects of the thing. In spite of this
they have mentioned in their report
that they have progressed wgll, Com-
ing to the National Atlas Organigation,
I would say that there should be an
atlas for industry; it will show where
the industries have been established
in the country and will indicate the
regional disparities in the establish-
ment of the industries. It will help
to solve the problem of the disparity
in growth. As regards the Central
Salt Research Station, I am glad that
they are doing very good work but I
am sorry to find that the industries
are not taking advantage of the
researches. I hope that there should
be proper co-ordination between the
industry and the research institutions
and the researches that are done there
should be properly popularised
amongst the industrialists.

13 hrs.

The Leather Institute at Madras is
also doing good work and we are one
of the best countries that produce the
largest amount of raw hides and skins,
There is ample market throughout the
world for these articles but due to lack
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[Dr. Samantsinhar]

of proper, efficient and adequate re-
search in this regard, we are not im-
proving this industry. I hope there
should be more work in this regard. If
the research made in the Central
Building Research Institute at Roorkee
is not according to the conditions of
our country and in our villages, no
useful purpose will be served. They
may be doing some work which is not
required for the common people and I
request that attention should be given
to the conditions that obtain here and
the methods by which we can solve
our problems.

Lastly, I would say a few words
about the Odissi dance and music. In
1959, the hon. Minister was pleased to
say that the expert committee appoint-
ed bv the Sangeet Natak Akademi re-
cognition of Odissi would submit its
report soon but, I do not know what
has happened during these 24 months.
The committee has not vet glven Iits
report. Nothing has been decided and
I do not know what are the difficulties
of the committee. If that committee
is not working, another committee may
be appointed but the matter must not
be delayed.

While replying to the discussion on
Demands in 1959 the hon, Minister wag
pleased to say that arrangements were
being made to print the rare manus-
cripts that are with Natyacharva Kali-
charan Patnaik. My information is
that nothing has been done. I do not
know how far the promise of the
Minister is going to be fulfilled.

Dr. Melkote (Raichur): Mr.
Deputy-Speaker, it is heartening to
learn that the Ministry has been able
to open about 198 technical schools
which are called polvtechnics and
about 987 engineering colleges. Various
other Ministries, particularly the
PWD, witnessed in the First Plan
period the lack of these personnel
and therefore there was difficulty of
spending money allotted to them. If
in the Second Plan we have made
considerable progress in this fleld in
the different activities of the nation.

MARCH 22, 1861

for Grants --

6514

all that has been possible due to the
work that this Ministry has been
doing in getting these colleges start-
ed.

While this is a very heartening fea-
ture, last year I had made out a
point that the number of students
that were being admitted are still
insufficient to meet the needs of the
country and I sald that training
should be given to the students in
the evenings if they are already em-
ploved and had the necessary basic
training. T do not know what the
Ministry has been doing in this
direction and almost no information
is available in any of these reports.

I also made another suggestion and
the hon. Minister said that it was a
very good suggestion which should
be accepted and he promised to look
into it. That was about the diversi-
fication of the different types of train-
ing. T brought to his notice last year
that in Zurich there were about 67
courses and the hon. Minister was
tell'ng me sometime back and in UK
there were about 220—30 courses in
these polytechnies. Tn most of our in-
stitutions, it is about 3 and in some
it is 5-6. By diversifying these
courses, many more students would
be able to come in. Most of the
sfu‘dents that pass Matric or the pre-
un'versity classes would be able to
get into these courses and not make
a8 rush to the science and arts col-
leges. That would also give them
substantial avenues of employment.
.Eve“ with regard to this not much
information is available in the bro-
chures that have beep supplied to us.

It has been said that the Govern-
ment of India had been consider'ng
the starting of a National Science
Museum. One such museum for the
_whole country is insufficient. India
is a very big place. Such museums
can be seen in some countries, which
are not as big as any of our States,
In Europe. These national museums
of_ the higher type ought to be pro-
vided for each State. When 1 say
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National Sclience Museum I hope it
covers all the natural sciences that
one knows. Even so, the starting of
one big museum in the country is
certainly welcome so that the students
may go and learn everything they
can. If one goes to the Natura:
Science Museum in London, one ean
easily see that students from the teen
ages of 14 or 15 and even graduates
go there and git there and learn
things. There are people who teach
according to the needs of these boys.
Our museums have got to be pro-
vided with those facilities for the
students to handle the material that
is available and at the same time good
care is to be taken. T hope the hon.
Minister hag in view all these possi-
bilities.

T have seen some of these Virvan
Mandirs in a few places. There are
about 30-40 of them, as the renort
savs. But they are very poorly eauip-
ped and there is hardly any‘hing
worth seeing there. A good deal of
work is yet to be done. If we have
got to take the knowledge that is
ava‘lable in the world many more
will not only have to be started but
the quality and content also have got
to be improved to a large extent. I
hope the Ministry will pay attention
to this aspect of the question.

The best part of the whole report,
though that is not available here, is
this. I understand that in Hyderabad
they are going to start a women'’s
polytechnic. Possibly, it hag been de-
cided to start such courses in other
places also. This i{s one more new
venture which is most welcome. But
what are the courses that would be
made available there. One does not
know. I hope it would serve the
needs of our women and at the same
time the needs of the community and
the country at large.

These are the few remarks, Sir, that
I thought of making, but as 1 think
that progress in all directions is
necessary the money that is provided
should be spent by this Ministry to
the last paisa.

CHATITRA 1, 1883 (SAKA)

for Grants 6516

Shri L. Achaw Singh (Inner Mani-
pur): Mr. Deputy-Speaker, Sir, as
we have recelved a very good report
on the working of the different de-
partments under thiz Minlstry, 1
have only a few observations and
suggestions to make.

The most important thing is about
the role of scientific research in the
economic and industrial development
and planning of this country. Here
the Council of Sclentific and Indus-
trial Research plays a dominant part,
and I congratulate the Ministry
because the grant of Rs. 4 crores
which was available during the last
year  has been increased to
Rs. 4,95,00,000.

But, Sir, though it is welcome I feel
that it is not adequate if you look at
the tempo of our programme of indus.
trialisation. Tt is a matter of pride
and satisfaction that the results of
the work done by our nationa] labora-
tories and other institutions ang also
of the sponsored scientific research
projects have been recognised in some
form or other by foreign countries.
We feel very proud of our scientists
and technicians. But I feel that the
question of their pay scales and
allowances has not been dealt squarely
and fairly. We have to do a lot in
this respect. We have to improve the
condition of their service in order to
attract them for scientific research.

I have to submit here that the situa-
tion is rather anomalous. We feel
there is a shortage of technical per-
sonnel in the public sector as well as
in the private sector. But most of
our young men who have been trained
abroad and who have been trained
here, most of our young men with
foreign qualifications as well as
Indian qualifications find it wvery
difficult to get suitable jobs. On
behalf of the Ministry it has been
said very often that enough of in-
centives have been given in the form
of advance increments and merit
promotions. Bir, these incentives are
not enough. Something has to be
done with regard to the security of
their service as well ag the safety and
security of their career.
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[Shri L. Achaw Singh]

The Estimates Comm‘ttee has ob-
served that the results of the work
done by our national laboratories and
scientific research institutions have
not been quite commensurate with
the expenditure and the financial out-
lay on these institutions. It seems
‘here is something wrong. 1 feel the
atmosphere is mnot conducive for
scientific research. We have got
complaints, and these complaints are
all well founded. I find that some of
our people who are the authorities of
these institutions or laboratories
have not got the scientific sprit or
the scientific approach. We find that
they bring in some other considera-
tions. Politics also hasg entered into
the working of some of these institu-
tions and laboratories. Qur junior
research workers feel very much dis-
contented and discouraged. When a
certain result has been worked out by
some of the junior people, they do not
find their names when the final re-
sult is published. They find that all
credit is appropriated by the Direc-
tor or some other senior worker of
the institution. To that extent, Sir,
they are very much discouraged. T
suggest that the Government should
do something to get rid of this situa-
t'on and also to inspire a feeling of
confidence in the scientific world.

I would I'ke to draw the attention
of this Ministry to ano*her point, and
that is about the time-lag in the
commercial exploitation of the new
inventions made by the national
laboratories. It is reported that some
of these results take a very long
time before they are exploited on a
commercial basls. Sometimes it
takes two to four years. It is found
to be a lengthy process, and I think
we should do something by way of
systematic planning so that these re-
sults may be utilised in a successful
manner.

It is learnt that 50 per cent of the
processes released by the Counci]l of
Scientific and Indus‘rial Research
would not be commercially exploita-
ble. It has been reported that up to
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December 1959 as many as 534 inven-
t'ons were made by our national
laboratories and other institutions in
India. I want to know from the
Minister the up-to-date figure of the
inventions of these national labora-
tories and institutions and also the
details as to how many of these in-
ventions have been exploited com-
mercially on a profitable basis.

In this respect, Sir, I feel that our
industries are also to blame, ‘because
they do not take enough interest in
the results produced by these
laboratories. I would suggest that
public sector industries should take a
lead in this matter and they should
show greater willingness to utilise the
results of these national laboratories.

In a number of countries we find
that the industries themselves spon-
sor the work of scientific research, and
whenever there is any new invention
or innovation in respect of a tool,
equipment or process, the worker or
the techn‘cian who produced it is
amply rewarded, he is given due re-
cognition, Here also we should do
something by which we can focus the
atten‘ion of our young men, techni-
cians and workers in the industrial
field so that they may be tempted,
they may be inspired to find
new innovations in the techni-
ques, in the processes of our industrial
production.

Then 1 come to the cultural aspect.
There is a commit‘ee set up to orga-
nise the Ramayana Mela in U.P. The
Mela is to be organised in Chitrakut
and correspondence is going on bet-
ween the State Government and the
Committee which will deal with the
different aspects and characters of
Ramayana and also the different
books published in the different
Indian languages. The State Gov-
ernment has promised help in the
matter. I would requests the hon.
Minister and the M nistry to look into
the matter and help the Committee
and see that the work of the Com-
mittee is made a success.
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I now come to some problems re-
lating o Manipur. I find that there
is no provision for a polytechnic in
this State. There is no proper facil ty
for technical education. There is one
industrial training institute, but the
facilities provided there are not
adequate. While we have so many
polytechnics and engineering colleges
throughout India, we feel that we
should also have one. Tripura has got
one. T request the hon. Minister to
make some arrangement for seiting
up a polftechnic in Manipur. I con-
gratulate the Minister because a pro-
vision of about Rs. 2.75 lakhs has been
made as a building grant to the
Central College of Manipur at Imphal.
The people coming from outside are
put to much inconvenience, because
there is no hostel accommodation.
When they want to learn Manipuri
dance, the construction of a hostel is
as important as the construction of a
building. But I would like to submit
that the working of the college is not
at all satisfactory. There is a lot of
governmental interference in the
working of the institution therc, and

I request that the govering body
should be reconstifuted and the
working of the ijnstitution and the

courses of study should be reorganis-
ed. I would also request the Minis-
ter to make some provision for an
anthropological survey of the different
tribes and linguistic groups in
Manipur, because that will help the
national and emotional integration of
the different tribes and communities
liv'ing there and thus help the under-
standing about eastern India. It is
very important.

Lastly I feel that in the matter of
setting up vigyan mandirs and the
popularisation of science by the publi-
cation of scient'fic subjects in regional
languages, we have been very much
meglected. I request the Minister to
make some provision for the setting
up of vigyan mandirs and cultural
centres in that conrner.

There has been a representation
made by some of the scholars for the
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publication of all Manipuri manu-
ser pts and I request the Minister to
look into this aspect also.

Mr. Deputy-Speaker: Shri H. N.
Mukerjee has written to the office that
when he was called in the first ins-
tance he could not intimate the num-
ber of cut motions that he wanted
to move. He has conveyed to me that
he wanted cut motion No. 758 also to
be considered as moved. In addition
lo those that have already been
c'rculated to hon, Members, cut
motion No. 758 also is allowed to be
moved.

Desirability  of  withdrawing  from
circulation the first wvolume of the
History of Freedom Movement.

Stiri H. N. Mukerjee (Calcutta-
Central): I beg to move:

“That the demand under the
head  Ministry of  Scientific
Research and Cultural Affairs'

be reduced by Rs. 100" (758).

Shri C. R. Pattabhi Raman (Kum-
bakonam): Sir, 1 rise to support the
Demands of the Ministry of Scientifle
Research and Cultural Affairs, and in
doing so, 1 wish to repeat the tributes
that I paid last time to the Minister
in charge, who is not only a scholar
but also writer and a great student
so far as culture is concerned.
Straightway, with your leave, I shall
refer to the book published under the
auspices of the UNESCO. Dr. Aney,
on ano'her wvccassion, referred to the
publication under the auspices of the
UNESCO about ancient civilisations,
that is, The History of the Scientific
and Cultural Development of Man-
kind. It is true that Sir Lconard
Woolley, who is one of the eminent
scholars with an international reputa-
tion and another scholar are associated
with the work. I find that for'u-
nately it is still on the tapis and is
open to revision. I sincerely hope
that the Ministry will take s‘cps to
prevent this publication going as it
does,
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[Shri C. R. Pattabhi Raman]

Tn that book you will find that the
entire Aryan civilisation is dismissed
in about ten lines. I shall quote from
a speech delivered by Prof. R. C.
Majumdar at the Bhandarkar Oriental
Research Institute. He says:

“After a description of the Indus
Valley Civilization, its overthrow
is ascribed to the conquest by the
Aryans. ” and then he
quotes:

‘Aryap victory seems to have
involved wholesale massacre—
the bodies of women and
childern lie amongst the
ruins of the houses—and
there was no chance of any
trade revival under the rule

1

of the barbarians’.

Elsewhere, the Rig Veda is tersely
dismissed in these words:

“The Rigveda ig the epic of the
destruction of one of the great
cultures of the ancient world.”

They are very cocksure about this.
They do not seem to have any doubts
about it. But I take a bet. They
have not touched or read a few lines
of that great Veda. Again, they have
also referred to various dates and the
vedic periods of civilisation. There
is the smug assumption by the
historian that all history started about
10,000 years ago and anything histori-
cal happened before Ptolemy and the
Chinese dynasties and various dyans-
ties of ancient Indian civilisations.
If they have read Prof. Krishnan’s
book written in Tamil, entitled
The Age of the World, they would
have found that the four yugas of the
Hindus are nearest the date or mark
in so far as the age of the earth
is concerned. Tt is just possible that
there were many, many civilisations.
Just suppose you and I alone are left
and the rest of the world is destroyed,
and we alone are left . ..

Mr. Deputy-Speaker: I should not
like to survivel
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Shri C. R. Pattabhi Raman: I should
like to survive with you. Supposing,
we are left with a few reams of
paper and a pencil and we write that
this was the age of internal combus-
tion engine, jet planes and motor-cars,
the generations making a fresh start
would not believe it, uniess they see
these things in existence. Therefore,
it is just possible that there were very
many civilisations. But it is very
wrong to assume things. I sincerely
hope that this astute Ministr'y, which
consists of experts and, if 1 may say
so, of great prefessors for whom I
have regard, will put an end to this
sort of publication under the auspices
of tke UNESCO. Dr. Aney has
spoken with fervour about this, and I
do not want to add to what he has
said.

Straightway, I shall also proceed to
say a few words about Dr. Tara
Chand’s book. I really understand the
feelings of the House on the freedom
movement. The freedom movement
is referred to in this book in a certain
manner which, to say the least, is not
conipl'mentary to the freedom move-
ment itself. The first volume has
come. 1 do not at all support what
has has said. But once we choose
the historian—he is an author and a
historian with some reputation and
some standing—can we doctor what
he has to say? It is impossible in
India to do so. In other countries,
it may be possible. T just want to
tell Shri H. N. Mukerjee that in
other countries, you can give instruc-
tions to write in a certain manner.
But here, once you choose the man,
he has got independence. We could
reject the book and ask him to write
with the correct prespective and I cer-
tainly hope that there will be improve-
ment in the subsequent publication.
But I wish to say, in defence of the
Ministry, that once you have chosen—
and it is not denied that Dr. Tara
Chand is . . .(Interruption)

Shri D. C. Sharma (Gurdaspur):
I think it is going to be a Government
of India publication; it is going to
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have the stamp of the Government of
India, and so, I feel that this book
should not be such as to put our
country io some kind of humiliation
or shame. I think a very unfair
account of the Indian struggle is given
in that book; and I think that if a
person is writing a book under his
own name he can say whatever he
likes. But it is going to be a Govern-
ment of India publication, and I think
it should reflect the main trends of
the opimions of the Government of
India and not his own personal
preferences.

Shri Ramanathan Chetliar (Podu-
kuttai) : Especially when the Govern-
ment have provided Rs. 104 lakhs for
this purpose, the Government have
got a responsibility not only to Par-
liament but also to the public in
regard to what is published in this
book.

Shri C, R. Pattaphi Raman: 1
entirely agree with regard to this
aspect, namely, that it is a Govern-
meni of India publication. I am only
stating this in defence of the Ministry;
not that any defence is needed by me.
But I personally think that perhaps
some other person could have been
chosen. Yet, once a professor is
chosen, he writes, and the first
volume has come. It is quite right
that Parliament should take notice of
this and make comments on it. I am
only stating that so far as the Govern-
ment is concerned, this is all that can
be said about it. They have chosen
a historian of repute. He has written
a book. It is a great pity that he
seems to draw a distinction between
freedom and independence. Certain
differences appear to be rather jumbl-
ed up. I do not want to stand behind
anyone in so far as the expression of
feelings is concerned,

I now come to the excellent work
done by the Ministry in so far as the
National Research Development Cor-
poration is concerned. We have 42
new inventions, making a total of 576
in all. With regard to the surveys of
India which are being carried out
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very efficiently, I sincerely hope that
along with the National Atlas Orga-
nisation, the Botanical Survey and
the Zoological Survey, the Geological
Survey also will be added on to this
Ministry, because this is a Ministry of
experts, and it is a pity that there
is dichotomy. I had to speak about
this aspect last time also. This Min-
istry seems to be functus officio so
far as the Geological Survey is
concerned. 1 personally feel that if
this Ministry was in charge, there is
lignite mining taking place in Neiveli
and there would have been a research
school near about jt so far as lignite
and allied minerals are concerned.
But nothing is happening now. The
geological survey may be doing
excellent work, but it must be part of
the Ministry of Scientific Research
and Cultural Affairs.

The really illuminating portion of
the report is Chapter II which deals
with the scientific pool. I am very
glad that we have now got 200 per-
sons in the pool. I sincerely hope we
will have more and more of our people
coming in and doing research work.
Not only that; their emoluments must
be increased much more than what
has been done now. Some of the
research scholars are getting Rs. 80 or
Rs. 90—I am not referring to the
higher scientific pool, but to the
people lower down. Also, their num-
ber should be increased. Every day,
we are producing first class scientists
and I am very glad more money is
being granied under this head.

It is also true that so far as publi-
cations are concerned, we have very
fine publications to our credit. On
page 63, one of the books mentioned
on archaeology is Indian Sculpture
by Shri C. Sivaramamurti T am
aware of it myself and it is really one
of the classic books. I am very glad
we have many publications, but many
more brochures have to come so far
as the publication department is
concerned.



6525 Demands

[Shri C. R. Pattabhi Raman]

Regarding technical education, 1 am
very glad so many regional engineer-
ing colleges are going to be started.
The  merit-cum-means  scholarship
they ave instituting has not only to be
diversied, but it has to be increased
very much more in number. In Russia,
the student pays very little. The
moment they find a student is really
applying his mind properly 1o his
studies and is doing well and is bent
towards research, he is well-fed,
looked after very well and given
facilities to from place to place. That
sort of thing should be done here also,
because the future of the country
depends on these students, especially
first class students and research
workers.

So far as cultura] activities in India
are concerned, we must have more
and more of admixture to bring about
emotional integration in India. We
must have more and more North
Indian artiste troupes touring South
India and more and more South
Indian troupes coming to North India.
We must choose the very best, so far
as touring artistes are concerned.

Regarding the delegations going
outside India, there also I have no
doubt the Ministry will bear in mind
that unless we send the very best
people out, we are not going to make
a name for ourselves. What is more
important is our Indian artistes going
abroad find themselves absolutely at
sea outside India. Unless they are
properly looked after and managed
properly by efficient managers, we are
not going to make a name for our-
gselves. I hope this will be borme in
mind by the Ministry so far as dele-
gations are concerned,

Coming to a—chaeology, I feel very
strongly that this Ministry must take
much more interest in temples. I am
not parochial or regional, but T am
shocked to find in page 47 there is
only a very short paragraph devoted
to temple survey and except some
temples in Nagarjunakonda and the
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cave-temples in the Pandya and
Kerala regions, nothing is referred to.
I do not think in the whole world
there can be anything equal to the
thousand-pillar mantapam in Rames-
waram. There are also the famous
temples at Kancheepuram and Madu-
ral. You cannot build temples like
them again in India. Actually a
granite supporting-slab of nearly 100
feet length, 10 to 15 feet breadth and
huge thickness has been lifteq hun-
dreds of feet above. How they did it
is marvellous. There are many such
slabs supporting various temples and
gopurams. These are magnificent
works of art. The State Government
is doing excellent work in this con-
nection, but their resources are
limited.

I spoke last year about the Kailasa-
natha Temple which is under the
Ministry’s care. They sent some men
from the PW.D, to repair it. There
you find magnificent pillars with
cracks. It is so old, belonging to
pre-Buddhist times, that the stone is
crumbling and becoming sand. There
I find a lot of cement is being put on
beautiful sculptures to fill up the
c-acks. That is not what should be
done. In North Dame in Paris—the
hon. Minister went there the other
day to lay some foundation stone—
he must be aware of how they pump
in cement which suits the architecture,
Thev pump in a special kind of alloy
into the cracks, cover it and try to
preserve the old form as much as
possible. That sort of thing is very
necessary. You must have experts.
You will find excellent silpis and
masons in the south and all over
Tndia who work on stone. They must
he encouraged and there should be
more scope for them

Lastly, T find a number of antioues
are sold out and taken away. It is
easv to get hold of them. Now
fortunatelv it has ctooped in  South
India. You will find a fine Nataraia—
a wienvn vigraham—in  somebodyv's
drawing room. You will find an ash
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tray put somewhere near the hand of
the Nataraja, so that people can enjoy
the art and also use the ash tray. That
is the regard they have for the
vigraham. We find so many beautiful
antiques going outside India. That
must be stopped. You must be armed
with legislation and given power to
stop this.

St qeTEtT et (qaE)
3qreger Sft, miEgfas &0 3797 &
avaeq § aga & &faer wrar # @
fa ard  safery wwar = mn §
afga goft aidt &1 safegr wF A
ey ‘g’ wer & mfe awe
T ARAE | HiEpfaE a1 anan
g & fama o 77 wR AR
¥ gAH gAF FTAFH IATT o7 W F WY
3¢ wrarga fear @ @ @ wAE
g “Aepf” wex w1 ggEr FET
ARy Fer & gfawss € 1 34
awr &1 § gafag ot 97 wr g f*
“geafa” Ao, B cqvgd” g AT
weR] ¥ 9 Wi § wawr 0% 3fem
21 ol Y F1E 5w T AT AEEQ
T wd &Y TR AT § S
Iad wiepfa® TR g AR
S oar foar gar &1 ww i3
ag & wraw wafaw et @ fa g vl
W AW FT FAFH AR EAT 0 A
FreEgT ekl # oagAT wrEAT Z o
gregfas 14 Famg F7 TA TIAFAL
% fag “miegpfer” m T 9w Ay
s ifgr , F@ Ak fau sowE
FAFA qT AACTE FTAAF TRT FT
qar F1 gwar g, Afaw arepfas”
g T A AR qG T ARATET 2
ag ‘depfa’ wem AT va agw awn
WYHTH § |

g o 91 4 fagw w9 & w7

wfiqaw # ag o agr & fa ewdt wva 2o
¥ quv 2wl w1 wepfew gew A E
gaT? 2u & faw gz qoerer an A A
g1 qudY g gw A At i @
arfeq 3@ wreftr 477 A ora for qeeey
ot migfaa 17 g Wit ¥ g
T g WX aRl ol Wdla g
1 =2 femr av 1 7 a1 wrow g
HTTd #1 A6 FgAT Tgal g oaafw
Al uwan, @ fa@arer 8
Ire T FEOR FY WA T AT
q =g a3 § a7 7y qwfa
F1 A2y fagr & 1 3% we2Wl W
T WREA F7 Ty ey fadet &
qA mar g 1 fEw ww wepfas
feredes & A v 9@ g W7
#Y gefergr gt 2o # Foft st § W)
w# fou feem sifsafrat & o faran
AT § A0 F wgAT e § R ag uE
917 & ATy gepfa &7 9 ¢
g gare fod w7 & fx owt
TET A § FRTO A0 AFT wATY
faasrae 78  wgrgew fadal 1 70
gt AT WA ¥ T WEC FATU
aregfirs aekw faga wq & faden w1
HAT AT RTE

zoa W gfaaea & g7 off qgr
? fx angfow ad Fnaw 7 fadwi &
#2734 & faq gy Feawizn g,
gy faew & aArh faeagae
F! faZzmavm & faw ¢3v 2 wqoy fxan
mar ¢ afsA gwE e A gq WA
2 o gm0y Y g 7 ug frmT @ W
st gfRe EETe 9w WA
77 qEAY w1 AFT i aY A Iy
g™ oy faay @y | W9 FA T A
qeen a1 ¥ | @ et i O e
JETETT AVE WA E | TF G Py oft et
A 9T ATAfam I 2 7y A
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[ s aredt]
"R % I & vF o w7 JA Q@
@ g1 | R o QAT F1 Ay fa=r a
gfea ft } Far fF I9F At 30 TR
fax 9T 39 oY T 300 ®IF fAT
g@ ax qfeq oft @ O FT 77y 7 ¢

wEY wiw faa® &7 Fgr g s
FATIAT FY A qY I 7AOH FY
il

Y ag & o7 27 fi ey faemaaes
ArFrar ¥3yR ®97 a7 1@ 07 feaHy
WA #T HEHAT &1 3Y g &97 fai
TF | FH AFCC F AT AT IR E

(%)

& @vgm g fw 3w S w1 Qg #
7 faar Arg wfwq 78 9 qiesfas s
Farerg AT 7 faare w3

gl a1 ot A faaw &7 & wgaw
1A § fF I AT F 37 GH0
#Y faargresg dSt & "AZT ATAT G
g sraar =nfgy | 59 fav g & 7
oF g3 fFar 41 ®R giepfas w0
ITHAY oY AAAET [ A IAFT IAT
faar gqr 1 /7 we= fFar a1 fF A
F Ft FoT F+H AR § A AFET
g IFAY o gfua s ogfed
F AT WY E 1 I H aaray wa fw
FOT W AR F AT H qOae
grEaAfY ®YE FrART gHR AGT faey
¢ & fowd gw 9% 39 &7 § &A1
FT AF |

aw wwad @ fw s s fawm
H THT HT JeET ATAHFT  WIOHT
8] a1 & IFA wwr ¢ fw g
w0 AfeET & o ¥ ®rf qUaeT §4q
aff § afF & qwfas wqEeT™ W
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Areg fas-FTd AATAT F qAAAT ATRHA
g ot oF A masi g § < fe
TEF qUaErd g & fag F7@ E
g gfaere aY g8 ara Fv At @ &
R AZFAE T & JET s It 7
qardr gAY § gE At =i A A
Fiarey 1 guaE vy et §
faeare & gaT avia & ) W F HAST
1 & FAge? faeeT ar9q F F aqq
9T UF gEaT el @ WY I9A 37 g0
w+H AfFEe &7 w97 #1 T & | THF
gfafe aga & fazan oot 1 f&
qWY AT 97 FATE W F A F §
g ot za wfegw & =9t 1 &
fazat arft =N afqaw A Zafaax
F Y wOAY ATAAl ¥ qo7H H A F
=z Foor AfET S FAT =T &Y 0
7g @9 3@ g ot 9 darfaw w7
AIAAE W AEpfr-and gay
ITo Ho Ao FTAT Tl & fHgad ary &
st aw & gmrfos el @y
faeft & aErHTTATE & AT & Tgan
g 5 3 37 asey ¥ qrdy e &
faaT F¢ | FH T FH FET T HT
g9 9T & TqET 9T 1 F faang e
I § I 9T TG TAT FT JAT9 TN
FEAT 9Ty | R FEG AR FF
g7 & fadt uw aeyaraw faory #t
WA 39 & fam 39 adeqE F1 ay
g*faa s Sifed 77 37 § A g
qEATA F AT F A9 7477 T 77T §
o7 gAt W Al ¥ =i #1397 @
¥ 39 qfEEdr @1 SuF afcorrmeasy
afz #1% g9 g5 FY fegfa scow gy
afEs 7@ A aifew ot 9w feafa &
A FT QAT TH T G EY G )
gafed & sgan g 5 g 9w wfx
F gy A T W FT w1 A 9w
IBFA F Y g T TefiRar &
arq g A ¥ faare s d
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oF arq it fw 7 faq3 €787 a0
g g 92 78 & fv W & Y fergear
<TTF FATATITA § TH ST F1 TATATL
guT @ ¥R & ganar g fx qyadrg gt
q 9fF gATOT @Y W SN
WY 37 g1 g i faeelY 1 S w=aR
HGHT & HATE § HIX TTHE ATTRIT
gy &7 fa g 7 frzar == s
@ & R Fwax Fwaq< 1 ST s
HE

it g fa gy am &
I qEFfas 19 TWo To Hlo TH
# gAY gg A o At Far oot
¥ FrS qar o ww § N e )
gfee & T oo Aifwm 78t fear
T @ A IAHY wifqE Agraar & Aqr
ST 7@ & Y I WE IaT H qa=var
q1 & fRedt #1 o7 A w7 W ¢
|| ¥y, g7 WY F AY 899 & FaT
feg w3 & wafs ag v gfar eq @
o IR Y wEw a9ifma T@f
fear mar & | Afen  swre mFaT oY
f& oF @ wHIEE g1 A%ar § W
forasr fF Gferfas wga W & IasT
qOGHT FAN 1 FH 9 F A ad
@ A9 gar ar afew ToEE am-
FATE F Frmf aF I9H 7o
adf g gt @ W adlo A @ @
¢ & I S u¥ g@Emn fie iR
fre @& | wop a7 AT qifgd
f& g TwR g 91 P T
N I@ AR I T F gOAA qEgA
T TRt T NG X HAAF ARG
w77 & a7 arffe g7 IE A aga-
ot S FOWmT & guT H &7 9 gl

a8 ¥ § oF arr w1 wfirer Ay
¥ oy s gAE sET AR IZ AL X *G
f wuft aradra ozrfreeg & o oo
AT F 7 a1 w1 N daq faar e

CHAITRA 1, 1883 (SAKA)

for Grants 6532

AT g & qr F OF W a<g &1
wrepfas dq § N 5 fedr sfe fasw
wuar gevar faaq £ aafa a8 §
afew ag wqen amx wt wafa § 1 ag
arqur faer & wiforgf & fad & 1 qav
WEAT A gAt s fagrat o g adt
¢ witg fadar fagmi & o ogar &
f& wwag gfmr € aged A qa @
g gErE g Y star fw ot agrfaor
AN egr e dagar g fr gmag &
qarT 4fz& w4t 9T AFENT FF T
# faq w=f o Iswadw afufa
fags &t 9@ | g7 IFR & Wi
w1 XA & F fasaw g 348 wyNm
w9 WX I3 w4t & af7 g7 gET R
F 1T g1 A% AfE arf A &
fagfor & qg@w g1 9+ at qg waR
TN ZIT |

Shri Abdul Salem (Tiruchirapalli):
Mr, Deputy-Speaker, the Ministry of
Scientific  Research and Cultural
Affairs has given a good account of
itself and deserves all praise for its
pe-formance in the last year,

The scope of the Ministry is vast
and, broadly, its functions relate to
basic and scientific research, indus-
trial research and cultural activities.
In themselves these functions should
have certain clear defined priorities
to have a balanced approach. While
basic and fundamental research is
essential, it is equally important that
day to day problems of the industry
are looked into and solutions found
for their difficulties. Cultura] acti-
vities are different and they are direct-
ed to contribute an understanding of
the cultural values amongst the differ-
ent sections of the Indian society and
of India abroad. Much advance has
been made in other Western countries
in fundamental research. We have to
continue with our own humble efforts
not only to create consciousness but
also to provide a firm base for future
development. Russia has set an
example that more emphasis on basic
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problem of research not connected
with commercial aspects pays rich
dividends in the long run,

The Ministry has established, under
the Council of Scientific and Indus-
trial Research, a chain of national
laboratories and institutes which are
engaged in various research problems
relevant to industries and their deve-
lopment. Here I will suggest that the
Ministry should improve its liaison
with the industiries in the public and
private sectors. This will give point
and direction to the efforts that are
being made and will also enhance
their wutility. In line with Govern-
ment policy of bringing about har-
mony between the private and public
sector undertakings, I would suggest
that we should welcome the partici-
pation of industries in these researches.
If this is not possible, we should
devise other ways and means of mak-
ing them use these more and more.

Sir, 1 want to say something about
cultural activities. These are tackled
in two planes: within India and out-
side India. We have achieved inde-
pendence and political unity, but we
have to develop forces of unity so
that fissiparous tendencies are check-
ed. Thewe is an inherent unity
amongst the various regions in the
country, but a better appreciation of
the culture, tradition and ways of one
region in the other will definitely
contribute to harmony. The Ministry
should employ all media at its disposal
towards this end.

The second problem which the
Ministry should tackle in this regard
is the emotional and psychological
integration. The cause and effects of
incidents like Jabalpur should be
studied carefully and necessary reme-
dies are taken in hand.

Our outside relation programme
should definitely have priority. Firstly,
I would like to make it plain that
what we are doing abroad by way of
presenting India is not enough. After
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all, every man who goes abroad is
our national representative and unless
we improve our morale and national
character and business technique we
cannot create a favourable impression.

Within the resources available, let
us concentraie on improving our cul-
tural ties with Himalayan States and
Africa. There are quite a few African
students in Delhi and I believe that
they a-e not being looked after well.
Instead of spending money on cultural
delegations, we would do well to see
that they are happy and contented and
carry home good memories,

Sir, after the rape of Tibet by
China, thousands of refugees have
crossed the bhorder. The Tibetan

culture can be preserved only in India
which, in the past, has absorbed
varied cultures. If it is to be preserv-

ed, it should be preserved only in
India.

Sir, T congratulate the hon. Minister
for his effort to establish the Institute
of Petvoleum. With the growing
demands of petroleum and petro-
chemical industries, this is essential.
But, again, I say that in all schemes
connected with the industrial research
we must take the private sector with
us. New techniques in refineries are
also being investigated and 1 hope
they will be able to guide the public
sector refineries for producing more
of high speed diesel oil for which
there is greater demand than for
other crude cuts,

Shri Humayun Kabir: Mr. Deputy-
Speaker, Si, T would at the outset
like to thank all hon, Members who
have participated in this discussion.
(Shri M. B. Thakore: What about
those who could not participate?) ...
and, I thank, probably even more
those hon. Members who have been
sitting here listening to the speeches

of others because that iz a real
exercise in cultural discipline.
Shri M. B. Thakore (Pattan): We

did not get time.
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shri  Narasimhan
Silent spectators,

(Krishnagiri):

Shri Humayun Kabir: Most of the
criticism has been consiructive and of
a friendly nature and I am a little
unhappy to find that the only note of
indignation was by my very old and
honoured friend, Shri H, N. Mukerjee,
whom I have known for about 40
years and have always admired for
his quality of indignation. It does not
matter what the subject is. Whether
here or abroad, he has always been
indignant about something. If he
were a little younger, I would have
called him an angry young man. If
he were a little older, he would have
been in the category of angry old
men. But being neither very young
nor old, he is only angry. That is
probably why in discussing subjects
where really there is not much room
for passion he was able to import
successfully a fair amount of heat and
volume but, I am afraid, not very
much light.

I will starty with his comments on
the Department of Archaeology. 1
am entirely at one with him when he
said that more and better work is
needed. Certainly, more and better
work is needed. This has been the
burden of his song with regard to
most of the activities of this Ministry.
We are trying to do our best, but
even our best is not good enough and
therefore there is always room for
improvement. We shal]l always wel-
come suggestions, but it would be
more helpful if they were concrete
suggestions as to how the work is to
be made better and how it is to be

expanded. .

He referred, of course, to- Nagar-
junakonda. It has become with him
a hardy annual. I am afraid that we
probably have a slightly different
approach to this problem. Many of
us worked as long and as hard as it
wag possible to preserve Nagarjuna-
konda, but when it was finally decid-
ed that the dam would be built on the
Krishna River and that Nagarjuna-
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konda would be submerged, we used
all our energies in trying to salvage
what was possible. To express regret
again and again and to keep on say-
ing why it cannot be saved when it
is known that it cannot be saved, is
1 think, a kind of sentimentality.
Why should we go back on these
things insiead of concentrating on
salvaging what can be salvaged?

1 would have welcomed it if Shri
Mukerjee had told me where we can
do more in salvaging. A full survey
of those 3,000 to 4,000 acres of land
has been made and excavations were
completed last December. If he could
tell me that these are the areas which
have not been covered or that these
are the things which ought to be
salvaged, his criticism would have
been very useful. But merely to
express regret why Nagarjunakonda
is being submerged helps neither him
nor us nor this country. In this
struggle between the living and the
dead, the claims of the living cannot
be overlooked. The people of Andhra
Pradesh and Madrag have decided
that this dam should be built so that
about a million acres of land can be
brought under irrigation. [ think it
is better that we concentrate on the
future, on the salvaging and protec-
tion of the monuments that can be
protected rather than on wasting our
energies in vain regrets.

My hon. friend also referred to
excavations in Arikkanmedu and
Kaveri regions. 1 have noted them
and welcome these suggestions. At
the appropriate time we will under-
take them, He knows, as a member
of the Central Board of Archaeclogy,
the major problem before the Depart-
ment of Archaeology at the moment
is to undertake threc large scale
excavations—onc in the Rajasthan
area for the painted grey pottery; a
second in South India for the earller
neo-lithic culture which will also
throw a considerable light on the
Dravidian culture to which my hon.
friend, Shri Narasimhan, made a
reference . . .
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‘Shri Narasimhan: Exactly where?
An Hon. Member: Salem.

Shri Humayun Kabir: That I can-
not say as yet. It may be Salem for
all I know, but where exactly it will
be will be decided by archaeological
considerations and not by considera-
tions of any other kind,

The third excavation will be some-
where in the east. It will be in the
Gangetic Valley, but exactly where,
again I cannot say because it will
depend upon archaeological conside-
rations.

Then, my hon, friend referred also
to grants to Deccan College and the
Asutosh Museum. He was rather
angry that only Rs. 4,000 were given
to the Asulosh Museum. 1 think he
was not briefed properly. During
1960-61 we have sanctioned Rs. 30,000
to the Asutosh Museum out of which
Rs, 14,890 have already been paid.
They have bcen told that as soon as
they send us the utilisation certificate
the balance will be paid to them. This
Rs. 4,000 was an additional grant for
excavations on which the total expen-
diture was only Rs. 7,900. Our formula
is that we grant 50 per cent of what-
ever is spent on special excavations
of this type. I do mnot therefore
understand what exactly his grouse
was,

My hon. friend, Shri Narasimhan,
was concerned with the organisational
set-up of the Department of Archaeo-
logy. I know it is one of his old loves
and like all old loves he can never
forget it. Therefore he returns to it
again and again though he finds that
there is discouragement from almost
every other side. He appealed to some
of the leading archaeologists of this
view. He appealed to archaeo-
logists outside India and I am
very sorry to say, as he himself
knows, that everyone of them has
said that the present set up in which
the different types of works are
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properly coordinated is the most satis-
factory for the proper development of
archaeology in this country and that
any bifurcation or division of the
Department as has been suggested by
my hon. friend would be disastrous
for Indian archaeology. I think ‘dis-
astrous’ is the word wused by one
leading archaeologist of the world. I
do not know why in spite of advice
of this type, not from me and not
from officers of my department but
from leading archaeologists of the
world, he still persists in trying to
split up the Department which has
done splendid work and which has
brought honour and distinction to the
country.

With regard to his other two points
about preservation of paintings of
South India and excavations for Dra-
vidian history, I have noted his sug-
gestions. We shall do whatever is
possible. Some paintings in  South
India have already been renovated
and cleaned. He himself referred to
the fact that through methods of che-
mical cleaning some of the hitherto
almost indiscernible paintings in the
Tanjore temple have been revealed
in their almost pristine glory. I am
sure that the Department will con-
{inue to do that type of work.

I have already referred to the
question of excavations for Dravidian
history. He also referred to the
Aswan Dam and seemed to express
some surprise on the fact that work
has not begun. I am surprised at his
surprise because according to the
programme which has been drawn up
it has been decided that work on
the pre-historic sites will begin from
the winter of 1961. When thé pro-
gramme is to begin the work in the
winter of 1861, it is a little surpris-
ing that surprise should be expressed
that work has not already been finish-
ed and a report submitted.

Shri Narasimhan: The
were not complete,

answers

Shri Humayun Kabir: The answers
were probably not very clear to my
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hon, friend and it may be that our
answers also were not as explicit as
they ought to have been. But the
general position is that a preliminary
survey has been made. The Director-
General of Archaeology and the
Director of the School of Archaeolo-
gy, who will be the leader of the ex-
pedition, were in the Egyptian region
of the United Arab Republic when
1 was there and together we have
gone over a number of sites. They
have nfade a preliminary selection.
But it is an international programme
in which a large number of countries
are cooperating and therefore the
final allocations will be made some
time probably during this summer. I
am hoping that in the winter of 1961
the work will start there. It will not
only enrich our archaeologists’ ex-
perience but wil]l bring certain im-
portant gaing to India. I also hope—
this is only a hope that I can express
—it will throw some light upon the
relations between India and Egypt
in ancient days.

My hon. friend, Shri C. K, Bhatta-
charya, referred to excavations in
Rangmati in West Bengal and in
Orissa. In all these places excava-
tions have been carried out from
time to time, but it all depends on
the availability of resources and on
the question of priorities. As I have
said earlier today, the priority at the
moment is to try to clear out certain
hitherto not very clear episodes of
Indian history. For that the three
major problems are the neolithic cul-
tures of South India and Eastern
India and the culture of the painted
grey pottery in Western India. When
these have been completed, other
programmes will be taken in hand.

14 hrs.

Here, I would like to remind the
hon. House of one very significant
thing about archaeology. In a sense
archaeologists, from the nature of the
case, are enemies of ancient remains.
Because, once a site has been ex-
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cavated and exposed, it is very diffi-
cult to protect it. So long as objects
are covered by the accretions of cen-
turies if not thousands of years, they
are protected against weather, climate
and the vagaries of nature and the
vagaries of man. Once they have
been exposed, the work hag to be
carried out quickly. Otherwise, there
is the danger that some very valu-
able elements may be lost. Therefore,
we do not wish to expand the pro-
grammes of archaeology too rapidly
without taking proper care to see that
whatever is excavated is properly
studied and wherever possible pre-
served.

My hon. friend Shri Radhe Lal
Vyas referred to the excavations at
Ujjain. The necessary excavations
have been carried out. When the
three major priorities are covered, we
may return again to Ujjain, It will,
again, be a question that would have
to be decided on archaeological prin-
ciples and not on principles of my
like or dislike or the local affiliations
or the local patriotism of any one
Member of this House, whether on
this side or that side.

My hon. friend Shri Mahanty re-
ferred to the location of the Archaeo-
logical Library. He has probably for-
gotten that it was decided at one
time that the Archaeological Library
was to be shifted from Delhi to Nag-
pur. It was, if I may be permitted
to say, so, through my personal in-
tervention and through my personal
pleading with some of the authorities
concerned who allocate accommoda-
tion to the different Ministrier that
this Library was retained in Delhi.
Naturally, we were beggars and we
could not be choosers. With the new
Museum building coming up, I think
thig problem will be solved very soon
and we will be able to house the
Library as it ought to be housed.

My hon_ friend Shri C. R. Pattabhi
Raman referred to Temple survey im
the south and said that sufficient was
not being done. He is probably not
aware that we have two programmes
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of temple survey in India: one, a sur-
very of temple architecture in the
north and the second, a comprehen-
sive programme of survey of temple
architecturc in the south.

This work is proceeding and as
soon as the work is completed, ade-
quate volumes with profuse illustra-
tions will be published to give the
people a knowledge of the enormous
wealth and splendour of the temple
architecture of this country.

He also referred to the export of
antiquities. He probably forgot that
we have already an Act by which
no antiquity can go outside India
without the personal approval of the
Minister concerned. We take very
good care to see that nothing of im-
portance goes out of this country At
the same time, I feel that where there
are a number of specimeng of the
same type, there is no reason why
somc of these specimens should not
go abroad. We do not want to be re-
presented in the world outside By in-
ferior specimeng of our art and sculp-
ture. We have laid down the policy
that unique objects shall not go out
of the country. Where an object is
-~ot unique and there are a number
of instances of the same type, some
of them may be allowed to go, even
if they are of the first-rate quality.
I believe that is in the national in-
terest and that it would enhance the
prestige of India outside. Otherwise,
it only third rate things go, the
world outside will not judge us fair-
ly.

My hon, friend Shri Prakash Vir
Shastri referred to the question of
Mosque and the Krishnajanma Bhoo-
mi Trust at Mathura. I am very
happy to say that as a result of the
discussions with different authorities,
an amicable settlement has been
arrived at. This particular Mosque
has been g protected monument for
almost 40 years. Therefore. there is
no question of doing anvthing new
to it. There wag some possibility of
a clash at one time. The hon. Dr.
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Sampurnanand, the then Chief Minis-
ter of Uttar Pradesh, wrote to us
saying that immediate steps should
be taken to settle this question and
to define clearly the areas which are
protected in order to avoid a clash.
I am very happy to say that due to
the pcersonal intervention of some
officers of my Ministry—I myself
have visited that site on more occa-
sions than one and there have been
discussions with the representatives
of both the groups—an amicable set-
tlement has been arrived at. There-
fore, I would appeal to hon. Members
not to try to re-open a question which
has been amicably settled.

If we go into the question of his-
tory of what hag been destroyed or
what had been built, we will not
know where we shall end. Some of
you may remember that only a few
days ago, in reply to a question in
this House. or it may be in the other
House, I do not remember, it was
stated that the Chinese have claimed
Kailag and Badrinath on the ground
that they were ancient Buddhist
stoopas or sites. Therefore, if these
question of past history are raised,
we do not know where they will end.
Siva temples were converted into
Vishnu temples and Vishnu temples
were converted into Siva temples.
Buddhist stoopas were converted into
Siva temples in many cases in South
India. In some cases, temples were
converted into mosques and Mosques
were converted into Churches, This
sort of a thing happened not only in
this country, but throughout the
world. It has happened even within
the votaries of the same religion.
Very recently, I was in the United
Arab Republicc, 1 found there,
that as early as 1500 B.C, one of
the Egyptian Pharoahs converted
a temple of his own father into that
of a different God in order to put his
own name upon it and his own signa-
ture. He claimed that he had built
this temple simply because he had
made a few changes. He claimed the
glory of having a new God installed
there. Therefore, we cannot go into
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past history. Archaeologists through-
out the world have laid it down as a
principle that when a monument
comes to them, they take it ag it is
4t the morment of taking it over, We
cannot go into past history. There-
fore, I would appeal earnestly to all
hon, Members of this House not to
reppen a question whose  dangerous
reparcussions nobody can  foresee.
Therefore, let all  these things be
setiled on  archaeologica] principles
where we are on firm academic
ground, where we are interested in
preserving the splendour and beauty
of the culture of this country, where
cvery religion, every community,
every language group, every type of
people in this country have contri-
buted to our splendour and to our
achievements in the past.

With regard to Jantar Mantar to
which also he made a reference, I
would say this. He referred to the
reports in the newspaper. But, he
did not make a full reference, be-
cause that report itself says that
when the officers and employces of
my Ministry went there to repair the
monument and look after it, they
were driven away. We are in corres-
pondence with the Rajasthan Govern-
ment. [ promise to this House that
I shal] take it up personally with
the Chief Minister of Rajasthan. I
had written to him about six months
ago. My impression wag that the
matter had been settled. I am sorry
to find that it has not been settled.
I shall take it up with him per-
sonally and we shall certainly see
that this fine monument does not
suffer any further damage, and that
it is properly maintained.

Then, I come to the Akadamis.
Here, again, my hon. friend Shri H. N.
Mukerjce expressed regret, which I
share, that there were no awards for
Bengali, Tamil and some other langu-
ages this year. This regret was
echoed by my hon. friend Shri Auro-
bindo Ghosal and several others, I
do not know if the House is aware of
the way in which these awards are
made. There igs an Advisory Board
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‘or every  language in India.  The
namos of the members of the Advi-
sury Board are included in the print-
ed reports of the Sahitya Akadami
and as such, they are not secret. If
my hon. friend will look at the list
of Advisers for the Bengali langu-
age, 1 feel sure that even he will be
satisfied that most of the people do
occupy important pesitions in Bengali
literature and not one man is there
who should not be there. The proce-
dure ig that every one of the mem-
bers of the Advisory Board can send
one or two names to the Secretary of
the Sahitya Akadami. When all the
names are received—--it happens that
there are some names which are sent
by one person only and not by any
other—a  consolidated list is  made,
including all the books which are
sent by all the members. The con-
solidated list is sent back to all the
members of the Advisory body again.
Out of this consolidated list, they are
requested to recommend one or  at
the most two names. They have,
thus, an opportunity to consider those
books; which they may not have first
thought of.  When their selection
come, on the busis of first preferences,
five books are sclected from that list.
These five are sent to a group of,
what is called, examiners or final
Judges, consisting of three, whose
names, from the nature of the case,
have to be kept secret, But those
judges have no right to go outside
the list and they are required to con-
sider only the books recommended in
the listt When the judges select one
book out of these names given by
the advisory body, that book wins
the prize.

What happened thig year in the
case of Bengali, it appears, is that
three books were recommended, and
the prize was not given, not because
there was no book of the requisite
quality but because thers were three
pbooks which were held to be almost
of equal quality, and the judges could
not agree among themselves as to
which of these three should be the
first. So, it was 8 question of pletho-
ra rather than a lack of books. But
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then this is the kind of literary law
or procedure that we apply to every
other language as well.

Sbri M. B. Thakore: It may be
divided among the three.

Shri Subiman Ghose (Burdwan):

It might have been divided among
the three.

Shri Humayun Kabir: That has
never been done by the Sahitya Aka-
dami till now. And hon. Members
know that the Sahitya Akadami is an
autonomous body, but I shall certain-
ly place this suggestion before the
Sahitya Akadami. But I may remind
the House that this is not the only
case,

In the case of the Nobel Prize,
which is awarded on the basis of
books published throughout the whole
world, there have been years when
no prize has been awarded. In the
case of the Hawtherndon Prize in
London, again, no books were award-
ed prizes for almost ten years.

Shri Tangamani: After all, these
prizes are awarded for the develop-
ment and growth of the different
languages. If the prizes are not
awarded, then what is the purpose?

Shri Narasimhan: Is it because all
the three were good? :

Shri Humayun Kabir: As I have
said, in this particular case, in Ben-
gali, three books were regarded to
be of equal importance and equal
distinction, and, therefore, no prize
could be given, but it may be, as has
been suggested that the prize could
have been divided. At the final meet-
ing, when this was decided, I was not
present, but, certainly, I shall place
ihis point of view before the Sahitya
Akadami which I would remind the
House, is an autonomous body, and
it does not and should not accept any
direction from the Ministry. I am
sure that the Memberg do not wish
that in the work of these Akadamis
and other autonomous organisations,
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the Ministries should have any voice

more than merely suggestion and
advice. ‘

My hon. friend Shri H. N. Mukerjee
also referred to the Lalit Kala Aka-
dami as being too modern and one-
sided. I agree with him, but, again,
it is an autonomous body. I myself
have sometimes suggested that per-
haps the sort of abstraction in which
they indulge is a little narrow. But,
it is an autonomous body. One hon.
Member said~—I think it was my hon.
friend Shri Mahanty—that the Lalit
Kala Akadami patronises only Jamini
Roy. I think he is completely mis-
taken. If he goes to the Lalit Kala
Akadami he will find that Mr. Jamini
Roy is very much out of fashion there
today. It is thc modern impression-
ists who are in fashion there. Some
hon. Members may have seen the
finest example of this modern impres-
slonism when an international exhibi-
tion was held here recently, In  that
cxhibition, one of the outstandings
paintings--outstanding, within invert-
ed commas—which came from an-
other country was a blank canvag in
which there were 177 incisiong with
a pen-knife. And we counted these
incisions, because the organisers
thought that these gaps or thesc vp..i-
ings in the canvas would probably
induce school boys who came to see
the exhibition to add one or two
more. That is the position.

Shri Goray (Poona): When did
the hon. Minister count them?

Shri Humayun Kabir: Not I, but
before it was hung up. The counting
took place.

Therefore. I would only submit that
in these matters, there are fashions
in arts as there are fashions every-
where else. At the moment, amongst
some of the younger artists particu-
larly, there seems to be a strong cur-
rent of what ig calleq modern art or
modernism, but I am sure that like
all passing fashions, this fashion will
also pass away, and we should not
get so much excited about it. My
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hon, friend Shri Aurobindo Ghosal's
objections have already been disposed
of.

Then, my hon. friend Dr. Samant-
sinhar referred to the Odissi dance,
and asked why it had not been recog-
nised as a classical dance. Again, it
will depend on the report of the
Akadami’s expert body. But, in the
meantime, action has already been
taken to give due recognition to
Odissi slance, and Odissi dance is one
of the types of dances for which
Akadami awards are made, and for
which prizes are given, and for which
we from the Ministry have tried to
help as far as we could within the
resources available to wus.

My hon. friend Shri Prakash Vir
Shastri had certain original observa-
tions in this field as well. He objected
to the use of the word sanskriti to
anything except very high philosophi-
cal discourses. Now, the word ’cul-
ture’ or sanskriti is nobody’s mono-
poly. It does not belong to any parti-
cular individual. He is certainly
welcome to use the word sanskriti
in his sense, but if people else-
where use the word sanskriti to
include other activities, I am afraid
there is no law which can prohibit
them from using that word in thelr
sense,

He was also very angry as to why
any dance troupe should be sent
abroad. 1 agree that dance troupe
is not the only representation of India,
and that is why we try to send
lecturers on philosophy, lecturers on
religious, literary workers, painters,
musicians etc., but at the same time,
it cannot also be denied that to a
foreign country dance is the form
which appeals most. It cannot be
denied that dance is the form which
has an immediate understandable
appeal. It is a visual spectacle, and
when we are trying to establish
closer friendly relations with other
countries, we have to consider their
likes and dislikes. It is not a pro-
selytisation function. If there were a
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delegation like that, I shall certainly
keep my hon. friend in mind. But
then, proselytisation is sometimes
more effective when it is indirect, not
when it is too didactic, not when it
is so blatant that people react against
it rather than welcome it.

My hon. friend also referred to the
fact that about Rs. 5,000 was paid to
Swami Ranganathananda—here, I
might correct my hon, friend: it was
not Swami  Chinmayananda but
Swami Ranganathananda whom we
sent—and about Rs, 35000 to Shri-
mati Indrani Rehman and her troupe.
The answer is very simple. A ticket
cost Rs. 5,000 odd in one case, and in
the other case, the ticket or rather
the tickets—because it was a troupe—
cost something like Rs. 70,000 to
1s. 80,000, and we paid half of that.
In one case we paid the full ticket,
and in the other case, we paid half
of the tickets of the troupe, and that
explains why the 1wo figures are
different.  Also, it costs more to go
to America and South Amerlca than
it costs to go to Japan. If my hon.
friend will not understand this sim-
ple arithmetic, I am afraid nobody
can help it.

I now come¢ to probably the most
difficult point in thc debate that has
taken place, and that iz about the
history of the freedom movement.
My hon, friend Shri H. N. Mukerjee
opened the attack here and  again,
and, as I said, his qualities of indig-
nation were ncver seen to better light
than when he waxed eloquent over
the many misstatements of Dr. Tara
Chand. My hon, friend is a historian,
and a historian of some distinction,
and so he is Dr. Tara Chand. So, I
shall leave it to them to fight it out
outside this House as to whom is
right and who is wrong. 1 shall not
go into the merits of the question,
but the only point on which I would
like to make an observation in this.

Ours is not a country where when
we commission a person to write a
book. we dictate to him what he
should write. History is not manu-
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factured in this country according to

% the wishes of the political parties. I

personally do not agree with many
of the things in the book, and if my
hon. friends have read the preface or
the foreword or whatever you may
call it, they will have noticed that I
have said clearly that the
-opinions of Dr. Tara Chand are Dr.
Tara Chand’s alone. There is no
question of this being a Government
publication in a strict sense. Govern-
ment publication means somethiag
which expresses the point of vie of
Government. This is a Government
publication only in the sense that it
is brought out by the Publications
Division of the Ministry of Informa-
tion and Broadcasting.

Shri H. N. Mukerjee: Can the hon.
Minister not answer this simple ques-
tion? Was it not the duty of the com-
mittee appointed by Government that
facts should be collected in  regard
to what exactly happened about the
struggle of our people for freedom?
That was the job that was entrusted
to them.

Shri Humayun Kabir: I have re-
ferred earlier to the quality of indig-
nation that characterises my hon.
friend. Now, shall T add also the
quality of impatience? Let me finish
first, If the hon. Member will only
wait a litt’e while, he can hear the
answer.

This book is only the first part,
which has been published, which
deals with the background, Some of
the things to which he referred yes-
terday about what happened between
1757 and 1857 are things about which
Dr. Tara Chand tells me that he has

already started writing. He is
delaying with them in the second
volume of his book. Again, my

hon. friend is shaking his head. He
is entitled to his opinion, which, per-
haps, may or may not be right. If
he writes the history,] am sure, it
would be quite different, and pro-
bably not quite acceptable to every-
one in this House. But, then, no two
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historians will ever agree. And the
main difficulty here is that this is a
work which was begun several years
ago, and Dr. Tara Chand was com-
missioned to do this work long Dbe-
fore my Ministry came into existence,
The work had already begun and it
has continued.

Shri D. C. Sharma:
have stopped it.

You could

Shri Humayun Kabir: And it has
continued. Dr. Tara Chand is one of
the eminent historians in India, even
though people might disagree about
particular aspects of his work. And
I am sure that he will take particu-
lar notice of all that has been said in
thi; House. I would only draw the
attention of hon. Members 10 one
other point, namely that in the other
House, when this book was  talked
about, he said that he would be will-
ing to discuss with anyone any points
which might be disputable, and if a
second edition were necessary, he
would naturally try to meet the
points of view of all critics. 1 do not
for a moment say that the Govern-
ment stand by any or all the things
said in that book.

Shri D. C. Sharma: Do not call
him the most eminent historian.

Shri Humayun Kabir: One of the
most. I never call anybody the most
cminent because that would be wun-
correct, But he is certainly an emi-
nent historian of this country.

Shri Rajendra Singh: Is Shri D. C.
Sharma a rival to him?

Shri Humayun Kabir: My hon. fri-
end, Shri C. R. Pattabhi Raman, re-
ferred to the Cultural History of
Mankind. Here again, Sir Leonard
Wooley, about whom my hon. friend,
Shri Narasimhan is alway; speaking
and has a great admiration for him,
happens to be disliked by Shri C. R.
Pattabhi Raman. What can you do
about these things. Great historians
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do differ in these matters and in any
case We cannot, as a Government, as
a Ministry, interfere with the ex-
pression of opinion of historians when
they publish books under their own
names. One book is in the name of
Leonard Woolley and the other is in
the name of Dr. Tara Chand.

I next come to the question of
museums. My hon. friend, Shri H. N.
Mukerjee, raised the question that
there should be no entry fees at all.
I do not understand why he is so
much against entry fees. I think
entry fee is desirable for two rea-
sons. First of all, if there is even a
nominal entry fee, people who come
to the Museum pay a little more
attention. Things which are offered
gratis or free are often ignored, But
more important than this, these mu-
seums have to be maintained in any
case. If they have to be maintained,
expenses; have to be incurred. Now,
why should the public exchequer
always be required to pay directly
for this? Why should not a part of
the expense be met by those who
are will'ng to payv? And the payments
are almost nominal. We give special
concession to students. We give con-
cession to parties. We give concession
to visitors. Ome day in the week,
sometimes two days in the week,
entry is free, and only on one dav in
the week, the charges are a little
higher, partly in o-der to slow down
the movement on that dayv so that
there is a better opportunity for
cleaning, and partly to help serious
students with a little more seclusion
so that they can study at leasure.

My hon. friend referred also to the
Indian Museum and complained that
onlvy Rs. 1 lakh was given to it where-
as the Victoria Memorial was given
Ra 3 lakhs. Again, I am afraid he
did not read hig brief. If he had read
the report, he would have found that
the Indian Mu<eum was pald during
1960-61 Rs. 1,68 318 for ma‘ntenance,
Rs. 1.69.028 for develooment: in other
words, almost Rs. 31 lakhs. no* Rs. 1
Iakh as he sald. As for the Victoria
Memorial, it was pa'd a grant of Rs.
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1, 59,000 for special repairs. I am
sure my hon. friend does not want
that this building should collapse,
and if special repairs are necessary
from time to time, they have to be
undertaken. Therefore, as I said,
again he was not properly briefed.

Then I come to internal cultural
activities Here again, my hon. friend,
Shri H. N. Mukerjee, was, as usual,
wrong. He complained that we are
unsympathetic towards the Asiatic
Society. I wish he had asked the
members and office-bearers of that
Society whether we are sympathetic
or unsympathetic. I can claim that T
have gone out of my way to try to
help the Society because it is perhaps
the oldest Societ of thi:; type in the
world, and many of the most impor-
tant cultural and sr~ientifle activities
of India originate from work initiat-
ed there. I therefore went out of my
way, and during the last two years
we have paid Rs. 8 lakhs by way of
grant for building We have paid
since 1959, Rs. 45.000 a year, and Rs.
5.000 for cataloguing as against
Rs. 20,000 which was paid till that
time. Before 1953, the grant was
onlvy Rs. 5.000. In 1953, it was raised
to Rs. 20.000. In 1959, we raised it
to Rs. 45,000. T do not know if these
are signs of neglect or any antipathy
to that Society.

My hon. friend, Shri Hem Barua,
referred to the necessity of inter-
State exchange of troupes. He said
that there shou.d be greater and more
of such exchanges. I agree. He com-
plained that there were only three
States. Here, he was not correct. This -
year not three but excepting four
States, namely, Bihar, Madhya Pra-
desh, Maharashtra and Punjab, every
other State in India has either receiv-
ed or sent g troupe. Most of them
have done both. We are trying to
see that these inter-State exchanges
become as frequent as postble so
that people in one area of the coun-
trv have greater knowledge »bout the
culture and art of other parts of the
country. In addition. as was pointed
out by my hon. colleague yesterday,
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we have been encouraging the hold-
ing of literary conferences in different
.parts of the country where litterate-
urs from different areas congregate
and exchange experiences,

My hon. friend, Shri Radhelal Vyas,
spoke about Kalidasa. All honour to
him for his devotion to Kalidasa. Cer-
tainly there is nobody in this House

- who would not share with him in
-‘admiration and devotion to Kalidasa
- who has brought the greatest distinc-
tion to our country. He said that
some organisation in Ujjain has col-
lected Rs. 1% lakhs. I tell him stra-
ightway that if they approach us, we
will certainly give a substant‘al grant
- to see that the Kalidasa Theatre is
built. But ag I told him last year,
‘there is one difference between Kali-
‘dasa and Tagore 1961 happens to be
the centenary of Tagore whereas for
- Kalidasa anv vear iy as good as any
* other vear. But during this very vear,
1 promise a grant to this oreanisa-
-tion if they will make an application
to the State Government and that
Government makes a recommenda-
tion to that effect.

There was also a reference to the
publication of rare manuscripts. T am
glad to say that we have been help-
ing in this connection, and a number
of rare manuscrints are be‘ng pub-
li-hed. Mv hon. friend. Shri I.. Achaw
Singh. -talked about the cultural mela
in UP where there would be a dis-
course on the literature of Ramayana,
When we receive a definite proposal,
we shall certainlv exmaine it sympa-
thetically. In the meantime. I can
tell him that so far as Manipur is

conrerned, hs certainlvy has no rea- °

gon for romnlaint We have sanction-
ed for Maninur a college of drama-
and music. of which he himself made
an acknowledement, We have also
agrerd to open in Manipur two open
air theatres. We have also a-su-ed
that if provocals are made for deve-
. lopment of the Manipuri languaee,
we will glve erants when promosals
- are rece'ved., Wa have alco given a
grant to a Manipur dramatist—a
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pension—under our scheme of pen-
sions to distinguished literary per-
sons or artists in different regions of
the country.

Shri Rajendra Singh: How much is
the sum?

Shri Humayun Kabir: Rs, 100 g
month. The maximum that can be
given to anybody is Rs. 150; taking
into cosideration the age, ‘and the
number of family members, the
amount is settled.

Shri C. R. Pattabhi Raman refer-
red to increased cultural exchanges.
I have already touched upon them. I
have already referred to Shri Prakash
Vir Shastri’s quarrel with the word
sanckriti, Shri Abdul Salam talked
about the integration of culture, emo-
tional and intellectual. T am all with
him. I am sure everyone in this
House wishes that there is closer ap-
prox‘mation between the  different
parts of Ind'a and the people speak-
ing different languages co-operate
with one another more

In regard to culture relations ab-
road. again my hon. friend, Shri
H. N. Mukeriee—I am afraid I have
to turn to him again and again, be-
cause on almost every topic he made
some statement usually incorrect—
wae incorrect when he sa’d that I
went to Paris to lav a foundation-
stone. He is completely wrong. 1
had gone to Paris on the invitation of
the French Government and I was
their guest. Because I haopened to
be there, T laid the foundation-stone.
If T had not been there, I would not
have gone there for laving the foun-
da*ion-stone. I am not <o foolish as
to indulee in such activities and thus
lav mvself ooen to attack from my
distinguished friend.

Shri H. N. Mnkertee: I it not a
fact that the India Honuse is  being
built at a cost of Rs. 35 lakhs? That
was what I objected to.

Shri Humayan Kabir: That is cer-
tainly true. :
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Shri H. N. Mukerjee: I wanted him
to say whether it was not a waste.

Shri Humayun Kabir: In other
parts of the world al.o we will have
India Houses. My hon. friend pro-
bably does not know the scheme
under which these houses are built,
not by India alone. In the University
of Paris, cite Universitaire, they
have invited different countries of the
world and said that seat; in each
House will be reserved for the na-
tionals of o‘her countries. Every co-
operating country will he g'ven seats
in the houses of o'he: nat'ons. There
is the American House, the British
House, the Brazil House, the German
House, the Russian House, the Japan
House and the Indonesia House. I do
not see any reason why India should
not have its House as well, I am sure
that in future there will be more
exchange:; and it will be bet‘er for
India and for others,

Then my hon. friend referred to
the trip of Vijayantimala. As I have
said, he is usually inaccurate. This
matter was discussed last year during
the debate. It was a trip which
took place two years ago. Therefore,
again, he is one year to late.

Similarly, about Bibliography in
cultural News, Some of his criticism
I accept, It is certainly a pity that
in these cultural bulletins, a book like
Fox Strangway's was left out. He
referred to Shri Sambamurty. He did
not care to see that not one but seve-
ral books of Shri Sambamurty are
mentioned in this bulletin. As I said,
he is usually inaccurate; and this is
ano‘her example of the kind of inac-
curacy in which he indulges.

An Hon. Member: Only to give
you a chance.

Shri Humayun Kabir: Shri Hem
Barua referred to the fact that we
have not got cultural relations with
East Germany, We have not recog-
nised East Germany. There are no
diplomatic relations with that coun-
try. How. in the absence of diploma-
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tic relations, a cultural agreement is
to be signed. Passe; my understand-
ing.

My hon. friend Shri C. K. Bhatta-
charya referred to the fact that we
should promote further studies about
India’s contributions to the Far East.
I entirely agree with him, He, pro-
bably, knows that in recent years
there has been an exchange of tea-
chers and students and we are hoping
that these programme; will continu-
ally increase.

My hon. friend, Shri Ghosal refer-
red to cultural delegations also. But,
I think I have already covered the
point which he made. Then, my hon.
friend, Shri Mahanty complained
about the composition of cultural de-
legations. These delegations are not
composed by me or by my Minis-
try alone. We have a committee in
which my Ministry has only one rep-
resentative, as I told the House, last
t'me. There is one representative
from the Ministry of External Affairs
and several distinguished non-offi-
cials. And, they select theze cultural
delecgations.

Therefore, I do not think that any
criticism on that point lies.

Shri C. K. Bhattacharya (West
Dinajpur): Is there anybody who acts
as the power behind the throne?

Shri D, C. Sharma: Probably the
hon. Member.

Shri Humayun Kabir: My hon.
friend, Shri Sharma, has, probably,
spotted the power behind.

I agree with my hon. friend, Shri
Abdul Salam that more should be
done for promoting relations, espe-
cially with the African countries and
some of our Himalayan neighbours. I
am glad to say that something has
been done. We have established a
school of Tibetology in Gangtok.
There is-a school of Tibetology slso
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in Ladakh; and we have many cultu-
ral exchanges now with all our
neighbours, the Himalayan States.
who are closely linked with us in
many ways. (Interruption).

Now, I ceme to the C. S. I. R. My
hon. friend, Shri Mukerjee referred
to the need for closer relations bet-
ween Vijnan Mandirs and National
Laboratories. .

Shri C. K. Bhattacharya: Sir, we
are growing jealous of Shri Muker-
jee. Every time the Minister refer:
to Shri Mukerjee first and refers to
us afterwards. He has 40 years re-
lationship with him and that relation-
ship has not led to love but to indig-
nation.

Shrl Humayun Kabir: If anyone is
to blame may I plead....

Mr. Deputy-Speaker: The hon.
Member has found out the secret for.
if he behaves in the same manner he
may also be named first.

Shri Humayun Kabir: I accept that
suggestion. It is eminently rea-
sonable and we are doing everything
to get closer relations.

He also said that there should be
closer relationship to affairs of daily
life. Something on that line is al-
ready being done. Some of the
laboratorie: are trying to evolve
a smokesless fuel for domestic
consumption. Another laboratory is
working on non-erodable mud plaster
which will help the villager to build
mud houses with less cost and will
substantially reduce the cost of man-
tenance of a village house. Another
laboratory is; working on double cast
shell roofling which brings down the
cost of construction appreciably.

The House will remember that
there were references to the Amar
Project at Ambala. Many bouquets
were paid to that Many houses
were built with double cast shell
roofing,
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1 am sure it will please hon, Mem-
bers to hear that the Road Research
Institute is working on an improved
bullock-cart wheel, improving the
axle of the bullock-cart. This is,
again, a thing which touches some
lakhs of villagers....

Shri D. C. Sharma: There is some-.
thing more in the yoke than in the
wheel.

Shri Humayun Kabir: Each hon.
Member has his own preference, Sir.
(Interruption).

I now come to another ticklish ques-
tion. I think the House can take every-
thing in it; stride. Another laboratory
is working on an improved wheel-
barrow for night-soil so that the indig-~
nity to which reference was made by
a number of hon. Members about car-
rying night-soil on the head can bhe
removed.

And, finally, on this particular point,
to come to a lighter vein, one of the
laboratories is working on iddli and
coffee, better coffee and quicker iddli.
I am sure, at least my hon. {friends
from the south will Be happy to know
that they have evolved something cal-
led instant iddli as a result of which
good iddlis can be prepared quickly
instead of waiting for 12, 14 or 20
hours, whatever the time may be.

My hon. friend, Shri Hem Barua
laid special emphasis on the need for
closer co-ordination betwen industry
and research. I entirely agree with
him. And, I am happy to say that a
step which we have taken very re-
cently will go a long way in achieving
this object. We have reconstituted the
National Research Development Cor-
poration. Since this year the National
Research Development Corporation
will have as its Chairman, the Minister
of Industries to ensure immediate
relation between the industries
and the research that is carried
on in the different national labo-
ratories. This step has  already
paid dividends; and I am sure wil] pay
increasing dividends as years go by.



There were also references by my
hon. friends, Shri Hem Barua, Shri
Narasimhan, Shri Bhattacharaya, Shri
Ghosal and Shri Singh to the question
of scientists being given proper scales
of pay and their being encouraged to
return to this country. They wanted
that the salary scales should be im-
proved. When Shri Ghosal was speak-
ing, he was mainly speaking about
things which do not concern my Minis-
try. He was speaking about the sala-
ries in schogls and colleges which are
the responsibility of the Ministry of
Education.

So far as Technological Insti.utes
are concerned, we have definitely im-
proved the salaries. And, I make bold
to say that the scales which we have
introduced compare favourably with
the scales anywhere else in the Gov-
ernment of India. In fact, when we
were introducing these scales, there
were some protests from Universities
and the University Grants Commission
that this will place the University
teachers at a disadvan'age. My reply
was that it would not place them at
a disadvntage but that they can use
this as a lever to raise ihe level of
payment to those teachers. And, 1
am happy to find that recently, the
University Grants Commission has
moved in this direction. Very re-
cently, they have taken a decision for
improving the salary scales of teac-
hers, scientific and non-scientific in the
colleges and Universi‘ies. Therefore I
believe I can claim not condemnation
but, probably, a little appreciation
from my hon. friends that I have done
something to raise the salary scales

, of teachers and not to depress them.

There was a reference to the fact
that sometimes there is a time-lag

" between research and exploitation of

research. That is a very old story. All
over the world, this has been the com-
plaint of scientists that the research
results are not immediately utilised.
In fact, an assessment was made just
before the World War 1939—45. At
that time, it was said that there is
usually a time lag of about 100 to 150
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years between any fundamental dis-
covery and its application te industry.
Gradually, that period has been dim-
inished. It is, even today, about 10
years in many countries, not only in
India. Ang if as my hon. friend said,
it could be reduced to 14 to 2 years or
even 3 years, I would have been very
happy. It is more than that. But
we are trying that this should be re-
duced. And that depends upon the
growth of scientific climate through-
out the country. When industrialists
rely on improved scientific research,
they will take to these results more
quickly. I hope that we shall be able
to see increasing reliance on science
in course of time.

Then, there was the question of
scientific climate in the laboratories.
This is a matter mainly for scientists.
Complaints wer made from time to
time that senior scientists take credit
for the work done by junior scien-
tists, Ours is a country where age has
great advantages. We have always
believed in the sanctity of the elders
in every fleld of life. Therefore, if
some of our scientists also behave in
that way, it shows that they are more
true to some of these older traditions
than to the scientific tradition. And,
I do hope that in science which is es-
sentially a matter of youth—most of
the important discoveries in science
are made before a man is 30 and by
the time a person is 40, it is very
rarely that he makes any important
or fundamental contribution, I hope
that gradually this will become the
accepted attitude of our scientists as
well. 1 can only say that we have
done a little in trying to make it
easier for the junior scientists. For-
merly, the junior scientist could not
Rublish a paper without the permis-
sion and approval of his seniors. We
have abolished that. Inspite of rome
protests from some of the senior
scientists, we have said that the junior
scientists can send a paper to a num-
ber of journals which are of the re-
quisite and recognised standard with-
out anybody's permission. We gre also
encouraging more and more seminars
and discussion groups labora‘ories so
that there is a free give and take ard
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in this free give and take the mono-
poly which at times belonged to the
older men is discarded. I certainly
agree with my hon. friend that a
good deal more has to be done in this
direction.

Now, I come to the technical educa-
tion. I am glad to find that generally
the House has approved of what we
have done. In the field of technical
education, the number of students has
more than doubled in the course of
the Second Plan and more than
guadrupled since India became free.
The number of institutions have in-
creased and we are trying to push
ahead with that programme as rapidly
as we can.

Shri Narasimhan raised the point
that there was no adequate facility for
practical training for diploma holders.
He suggested that legislation should
be undertaken for this purpose. Now,
it ig true that we cannot provide a
place for everyone. But the other
side of the story is that those for
whom we provide places do not al-
ways accept them. In the year 1956-
57, we secured training places for
1254 people but only 675 joined. In
1960-61, the current year, we secured
2387 places and only 1256 joined.
Roughly about 2000 to 2500 places
have been secursd on an average and
roughly about half of them are filled
up. The others join and get a job
and give up training. But the posi-
tion is not as bad as these figures
might sugges* because many of the
people receive training in employ-
ment. 400 organisations are co-
operating with us and many of them
contribute between 40—50 per cent
of the expenditure, There is a pro-
posal for national apprenticeship legis-.
lation which will take care of some of
these difficulties,

One other point which my hon.
friend referred to was the lack of
facilities in Madras. But I find that
in Madras three big companies are
providing the necessary facilities. My
hon. friend Shri Ghosal referred to
the decrease of science students. As
I have said already, this really per-
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taing not to my Ministry but to the
Ministry of Education. But there
again, to correct the misapprehension,
1 may say this. It was 356 per cent,
a; he said, six, seven or ten years
ago; it was 35 per cent of the total
number of university siudents; the
total number was perhaps 2'5 lakhs.
Today, it is 25 per cent of almost one
million. In other words, the number
of science students today is almost
equal to the number of university
students, some 12-13 years £go. There-
fore, I was astonished when he said
that there had been a decrease in
number. I immediately asked him:
are you thinking of the number or
are you thinking of the ratio? He
waz not clear in his mind. So far as
the ratio is concerned, it is obvious
that the ratio has gone down a little
o far as the numberg are concerned,
it is equally obvious that it has in-
creas manifold.

My hon. friend, Dr, Melko'e, said
that even this number is inadequate.
I most respectfully disagree with him
so far as engineering students for de-
grees are concerned. We have today
13500 admissions per year and we will
have by the end of the Third Plan
20,000 admissions per year. It means
a hundred thousanq students at the
degree level studying engineering and
technology. I do not think that we re-
quire a larger number than this for
the next ten years at least. We cer-
tainly do not want to create unem-
ployment among the highly trained
technical personnel such as engineers.
So far as diploma-holders are con-
cerned, to some extent, 1 agree with
him. Their number at present is
about 25,500 admissions per year or
so. The Planning Commission sug-
gested the figure of 40,000 at the end
of the Third Plan and I said
their figures were wrong; I said
it would be 50000 I am glad
to find that the Planning Commission
has already come up to 50.000. But I
am also convinced that we will not
stop at that figure. Before the Third
Plan is out the number will further
increased. What the number will be,
I cannot say because that will depend
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upon the rate of development. But it
will be certainly go up to 50,000 and
about that I have no doubt in my
mind. I am sure that Dr. Melkote
will not want that the progress should
be more rapid than the country can
bear.

He also suggested that there should
be training facilities through evening
courses and part-time courses. It is
a very good suggestion. We have
been examining it for some time. In
fact one *of our officers is just now
studying this very problem in the
Uniteq States and Russia which are
the two countries where part-time
courses and evening courses have
been developed to the largest extent.

My hon. friend Shri Achaw Singh
referred to a polytechnic for Manipur.
I wonder how he forgot that a poly-
technic is existing there since August
1956 though it is only for civil en-
gineering. We have also agreed that
this will be developed into a full
polytechnic with all three courses
during the Third Plan. Therefore, I
think he also has really no cause for
complaint.

There was some reference to scien-
tific research. My hon. friend Dr.
Samantsinhar asked: why should
there be only 38 vijnan mandirs? He
has forgotten that two or three years
ago, there were only 13. In about 7-8
years time, 13 yere established. If
in the last two years that figures of
13 went up to 38, I think that some
progress has been made. But I do
confess that last year the progress
was somewhat slow and I plead guilty
to that charge because I myself slow-
ed down the rate of development. The
reason for that was that the Balwant-
rai Mehta Committee had been ap-
pointed and we were waiting for the
recommendations of that Committee.
That committee hag submitted a most
valuable report and I hope that in the
coming financial year, i.e, after the
next two or three weeks we shall go
ahead with the scheme and we shall
have as many vijnan mandirs as pos-
sible in different parts of the country.
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Dr. Melkote also referred to the
science museum. There js a small
science museum gt the moment in the
National Physical Laboratory. We
propose to establish a National
Science Museum in Delhi during the
Third Plan. But there are also a
number of other scientific and indus-
trial museums which perhaps he for-
got. There is a museum in Calcutta—
Birla Museum of Industry and Tech-
nology. We have promised help for
a similar museum in Bombay; we
have promised help for a simi-
lar museum in  Bangalore. If
other State Governments come up
with proposals for scientific museums
of tha' type, I can assure the House
that whatever help is possible within
our Budget, we shall certainly give.

Shri Achaw Singh pointed out the
absence of vijnan mandir in Manipur,
We have sanctioned one in Manipur.
Shri Abdul Salam talked about the
improvement of fundamental re-
search. 1 entirely agree with him
that fundamental research is of the
greatest importance and we should do
everything possible for developing
fundamental research.

Now, Sir, I come to the last point on
which there was some . criticism—
India Office Library. Here again, in-
spite of the criticism of my hon.
friend, Shri C. K. Bhattacharya, 1
cannot but refer to Shri Mukerjee
first because he opened the discussion.
If you call upon him to speak first
and give him the largest amount of
time so that he has the largest num-
ber of points and largest number of
criticisms, naturally 1 must also de-
vele the largest amount of time to
him.

1 was rather surprised by some of
his remarks. He knows or at least
ought to know that this question was
practically in cold storage between
1947 and 1955. At the time when the
Library question could heive been
solved most easily, very little was
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done. There is no use going into the
past history and saying whe is res-
ponsible for that and who is not. But
it is a fact that between 1847 and
1955, very little was done, In 1955,
the question was reopened by Mau-
lana Azad of revered memory. He
had personal discussiong in London
and a note was submitted. But again,
for about a year or two nothing had
happened. 1 would submit that it is
only since the middle of 1959 that this
question has been actively pursued
and we are grateful to the Prime
Minister that he took up this question
himself when we approached him.
Some hon. Members may have seen
that the Foreign Minister of Pakistan
has actually made it a matter of com-
plaint that when the President of
Pakistan and our Prime Minister met,
instead of talking about Kashmir, at

Palam they talked about the India
Office Library.

Now, Sir, I do not know why the
Foreign Minister of Pakistan made this
remark because he himself has played
quite a distinguished and a very help-
ful role in the whole affair. For the
first time, a joint note was presented
by India and Pakistan to the UK Gov-
ernment in the autumn of 1959. Mr.
Manzul Qadir, the Foreign Minister of
Pakistan, presented it himself and
supported it very strongly. Since then
a number of discussions have been
held. T have not gone to the UK for
the purpose of the India Office Library
on any occasion, but I happened to
pass through, and every time I passed
through that country I have taken
advantage of that opportunity for
having discussions. We have had dis-
cussions not only in London, we had
discussions here also. We had discus-
sions also with the Pakistan Education
Minister. The result is that for the
first time agreement has been
reached on certain fundamental points.
I would like here to pay a compliment
also to the new Commonwealth Secre-
tary of the United Kingdom, Mr.
Duncan Sandys, who has taken a very
helpful a'titude in this matter. I am
now hoping that with the stage which
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it has reached, some progress may be
expected fairly soon.

My hon. friend complained that 1
do not say what are the terms of the
agreement. I am sure my hon. friend is
wise enough to know that when de-
licate negotiations are going on, when
it is a question of balancing the ad-
vantages and disadvantages, to divulge
those i1erms will mean that nothing
will happen at all. .

I was very sorry, if 1 may say so,
to hear the remarks of my hon. friend
Shri Bhattacharya, who in every other
matter took a very balanced view but
seemed to have lost himself when he
talked about the India Office Library.
1 do not think he will find a single sup-
porter in India when he says that he
wants the Indian Office Library to re-
main in London. I do not really know
how he can say a thing like that, he
would rather prefer the library to re-
main in London rather than give a
few manuscripts or other things to
Pakistan. He put it very very bluntly.
His view was: “If you are to give
anything to Pakistan at all, let the
Library better remain in England”.

Shri C. K Bhattacharya: My sub-
mission was that they may be given
microfilms and we may retain the
originals.

Shri Humayun Kabir: That is a
very fine suggestion from our point of
view, that we take all the originals
and give microfilms to others. That
is precisely the suggestion that the
Bri ish Government will make to my
hon. friend. If my hon. friend were
left to negotiate wih the United
Kingdom Government I am sure he
would come away quite happy with
all microfilm copies in his possession

and leaving all the originals in
London,

After all, we cannot forgest that
this India Office Library belongs to
undivided India, and since it belongs
to undivided India, Pakistan has 17§
per cent chare as a matter of right.
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Further, we have to remember that
the Library is physically in Lonon,
and unless there is complete agree-
ment between India and Pakistan there
is no question of that Library over
coming to India. Sir, my hon. friend’s
attitude is that either I get hundred
per cent or I take nothing at all. He
is certainly welcome to have his views,
but I am one of those less rational,
less logical, less rigorous persons who
would be content to have 75 per cent
it I cannet have 100 per cent.

The same suggestion I have made
to both the Government—I am giving
no secrets here—that the facilities of
the Library must be triplicated. It is
not a question of really dividing the
Library, it is really a question of
multiplying the facilities so that stu-
dents in all the three countries,
scholars in all the three countries have
the necessary advantage of using this
magnificent collection, And, Sir, by
modern methods of reproduction, mic-
rofilm and photostat, copies can be
made in a way where there is hardly
any distinction between the original
and the copy.

Sir, in these matters we have to be
very careful, and I am really very
sorry that a man of such scholarly at-
tainments and balanced views should
have made a suggestion like this on
the floor of the House, that the Lib-
rary should remain in London.

Shri C. K. Bhattacharya: Excuse
me, Sir, it I have to put forward an
explanation.

Mr. Deputy-Speaker:
him that opportunity.

I will give

Shri Humayun Kablr: I am sure
that in a day or two there will be
many let'ers in the London Times and
other papers in England who will hail
my hon. friend Shri Bhattacharya as
one of the most genuine lovers of
scholarship in the world, who is con-
tent with the Library remaining in
London. (Interruption)

CHAITRA 1, 1883 (SAKA)

for Grants 6568

Sir, the facilities, as I say, should be
riplicated and Pakistan should be
treated generously. I have no doubt
about that in my mind, and 1 am sure
the House will support me in that view
that here is something which belongs
to India and Pakistan. In my view
the British Government has no legal
claims at all. They are holding on
to something which is not theirs. We
have been saying this to them again
and again. But, as I said, thanks to
the attitude of the new Commonwealth
Secretary who has taken a very rea-
sonable view, I am seeing some hope.
I do not say that the matter has been
settled. It is a very difficult question.
It will take some years before the
thing can be finally settled, but ‘here
is a ray of hope, and if at that time
my hon. friend says something which
encourages those who are, shall 1
say, diehards—I do not know if that
word is permitted in parliamen'ary
use—in the United Kingdom or those
who are always willing to find some
fault here ln our country, naturally it
may make our friends in Pakistan sus-
picious. They have co-operated with
us in this matter. As I said, a joint
note has been submitted. We are
rpeaking in exactly the same voice.
Let not my hon. friend at this stage
bring in a dissident note. I would
appeal to the House to leave the nego-
tiations about the India Office Library
for a li tle while to be carried on in
the manner in which it is being done
without divulging anything because it
wag agreed between the three govern-
ments that nothing would be divulged
till an actual asettlement has been
reached.

I think, Sir, I have tried to answer
every one of the points raised in this
House. In conclusion, I would once
again thank all hon. Members for their
very considerate approach to my bud-
get. If I have occasionally used
fairly strong language 1 hope they
will not mind. They have also used
fairly strong language. But I hope 1
have kept within the limitg of parlia-
mentary convention, and I may assure
may hon. friend Shri Bhattacharya
that it is only because I have
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such high regard for his sobrie'y that
1 was surprised that he forgot him-
self with regard to the Indian Office
Library.

Shri C. K. Bhattacharya: Sir, I will
put in a few words only. My position
is that of the woman applicant before
the caliph's court who when told that
her child will have to be cut into two
to satisfy the two claimants agreed
that the child be allowed to remain
where it was rather than it be cut
into two.

Mr. Deputy-Speaker: In that case
one was the real mother and the other
a pretender. Here both are real
mothers.

Shrl C. K. Bhattacharya: I claim
that I am in the position of the real
mother and I would like to allow the
child to remain where it was rather
than be cut into two.

An Hon, Member: The real mother
is Shri Humayun Kabir.

Shri C. K. Bhattacharya: I put for-
ward the reasons very clearly. Per-
sons who have castigated Sir Jadunath
Sarkar for the conclusions he reached
in his history of the Maratha period
on the basis of the documents and
materials available in the India Office
Library are now in authority in Pakis-
tan. Left to myself 1 have absolutely
no doubt what they will do if they
get hold of those documents on which
Sir Jadunath based his conclusions.
They will be safely deposited not in
any library of Karachi but in the
bosom of the Arabian Sea.

Shri 8. M. Banerjee (Kanpur): Sir,
1 want to know from the hon. Minister
whether a request was made by the
people of Kanpur . . .

Shrl Humayun Kabir: Sir, is not
the debate over?

Mr. Deputy-Speaker: Yes. He is
putting a question.

Shri D, C. Sharma: Can I put a

question about my constituency also?
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Mr. Deputy-Speaker: Yes.
Shri S. M. Banerjee: Has he re-

reived a unanimous request from the
people of Kanpur that the name of the
Higher Technological Institute be made
after the late lamented Pandit Bal-
krishna Sharma? I would like to know
whether there is any specific objection
in naming this particular institution
after the late Pandit Balkrishna
Sharma. This is a unanimous request
of the people of Kanpur. *

Mr. Deputy-Speaker: Why should
he insist on knowing it here? He can
cven know it in the lobby. That was
very easy for him.

Shri S. M, Banerjee: I only want
to know whether he has any objection.
The country wants to know it.

Mr. Deputy-Speaker: Now, am 1
required to put any particular cut
motion separately?

Shri H. N. Mukerjee: Number 758
may be put.

Mr. Deputy-Speaker:
is:

The question

“That the Demand under the
Head ‘Ministry of Scientific Re-
search and Cultural Affairs’ be
reduced by Rs. 100. Desirability
of withdrawing from circulation
the first volume of the History of
Freedom Movement.” (758)

The motion was negatived.

Mr. Deputy-Speaker: ] shal] not put
all the other cut motions.

, All the other cut motions were also
put and negatived.

Mr. Deputy-Speaker: The gquestion

is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
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will come in course of payment
during the year ending the 3lst
day of March, 1862, in respect of
the heads of demands entered in
the second column thereo{ against
Demands Nos. 76, 77, 78, 9, 80, 81,
82 and 131 relating to the Ministry
of Scientific Research and Cultural
Affairs.”

The motion was adopted.

[The motiong for Demands for
Grant: which were adopted by the
Lok Swbha are reproduced below—
Ed.].

DrmanDp No. 76—MINISTRY OF SCIENTI-
rIc RESEARCH AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 31,52,000 be granted 1o
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Ministry of Scientific

the 31st day of March, 1862, in
respcct of ‘Botanical Survey'."

DemanDp No. 80—ZooOLOGICAL SURvVEY

“That a sum not exceeding
Rs. 15,27,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in

T

respect of ‘Zoological Survey'.

DeEMAND No. 81—ScIENTIFIC RESEARCH

AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 18,39,10,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Scientific Research and
Cultural Affairs'."”

Research and Cultural Affairs’.” Demanp No. 82—MiscELLANEZOUS Dz-
PARTMENTS AND EXPENDITURE UNDER

Demanp No. 77--ARCHAEOLOGY THE MINISTRY OF SCIENTIFIC RESEARCH

“That a sum not exceeding
Rs. 1,21,55,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March. 1862, in
respect of ‘Archaeology’.”

DeEmMaND No. TB—SURVEY OF INDIA

“That a sum not exceeding
Rs. 1,81,65000 be granted to
the President to complitie the sum
necessary to defray ihe charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in

Xl

respect of ‘Survey of India’.
DeMAND No. 79—BoTANICAL SURVEY

“That a sum not exceeding
Rs. 2294000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending

AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 51,17,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
Ministry of Scientific Research and
Cultural Affairs'.”

DEMAND No. 131—CAPITAL QUTLAY OF
THE MINISTRY OF SCIENTIFIC RESEARCH

AND CULTURAL AFFAIRS

‘" “That a sum not exceeding
Rs. 3,67,37,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Capital Outlay of the
Min‘stry of Scientific Research and
Cultural Affairs’”
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15:00 hrs. _

MINISTRY OF INFORMATION AND BROAD-
CASTING

Mr, Deputy-Speaker: We take up
the discussion and voting on the
Demands for Grants under the Min-
istry of Information and Broadcasting.
Five hours have been allotted for
these Demands. The wusual practice
will be followed in respect of the cut
motions. All those Members who want
to move particular cut motions might
give the intimation to the office
within the next 15 minutes. The time-
limit is 15 minutes for each as usual.

MINISTRY OF INFORMATION AND Broap-
CASTING

DemanDp No. 61—MINISTRY OF INFOR-
MATION AND BROADCASTING

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 13,13,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Ministry of Information
and Broadcasting'.”

Demanp No. 62—BROADCASTING
Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 5,14,36,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Broadcasting’.”

DEMaND No. 63—MiscrLLANEOUS De-
PARTMENTS AND EXPENDITURE UNDER
THE MINISTRY OF INFORMATION aAND
BROADCASTING
Mr. Deputy-Speaker: Motion mov-

ed:

“That a sum not exceeding
Rs. 3,68,02,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come In courss of
payment during the year ending
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the 31st day of March, 1962, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
Ministry of Information and
Broadcasting'.”

DEMAND No. 126—CarITAL OUTLAY OF
THE MINISTRY OF INFORMATION AND
BROADCASTING

Mr. Deputy-Speaker: Motion mov-
ed;

“That a sum not exceeding
Rs. 4,52,83,000 be granted .to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Capital QOutlay of the
Ministry of Information and
Broadcasting'.”

Shri M. K. Kumaran (Chirayinkil):
Mr. Deputy-Speaker, Sir, the most
important unit through which this
Ministry functions is the All India
Radio. This comprises the entire
broadcasting system in the country
and includes also the experimental
television service. In modern times,
radio plays a very important part in
the cultural] life of the people. In a
country like India, where literacy is
very low, the radio has a serious res-
ponsibility in giving educative infor-
mation to the public. I cannot say
that this Ministry discharges that res-
ponsibility to the people of India as it
ought to do.

There have been very frequent com-
plaints and allegations in this House
and elsewhere, that this Ministry func-
tions through the All India Radio as
an apparatus of the Government and
the ruling party. I do not want to go
into the details of these allegations,
but I may point out that in the general
strike by the Government employees
last July, the All India Radio was
used as a weapon to break the strike
by suppressing and distorting news.
These complaints and allegationg have
been repeated here, in the other House
and also in the press, but this Ministry
still continues to use the broadcasting
system as an apparatus for the pro-
paganda of the Congress Party. It
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will not be true to say that it is All
India Radio. It is All India Congress
Radio.

There are certain allegations made
by members of all parties in this
House: name'y, corruption in the ad-
minjstrative services of All India
Radio and the very unfortunate con-
ditions of service of the employees
there. There are allegations that high
plages with salaries ranging from
Rs. 300 to Rs. 1,500 are filled up in an
arbitrary manner without consulting
and getting the sanction of the U.P.S.C.
This method of recruiting producers
and other employees in the All India
Radio gives room for corruption and
favouritism. I do not know what is
the reason advanced by the Ministry
for these kinds of appointments.

I have often heard the Minister say-
ing in this House that they want to
attract the best talents in the literary
fleld for the production work in the
All India Radio. But from experiance
of the Trivandrum Radio Station in
Kerala, I can say that the best talents
are not attracted. Not only are they
not attracted but they are repelled by
the humiliating conditions in the radiv
station there. There were three pro-
minent writers—_Mr. C. J. Thomas,
Mr. P. Kesava Dev and Mahakovi
Sankara Kurup—who are eminent men
in the literary field in Kerala. They
were taken as producers in the regio-
nal station of the radio. But they could
not serve for their entire term. They
had to quit because of very humiliat-
ing conditions. So, the argument that
they are attracting the best talents in
the country in the literary fleld for
the production work is a hoax. Tthis
method of recruiting producers to tHe
All India Radio has converted the All
Ind‘a Radio into a private estate of the
Minister, and this so-called producer
sadre has become a Moghul garden
into which his pets and favourites only
are admitted.

Mr. Deputy-Speaker: The hon.
Member should be more discret. He
18 attributing something to the Minjs-
ter by saying that this is a stronghold,
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this ig the privilege of some people,
etc. It is not fair. There is a mode
of recruitment. Even if the hon.
Member knows who those persons
were, who the members of the board
or some other body were, he ought
to be more moderate in the use of his

language.

‘I'hen, I do not like him to name in-
aividuals here. That is an appeal
which I would make to all Members.
1f the hon. Member wanted to name
any person, then he ought to have
given prior notice to the Minister so
that the Minister might come prepared
with the case. Otherwise, how cun
the hon. Member expect the Minister
to be ready with all individual cases
that he or his Ministry might have
dealt with? There may be thousands
of cases and the hon. Member cannot
expect the Minister to be ready with
raplies for every individual case. If
that is the purpose, I would not allow
1t.

Shri Tangamani: Certain appoint-
ments; made without reference to the
U.P.S.C. may be referred to.

Mr. Deputy-Speaker: That is a
different thing. Methods, procedures,
etc., can be attacked.

Shri M. K. Kumaran: That is what
1 say. I may now draw your atten-
tion to the cut motion moved by Shri
Tangamani regarding transfers and
promotions of programme officers. In
this connection, I may bring to the
notice of the House a letter written
by Mr. G. C. Avasthi, Programme
Excutive, and addressed to the Direc-
tor-General, All India Radio. This
unfortunate man was in the service of
the All India Radio for 15 years, not
once having been served with an
adverse remark. He has had very
bitter experiences during his career
there and he had to resign the service
after 15 years. He has written a very
pathetic and a very tragic letter,
dealing with the circumstances under
which he was compelled to resign.

Mr. Deputy-Speaker: To
was that letter written?

whom
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Shri M. K. Kumaran: To the
Director-General. Perhaps he might
have sent a copy of it to the Minister.

Mr. Deputy-Speaker: He might
have sent a copy to the hon. Member
himself.

Shri M. K. Kumaran: I have got 2
copy here. It is a letler written on
the 7th September, 1960, and address-
ed to the Director-General.

The Minister of Information and

Broadcasting (Dr. Keskar): I have
got a copy.
Shri Ansar Harvani (Fatehpur):

The Minister says he has reccived it.
He acknowledges it.

Shri M. K. Kumaran: He has made
some very serious allegations about
the meothod of transfer and promo-
tions of the All India Radio. He has
given a detailed account of his ten
transfers in 15 years. I do not know
what is the merit of the administra-
tive process which transfer certain
persons very frequently but allows
other persons to remain in the same
station for six to 13 years.

I will also like to draw the atten-
tion of the House to some other cut
motions moved by Shri Tangamani,
namely, the need for greater encour-
agement to feature films in Tamil and
Telugu, need to set up T V. units in
Madras, Bombay and Calcutta during
the third Plan period, the urgency of
opening a  broadcasting station at
Madurai and the need to upgrade the
scales of pay of languages sub-editors
of the AIR. There is a complaint that
the language sub-editors had a raw
deal in the formation of the Central
Information Service and in the suheme
of salary revision following the Pay
Commission's recommendations. 1
would request the Minister to take up
this matter and to review this case
and get their grievances redressed.
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Next I may come to another unit
of the Minister, namely, the Press
Information Bureau. This ig said to
be a link between the Government
and the public through the press, In
the annual reports of the Ministry in
previous years the Ministry used to
advance the claim that they are res-
ponsible for implementing the recom-
mendations of the Press Commission.
That was invariably there, but this
time there is no mention aboyt the
Press Commission at all. This is a
deliberate omission. They want to
foreget cverything about the Press
Commission and their recommenda-
tions, because the Press Commission
was, according to them an unwanted
wife and their recommendation are
unwanted children. They want con-
veniently to forget all of them. The
most important recommendation of the
Press Commission was an All India
Press Council to be set up by statute.
That question was taken up by Gov-
ernment, but it was dropped because
there was some opposition on the part
of the proprietors of newspapers, not
on the part of the editors.

In this connection, I would like to
read a portion from the Press Commis-
sion’s report. In page 514, they have
said:

“We recommend that an All-
India Press Council should be set-
up by statute with the following
objects: —

To help the Press to maintain
its independence, etc. To study
developments in the Press, which
may tend towards concentration or
monopoly and, if necessary, to
suggest remedies therefor.

To review the ownership struc-
ture and its impact on the per-
formance of the Press.”

These things have become veéry
urgent, as certain very dangerous
developments are taking place in the
field of journalism In our country.
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In his report for 1960, the Registrar
of Newspapers says in page 109:

“It will be seen from the data
given above that there was an jn-
crease both in the number of
chains, groups and multiple units
and the number of papers con-
trolled by them.

He has given some deails about those
papers. This is a very dangeTous trend
in journalism. Recently in a con-
ference,' our Prime Minister was ex-
pressing his view, rather his dis-
appointment, that the old respectable
figure in our public life, i.e. the editor,
nas disappeared; he has lost his iden-
tity and the high position which he
held in the recent past.

Shri Ansar Harvani:
his independence also.

He has lost

Shri M. K. Kumaran: He has lost
his independence and everything. He
has been swallowed up by the pro-
prietor. One of the participants in
that confcrence said that now the edi-
torials have become proprietorials.
That is the trend of things taking
place in the field of journalism.
Chains and monopoly groups are
swallowing up the Press. When the
Press is being controlled by monopoly
capitalism, how can this be utilised
as a link between the Government
and the public? So, an All-India
Press Council should be set up. That
1s the only remedy to check this trend,
—to advise the Government and to
enlighten the public, So, I appeal to
the hon. Minister to take steps imme-
diately to sey up the Press Council.

I now come to some minor points. I
want to refer to the difficulties ex-
perienced by language newspapers
in Kerala in getting newsprint. This
Ministry can help them very much in
this matter. I hope that the Minister
will take up this thing in right ear-
nest and will help them in getting
newsprint without any difficulty.

There is another thing also. Kerala
is far away from Delhi where things
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are managed. If the poor editors or
proprietors of medium and small
newspapers in Kerala are compelled
to come over to Delhi every now and
then, to go through the corridors of
the Ministries and offices, it will be
very difficult for them. The Minister
may be more sympathetic towards
the needs of the Kerala laguage news-
papers.

Finally. I wish to refer to the
Children’s History of India. I do not
know how far this Ministry is respon-
sible for the publication of this work.
Anyhow, it has been published by
this Ministry. Fortunately or unfor-
tunatcly, this was done under the
leadership of Dr. Tara Chand, whose
name has been several times men-
tioned here in today's debate.

Acharya Kripalani (Sitamarhi):
A great freedom fighter.
Shri M. K. Kumaran: There are

many glaring mistakes, omissions and
commissions, About the Indus Valley
people, he has written pages without
mentioning who were the people who
built the Indus Valley Civilisation.
Now it is an accepted fact by all
eminent historians in India and
abroad that the Dravidians were the
builders of the Indus Valley Civili.
sation. But he has not even made
any whisper about it; to the word
Dravidian itself, he is allergic it seems.

Mr. Deputy-Speaker: Why should
the poor man be blamed for that?

Shri M. K. Kumaran: He is not a
poor man; he is a great historian,

Mr. Deputy-Speaker: He might
have his own views.

Shri M. K. Kumaran: He is inder
some wrong notions. According to
Dr. Tara Chand, Indian history starts
with Aryan invasion and ends with
Aryan prejudice. Such historians
are not fit to write history books,
especially those meant for children.

Another point is, he has not recog-
nised the part played by the 400
million people of India in the free-
dom struggle. In a chapter “Gandhi
the Mahatma”, he attributes free.
dom struggle, independence and
everything to Mihatma Gandhi, 1



6581 Demands

[Shri M. K. Kumaran]

respect Mahatma Gandhi very much;
he is one of the gretest leaders that
India or the world has ever produc-
ed. He was a great hero and a ben-
evolent leader. But this kind of
thing—personality cult—should not be
there in a book which is inteded for
children. One may be a good lea-
der but wrong leaders may come and
this hard-worship will ba an incen-
tive for the children to accept wrong
leadership. While writting history
books, especially about revolutionary
movements, such historians should not
be entrusted with the work.

Shri Tyagi (Dehra Dun): Mr.
Deputy-Speaker, Sir, quite a lot of
progress has been made by the Min-
istry in the field of classical music. I
must congratulate the hon. Minister
for the reform he has effected on this
account.

Acharya Kripalani: Do you under-
stand it?

Shri Tyagi: Previous tothe Minister
coming on the scene, the songs were
rather of a cheap quality I am glad
that the Minister has made a lot of
improvement in the quality of songs.

It is a pity indeed that some foreign
radios are still operating with vulgar
type of songs. But the classical music
has been really put on the map of
India, for which I must congratulate
the Minister.

i have not much to criticise, but
there are certain facts against which
i cannot retain my reactions, as for
instance, about the position obtain-
ing in the country today as far as the
moral climate is concerned. Acharya
Kripalani has discussed this matter
a1 great length in his speech in the
general discussion. I must say that
the biggest responsibility of improv-
ing this climate rests on the Minister
who is jn charge of Information and
Broadcasting. In this connection, the
House will appreciate that it is the
children of young ag> and also the
youth who are impressionable and
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who should be given healthy food as
tar as morals are concerned. It is a
ity that cinema has not received as
much attention as it ought to have
received because, as I lunderstand
from the Report, the Ministry men-
tions that there is no control over
cinema films according to the law in
India. I wonder why there has not
oeen any control.

.

Dr. Keskar: There is no sontrol
over production but there is over
execution,

Shri Tyagi: That is true. There is
no control over production, Anybody
and everbody can produce any type
of film in India. I think it is an
important matter. When even small
vendors are licensed, why not pro-
ducers be licensed.

Dr. Keskar: Would he show how
it is to be done?

Shri Tyagi: The thing is that once
a person js allowed to produce a film
then he comes with his claims.

Dr. Keskar: What is your sugges-
tion?

Shrli Tyagi: My suggestion is that
nobody should be allowed to produce
any film unless he has registered him-
self, There must be a licence issued
to everyone who wants to enter this
trade, In the first place, I think this
is a matter where Government could
apply their policy of public sector,
because education and film produc-
uon are the two things which
are most important, vitally important,
from the point of view of moral cli-
mate. The hon. Minister will agree
with me that today the society s
practically getting squeezed of its
basic morals we were proud of. Today
there is no love left in society. People
do not recognize even the children of
their neighbours. That is what s
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happening in the society. Society is
fast becoming selfish. In the past
there used to be some mutual rela-
tionship between people. They used
to have regard for one another. There
was altruistic relationship between
men and men. Now that relationship
has gone. What is happening now?
Friendship has become a commercial
commodity. People make friendship
deliberately. Why is it so? Because,
we have not actually dealt with this
problem in a scientific manner. We
should sge to it that the morals of
the society are raised high. We are
sceing with our eyeg that everything
is deteriorating. What is planning if
we cannot plan human life in India?
Only planning of the material life
would not lead us anywhere. What
we really need is to plan the man-
power, and that is being neglected.
It requires fresh thinking. It cannot
be done in the humdrum manner in
which things are being done up till
now. Otherwise, things will soon go
out of our hand.

There is a Censor Board which cen-
sors films. That Board is composed
of non-officials. They go there, see
the film and give their verdict, That
is how fllmg are censored.

Acharya Kripalani: Do you want
officials to be there?

Shri Tyagi: Government must take
the work in their own hand, rather
than give a free choice to others.
There should be control and people
should abide by the discipline.

Acharya Kripalani: What
their morals?

Shri Tyagi: About 141 films were
censored between January and March
1960. Out of that, 20 were refused
certificates. Out of these 20, 16 were
foreign films and only 4 were Indian
films. I do not know what the con-
tained because nobody has seen those
films which were rejected. But the
percentage of rejection goes to show
that the censor is rather slack. In
the next instalment, 2,128 films
were censored, out of which 57 for-
eign films were denied licence and
onlv two Indian films were rejected.
Otherwise, all the rest went all right.

2223 (Ai) LS—T.

about
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I am sorry, I have not enough time.
I have got a selection of songs which
are sung in these films I have got
with me here 100 to 130 film songs
which I have selected from each film.
I will just show what those types of
songs are, because they have already
passed through the censors.

Mr. Deputy-Speaker: If the hon.
Member were given time, would he be
singing them?

Shrl Tyagi: I will only recite them.
In one song, the girl says:

“og ¥ v w1 agE gy I
At fa wvr wee
T A FT AT AT K

Then the boys says:

‘o€ 7h oA F TIL FF AAT
AT AT AT FEFT
Y ot aT I A1 "

This is the type of songs which our
young men are singing. Are you
propagating sex or what? I cannot
simply understand it. Our films must
be positively aimed at improving the
morals of the younger generation. It
is not as if sex is sole objective
shown, that is the impression given
to children. How can the country
progress if fllms are censored in such
a sluggish manner

Mr. Deputy Speaker: By repealing
those songs, the hon. Member i3
showing

Shri Tyagi: I am doing it for the
benefit of those hon. Members who
are not accustomed to go to films.

Mr. Deputy Bpeaker: My fear is
that these songs might not have the
same effect as he is complaining about
when they see the cinema.



6585 Demands

Shri Tyagi: After all, the hon. Min-
ister must know what he is certifying
in his own films. In Hathkadi there
is a song:

‘I N A Wt 7@ T /A=A
AT § FWO qAEE T QAT
T A7 F@ gem g e,

afl $r§ g grm, Al wFat
% 27 far & &Y & qr@ T FAqar
AT H g qEmee ¥ gaaa”

This is the type of songs which is
being sung in our cinemas. Really, I
do not want to quote more. This is
not a good job, reading this type of
vulgar songs. But these songs are
sung every evening. I only want the
hon. Members of the House to realise
where we are erring and where we
are not keeping a watch. There iz a
fiim entitled Miss Mary from which 1
will give a sample.

“Far qaar T G G397 few q@
AR A AT IGT A I

st awT Age (dArgT) ooew
qg FF gAAT T Iy . . . .

ot ot ;AT A gAT AR
AfpA WO TAAFE A IgAT qEAA
T Ay ¥ 1 ag ofRam T qET
L

“Far § arg feer s w§f 7 Fraw
wfaat Y whaat 7 gra @ 2 foar
[N N e fazer @

This is what the students are taught
in India. I am pained to say this. Is
it for the sake of fun that such things
are done? 1 want to voice my empha-
tic protest against this type of songs
which is being allowed to be sung by
all and sundry. Then the boy says:

Mr. Deputy-Speaker: That should
be enough, I think.
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Shri Tyagi: The boys says:

“aifrd ¥ IT a uF I wwm
w47 Y AT Fqw A 7

Then the girl says:

‘TR FX ¥ GITHT AT FrEA
T wr
I beg your pardon, Sir.
‘T g S qAE w5

Mr. Deputy-Speaker: I do not feel
like being addressed by a' Madras
girl!

Shri Tyagi: These are the tvpe of
songs which we have in our films. I
do not want to go on repeating them,
as they are very vulgar.

Mr. Deputy-Speaker: The list might
be passed on to the hon. Minister,
instead of reading them here.

Shri Tyagi:
“FRE WTAT A TG WY AT A WY
RIFHAT AT T AT A fregr Ay
T ¥t IX AT guH qAHE gd
TF LT FHT 31§19 ag WA g
3®q q&d fa a7 qar s T gg
ag /AT ATA 6GAF fTAF AT A

ar

This is the type of things which our
children are seeing every day. Does
that show vigilance on the part of the
Ministry that every day in cinemas
younger generation is being impressed
by this type of vulgar and sex-exicting
songs? Young people are of the im-
pressionable age, and this is the food
given to them by us every evening.
It is conditioning one's own conscious-
ness that really can do the magic.
Small little children strave for stories
because at that age they want some
stories. All types of stories are given
to them. When one's eyes are closed
and one goes to sleep the last idea
that is left over remains over the
whole night. So, the boy or child
conditiong his consciousness, or his
consciousness gets conditioned, to the
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last idea that he closed his eyes with,
and these are the last ideas which the
children sleep with now. How can a
country really make any progress if
this is the slack manner in which such
an important industry as cinema is
being treated? 1 do not want to
dilate upon it. I will pass on this list
to the hon. Minister for him to see.

An hon. Member:
films for adults.

Shri 'l:yui: If there is a lack of
any legal authority, I would suggest
that the hon. Minister might come
before this House and equip himself
with all legal powers to control such
type of films. This is telling badly
on the morals of children.

Shri Subiman Ghdse: Government
wants to thrive on it.

Shri Tyagi: There was a film in
wisch it was shown that a man be-
came rich because he used to buy
cinema tickets and sell them in the
black market. That film was shown
in Delhi with the result that there is
8 report that quite a few young deli-
quent children have been arrested for
doing the same thing. In the film
Kala Bazar which was shown here
there was a young man who used to
buy tickets and sell them in the black
market with some profit because
cinemas are overcrowded these days.
Thus he became rich. From that day
onwards younger people took to this
profession in right earnest and quite
a few of them have been arrested by
the Government. This is the proof
uf the fact as to how it affects the
society. All crimes are being shown.
All sex exicting songs and scenes are
shown. What are we treating our
generations with? Is it the manner
in which to bring up our generation?
1 therefore say that it really requires
a sincere and a positive outlook on the
part of the Ministry or the Govern.
ment.

In this connection I might also
quote the wheare Committee’s report
in England. They have said:

“A large number of filmg are
exposing children regularly to

These may be
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the suggestion that the highest
values in life are riches, power,
luxury and public adulation and
that it does not matter very much
how these are attained or used....
We are convinced that the regu-
lar portrayal of false values is
more perversive and dangerous
than the depiction of crimes and
impropriety.”
That is what they say in England. A
commission was appointed and they
reported on those lines. I therefore
suggest that since there are worst
conditions in India, it must be noted.

Then T come to publicity. I am
afraid quite a lot of money is being
wasted, not altogether wasted, on
various types of publicity. It must
not be forgotten that today we stand
indebted not only to India but prac-
tically to the whole world. Our State
has got rupee loans worth Rs. 5,123
crores. We have to pay Rs. 143
crores as interest every year. Then
there are Rs. 934 crores of foreign
loans and we have to pay Rs. 20 cro-
res on that account. Our national in-
come per capita is Rs, 290|- only. Our
liability if spread per capita, today
comes to about Rs. 166/- or more. This
is including small children. This is
the condition of our indebtedness to-
day. Inaugurations, laying of foun-
dation stones and all these ceremonies
I can understand, but could we not
reduce our expenditure now? This
applies to all the ministries, but par.
ticularly to the Ministry of Informa.
tion and Broadcasting. All the infor-
mation, all those bulletins, magazines
and other things that are issued must
be such as may be assimilated by the
people at large. We must see to it
that we spend the least on that score.

Quite a number of times I tried to
obtain information through questions
as to how many journals, weaklies or
monthlies the Government are issuing.
The information and Broadcasting
Ministry was good enough to give a
list of that in reply to a question but
regarding the other ministries [
really could not gather complete
information. There are quite a few
journals mentioned in this reply. 1



6589 Demands

[Shri Tyagi]
understand that quite a few of them
are incurring ~losses. The journals,
for instance; are Indian Information
(Fortnightly), March of India, (Month-
lv), Kurukshetra, Gram Sevak, Bhagi-
rath, Yojuna, Metric Measures, Tra-
vellers in India, Ajkal (Hindi), Bal
Bharati (Hindi), Kurukshetra (Hindi)
Gram Sevuk (Hindi), Yojana (Hindi)
Bharutiya Samachar, Metric Maptol
and so many others with the result
that we are incurring a loss of Rs, 5
lakhs and odd.

Mr. Deputy Speaker: The hon.
Member's time is up.

Shri Tyagi: I have quite a lot to
say. I have perhaps wasted my time.
I never knew that.

An Hon. Member: Have you
wasted your time?

Mr. Deputy-Speaker: He has spent
most of his time in mentioning those
SONgs.

Shri Tyagi Anyway, I would sug-
gest that publicity should be made in
a language which the country can
understand. It is no use your coming
out with booklets printed on art paper
to be distributed to Embassies. India
is not meant for embassies or foreign
countries. India is meant for Indians.
Let Indians know what we are doing.
At present your publicity is mostly
lost. I would therefore make a posi-
tive suggestion. If the Minister came
out with some type of small talking
points or pamphlets in ordinary lan-
Ruage on various schemes, say, the
progress made under the Five year
Plans; and if they are given in thou-
sands to us, Members of Parliament
belonging to all parties, to be distri-
buted in their constituencies, our edu-
cated and semi-educated people and
villagers would at least appreciate
what our Government is doing. I
must say that despite all this publi-
city, that you have had, our villagers
do not yet appreciate what your
achievements are. It is a pity, there-
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fore, that an atmosphere o! criticism
comes about. Parties opposing each
other in elections criticise each ouaer.
So there is this climate of criticism
from end to end, but there is no posi-
tive publicity. 1 would even suggest
that a cheaper typsa of publicity litera-
ture might be restored to, and Mem-
bers of Parliament be taken into con-
fidence because after all we are all
responsible for what the Government
is doing. We want our electorate to
understand what the Governinent has
done. Would the Government there-
fore, look into this and do the need-
ful?

Then I come to papers. I do not
know whether the Government is
having any close contact with news-
papers because they are a forum
which make or mar the position of
the country. Generally, everybody
reads the morning papers. *I do not
know whether the Government is
trying to influence the trends of
newspapers, not with a view to sup-
porting the Government because
papers must remain a free trade. They
cannot always be expected to support
the Government. Editors must be
absolutely independent. But even
then a closer contact needs to be
maintained. I see that advertise-
ments are the only source of Govern-
ment's contact with papers these days.
1 do not know what the system of
advertisement is. I would like the
hon. Minister to explain to this House
as to what the criteria applied in
giving advertisements to papers, both
vernacular and English, are. Do they
depend scrupulously on the circula-
tion or do they depend just upon the
approach only? I do not yet know
that. Therefore I would like him to
make an announcement of his policy
so that people might know it.

I do not know how far it is true
but I am “told that the PTI is now
facing a great crisis. The PTI was
API in the past which was taken over
from the Reuters. Was it API? Many
papers had combined and organised
themselves into some sort of a society.
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They took over the PTL. I am reli-
ably told that it is facing a financial
crisis of the first order because it is
nobody’s concern. I understand that
the criteria for news agencies laid
down by the Ministry were good. The
Government had said that such
an agency must be managed as
a public trust or a registered society
or a public limited company. PTI is
none of them. I would suggest that
there must be some type of a disci-
pline enforced on all these agencies.
I am not for any monopoly agency
of papers. There may be  many
agencies. It is quite all right. But
these criteria must be strictly adheard
to. PTI had rendered tremendous ser-
vice in the past. It is one agency of
which we are proud. It caters both
here and in foreign countries. If this
agency is lost to the country, it would
be a tremendous loss. I would, there-
fore, appeal to the Minister to take
into account the position of the PTI
and enforce their criterion No. IL

Shri C. R, Pattabhi Raman: The
PTI has maintained a very high re-
putation all over the world.

Shri Tyagi: That is what I have
said. If this is lost, there is a great
loss. Therefore, I submit that it must
be organised as the Government have
decided either as a trust or as a re-
gistered society. So, that, chey could
run their business as independently
as it was conceived in the beginning.
I will not take much of your time, [
am sorry if I have caused annoyance
to the House, particularly the Lady
Members, by repeating those songs.
But, I still pray and hope that some
strict measures would be taken to
improve the fllms in India, because it
is ultimately the film which makes
impression and creates a climate of
demoralisation in the country.

Shri Goray: Sir, I am afraid I my
not be able to give you any songs as
my hon friend has done, but I hope
you will bear with me,

In dealing with this Ministry, we
are dealing with one of the most
powerful media of mass orientation.
Therefore, our criteria of judging
whether the Ministry has succeeded or
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failed must be a strict one. I think
the criterion should e whether the
Ministry has succeeded in preparing
the people for national integration and
total development of the country on
scientific and democratic lines. Before
I start offering my criticism of this
Ministry, let me gjve a complaint to
the Minister for the very good work
he has done so far as Indian music is
concerned. I am a lover of music. I
thought the time had come when
classical music will be relegated to the
background and all that would re-
main in India would be the film songs,
some of which were so very ably
presented by my hon. friend Shri
Tyagi. It is due to the persistent
efforts of this Ministry that the tide
has turned and now we find that
classical music in India has come to
its own, Great masters of Indian
music, whether they come in from
Karnatak or North India are constant-
ly on the air and because such masters
could be heard, a new taste in classi-
cal music has developed.

Having said that, I would say that
this Ministry which has such a
tremendous influence on the masses,
tries to approach the people through
three main media. The first is the
All India Radio, the other is the fillm
or the cinema and the third is the
Publications Division. So far as the
All India Radio is concerned, I do not
feel satisfled with the performance
that it has given us. I do not say that
there has been no attempt to improve
the performance or programmes. But,
somehow, I find that so far, it has
not succeeded in coming up to the
level of the B.B.C. May be, they have
more experience. But, T feel that the
All India Radio has not succeeded in
establishing close links between the
listeners and those who direct the
programmes or produce them. May
be, it would be possible if the All
India Radio had more of their scouts
going about discovering hidden
talents, trying to understand the reac-
tions of the people and seeing to it
that it truly reflects the mind of the
people and the various happenings In
the country. 1 think that the ALR
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has failed to reflect the events in the
country and the moods in the country.
Unfortunately, as my hon. friend here
just now said, the All India Radio,
so far as news is concerned has un-
necessarily got teo much involved
with the government machine. There
is a complaint, and I think it is a very
right complajnt that the ruling party
gets a lion's share. I am not saying
that it should not get a major share
of the propaganda time allotted, but
it nead not get a lion’s share every
time. It should not appear as if the
Congresg party owns the A.LR.

Bhri Tyagi: There is no parly in
this.

Shri Goray: I would like to say that
if you scan the news, you will find
that whenever there is a Congress
function like the All India Congress
session at Bubaneswar or even the
AIC.C. meeting at Raipur, we are
just flooded with news on behalf of
the Congress, in favour of the
Congress. I would like to know how
many of the correspondents on behalf
of the ALR, go to such places, what
is the coverage, and how much money
is spent on such sessions, and whatis
the attention paid to the functions or
sessions of other parties in India. I
think that in this respect, there is
room for improvement and the ALR.
should appear as if it was doing
justice to all the parties.

So far as elections are concerned,
1 would like to say—the elections are
coming next year—that the All India
Radio should see to it that proper
representation is given to all the poli-
tical parties so far as political propa-
ganda or election propaganda is con-
cerned. I think I can illustrate what
1 have been saying by a few instan-
ces. The failure of the A.LLR. to keep
in close touch with the events can be
illustrated by what was happening in
my own State, for instance, before
bifurcation, and what was happening
in Assam. The moods of the people,
the growing resentment—that sort of
thing ought to be reflected. The
Government and the country must
know what is happening, they should

MARCH 22, 1961

for Grants 6594

not be overtaken by events. They
should know how the mood of the
people is changing. It may be that
the A.LR. has no net work of its own
by which it can collect news, contact
the people and reflect the mass mind.
Because of this failure, you find that
we are taken by surprise and we find
that events happen about which we
had known nothing at all. I suppose
that some of this is inevitable because,
so far as collection of news is con-
cerned, the A.LR, depends off a news
agency like the P.T.L

About the P.TI, my hon. friend
Shri Tyagi said something. He said
that they are almost on the verge of
a financial crisis. I think the fact is
altogether otherwise. 1 would only
refer Shri Tyagi to the findings of the
Adjudicator in a recent adjudication
where he has said that the P.T.1. has
enough financial resources to meet all
the requirements. In the light of
that, they had recommanded certain
wages and all that about which tha
Board of directors differed and now
they have preferred an appeal to the
Supreme Court. About the capacity
of the P.T.I, Shri Tyagi should not
be under any illusion. They are not
facing any financial crisis. On the
contrary, I should say that one of the
main contributors to the P.T.L,
namely, the Government should
exercise more influence on the P.T.I
and its affairs. Ever since the Press
Commission was appointed, we find
that the relations between the
management and the employees are
very unhappy. They are full of
tensions. There is so much of dissatis-
faction and I wish it were possible for
the Minister in charge of the Ministry
to bring his good influence to bear
upon the affairs of the P.T.] and see
to it that this agency, which is one
of the biggest news agencies and a
foremost news agency and almost a
monopoly, is managed in such a way
that the relations between the em-
ployees and the managing Board are
of the happiest type.

When the Press Commission's

report was published, they had
suggested that it should be turned
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mnto a trust. Somehow, that has not
been possible. It may be that
Government had their own difficul-
ties; 1 do not know. But I do not
know what difficulty is there in
persuading the PTI to have on the
board of directors one of the repre-
sentatives of the employees, and why
it should not be possible for them to
have mutual consultations at all
levels. That is not happening. |
would say that this should be one
of the. news agencies where
there  should be participation
of labour or participation of
employees at all levels, because all
the correspondents are very intelli-
gent people. The board have not to
deal with illitcrzle or unskilled mass
of workers, but with intelligent
people. You have seen how everybody
has praised the fact that P.T.I. is
giving us the best of service. If that
is so, it is all due to their corres-
pondents and very able corres-
pondents at that, If the corres-
pondents are educated and intelligent,
I do not know why the board of
management should refuse them
admission on the managing board.

When we are saying that we want
more news agencies, I would like to
know why it has not been possible for
the Ministry to give more help to a
news agency like Hindustan Samachar
It is a co-operative effort, and at the
head of this effort, we find an emirent
person like Shri Diwakar. I have a
suspicion that this is being denied to
the Hind Samachar because the
Ministry suspects that the people who
are the props of this belong to a
different political persuation. That
may possibly be one of the reasons.
But when a man like Shri Diwakar
is at the head, I do not know what
objection there should be in giving
them the necessary permission and
the necessary facilities. 1 would
certainly stress the necessity of hav-
ing an alternative news agency in
India so that there should be a com-
petition in news service, and those
people who feel that they are being
neglected by the PTI and also by the
ATR can feel that there is some other
news agency to which they can go.
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Regarding AIR, I would say that AIR
does not rise to the occasion many a
time. For instance, take the case of
Chinese aggression. 1 do not know
what AIR is doing in this regard.
There was recently the report of our
team. So many times that the Prime
Minister had said this or thal. But
what has AIR done to put across this
idea of aggression to the people of
India as a whole and to let the people
of India know what sort of border we
have got, and what sort of border we
have got to defend? What we are doing
about it? And how it becomes the
primary duty of every Indéan to rise
to tne opccasion and accept this chal-
lenge?

As I said this is one of the most
powcerfui media for influencing the
people, but when I look at the broad-
casts of AIR, they seem to be like
milk-and-water broadcasts probably
because Panchsheel seems to have
affected it. In India, the mass mind to
a great extent depends on what they
hear. Many of them cannot read. In
fact, you will find that all the Indian
civilisation has seeped down to the
comraon man through his hearing. He
has heard so many things; he has
heard the sages and the saints, the
singers and the bards and so on, and
that is how the Indian mind has been
evolved. Therefore, this particular
medium of instruction and orientation
should te paid more attention to by
AIR. 1 think AIR is losing a very
golden opportunity. It is a challenge
to cur nationalism. Just see what
happ:ned when the Chinese had been
falsely claiming that they had con-
quered the Sagarmatha though . was
stated that neither could they ap-
proach nor could they conquer
the Sagarmatha at that time. Every-
body who has any experience of
mourtaineering has said that in thal
weather, it was impossible for any-
body ‘o have gone there. But the
Chinesc went about saying that they
had ronquered it, and they said that
the Chinese were the first pucple
who had done that thing even under
such zdverse weather conditions. But
look at what we did. Our people
braved all the storms and they went
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up. This was the first Indian team
that had gone there. And what boost
did AIll give them? They only men-
tioned that this or that happened, and
they had to come back and all ihat.
I am citing these instances jus: to
poirt out that in regard to the
Chinese aggression or in regard to the
atleipt {o conquer Sagarmathu, AIR
was not put to its fullest use. I want
that {he AIR must rise to the occasion
and must be able to discharge the
respensibilities which  are  thrown
up.

1 do not agree with Shri Tyagi
when he says that the entire reorien-
tation of the peole and the moral
regeneration of the people can  be
brought about by AIR. I suppos: that
is throwing too much responsibility on
AIR. If the whole Government
change their attitude, then AIR also
can change, but AIR alone will not
be in a position to change the whole
picture of the country if Government
go ¢n 1 their own way. But, there
are certain other things AIR can do.
Now, I come to the Films Division.

Mr. Deputy-Speaker: The hon.
Member should now try to conclude.

Shri Goray: I would request you to
give me at least as much time as Shri
Tyagi took.

Mr. Deputy-Speaker: I have been
ringing the bell after fifteen minutes
for every Member, and as regards
whatever has been snatched from me
forcibly, the hon. Member also can
do that.

Shri Goray: I do not agree with
Tyapgi on this question of what s

vulgar and what is not vulgar,
because this question has been
there from times immemorial.

Just as he has quoted something. 1
can also quote right from the classical
Sanskrit dramas and poetry, and I
supposc there will not be many pec-
ple here who would be in a position
to hear them without getting perturb-
ed. 1 go not want to dwell on that
point, but I say that the only way of
doing away with this thing or taming
this thing is to give our people good
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films, good literature and good books.
You jusi cannot wish these bad pic-
tures away. That is not poassible.
When people see something good, they
appreciate jt. I have no doubt about
it. T'or instance, in my State, we have
got c.rtain  films like Tukaram and
Gyaneswar, I have found that
Tukaram ran for a whole yeir and
perliaps more. So, it is ng use saylag
that this is a particularly bad film and,
therefore, people should not see it, and
the censors must put their scisscrs to
it. ‘Tnat is not going to happen. Of
roagre it may help to a certain exten:.
I wart that the censors should be very
wide awake; there is no question about
that. Bui, after their having done
that, I do not see any reason why the
film should be classified into ‘U’ and
‘A’, There is no sense in saying that
certain films are for adults only and
so on. You know, Sir, what happens
when the films are classified in this
way. When a film is advertised as
lieing for adults only, it gives almost
& warning to the people that there is
something luscious in that, and, there-
fore, the people flock, and thev think
that this is a flim which everybody
musi{ see. Therefore I supposa that
this scrt of label instead of hindering
themy actually helps. )

1 would suggest that once you select
a film, you must do away with these
1atels ‘For universal exhibition', ‘For
adults only’ and so on. That i3 not
going to help.

Here, the other point that I want to
say is this. Why do you not encou-
rage pecple like Shri Satyajit Roy or
Shri Shanta Ram or anybody else. I
am not saying that this particular man
or that particular man should be
helped; but once you know that a
particular man brings out one of the
best films possible, you must gwve him
enough funds, you must give him
Rs. 10 lakhs or Rs. 50 lakhs or what-
ever is required, and then you will
see that he will be able to give some
alternative to the country. Unless you
give an alternative to the people, you
are not going to achieve anything. I
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do not agree that simply by streng-
thening the censor board or doing
something of that kind, you can wish
away bad films.

Shri Tyagi: Childern’s films are
very good, and they can indulge in
them.

Shri Goray: 1 am coming to them.
So far as the Films Division is con-
cerned, I must congratulate them on
some oI the best documentaries that
they have produced.

15'59 hrs.
[SHRI JAGANATHA Rao in the Chair]

For instanc., there is the Kangra
Valley paintings on Krishna and
Radha theme. I suppose this is one
of the most outstanding films any-
where in the world. Again, take the
film on Khajuraho, Periyar etc.; these
sre some of the best documentaries,
and ona is really delighted to see such
productions. I had written to the
Minister saying that I would he very
happy if more of this stuff would be
forthcoming. Let him do that. Let
him give us more and more ) these
films which will bring to the people of
India from all corners of this coun-
try that unity which is underlying our
life and flowing in our life and which
has been there for centuries together,
right from Mohenjo Daro to the latest
events. Let him have a programme
which will show the kaleidoscope of
India throughout the senturies.

16 hrs.

1 would say one thing more. Now
that India has launched itself on the
technological era,why should we not
have documentaries which carry to
the common man
niques? These can be documented and
these things can be shown to him. If
we have documentaries showing how
to run a lathe, what is a moler
machine or the machine of an aero-
plane—all those things—it will be
easy for him to grasp the new tech-
niques. If we show these docu-
mentaries in the factories and schools,
they will make our workers and
childern machine-minded and techni-
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que-rinded. 1 do not know why films
should not be shown by Government
at their own cost to the peasants as
to how best to cultivate paddy-- the
Japanese method of cultivation, for
example—or how best to grow sugar-
cane or practise horticulture.

Dr. Keskar: Some of it is being done.

Shri Goray: If that is so, it is very
good. 1 wish that they do much more.
All thie must be done through the
medium of either Hindi or the regional
language I find so much literaturc is
being published in English. I have
seen my own State bringing out some
literiiture on agriculture.

Dr, Keskar: That is nol true regard-
ing documentarics, because we pro-
duce them in all the regional
languages.

Shri Goray: I am talking of publi-
cations. When you are addressing the
peasani, why do you bring out those
books or magazines in English? They
are just wasted.

The last point is about fllms for
children and books for children.

Shri Tyagi: They are very good.

Shri Goray: The childern's market
is being completely flooded by booki
coming from America and Russia. In
my State, publishers are complaining
that it is impossible for them to com-
rete with books coming from Russio
because they are being sold dead
cheap, if not given gratiz. Here 1
suppcse the main responsibility is
that of the various Education depart-
ments in the States and the Education
Ministry here and glso the Information
arnd Broadcasting Ministry herc. You
must give to children good literature
You must give them healthy litera-
ture, plenty of pictures, plenty of
songs, on good paper with good print-
ing. All that must be done and they
must be provided very cheap. Other-
wise, they arc bound to go to th~
American magazines and then they
go on shouting like cowboys and
dressing like them with a pistol in
hand, thinking of murder and cutting
cach other's throat. 1 dislike it. 1
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have seen in my friends’ houses boys
wearing cowboy's uniform and roam-
ing about with a false pistols in their
nand. I asked, why do they do it?
The father and mother say that there
is ncthing else than can be given. The
boys see their comrades doing like
that. So they also do it.

Therefore, I am saying that if you
really want to build up a good future
generation, you must catch them
yourg, and by catching them young
and giving them the best type of men-
tal food—only by doing that—you can
build up a good generation.

As regards cartoons, what has been
dunc? Nothing. It is such a good
medium that everybody, all children.
even old people, enjoy it, In cartoons
India is nowhere. We have not even
made a start. There are some bad
cartoans here and there which we
dare not exhibit. Look at the cartoons
being produced in America by Walt
Disney. I know that you cannot create
a Walt Disney overnight. But ther:
ore very intelligent young people,
artists, whom you must encourage

Therefore, I say that so far as
children are concerned, the Informa-
tion and Broadcasting Ministry can do
a lot. I hope that the Minister will
take al] these suggestions I have made
into account and start forthwith, not
delay matters, so that this flood of
American and Russian literature can
‘be countered.

Shri C. R. Pattabhi Raman: There
is Shankar’s Weekly. There is Laxr-
man.

Shri Goray: There are so many
people. If you approach them in the
right spirit, I have no doubt they can
produce cartoons as good as Disney’s
cartoons. The question is of finance,
initiative and of contacting the right
prople. 1 hope the Ministry will suc-
ceed in this.

st Tyreww  (wigAr 9w)
TaTafe WEET, Y9I QI SqW FATHG
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¥ T A A AW G5 F qrAA T
T & ST ATHRT 4T §Ha #
%G fawIT ¥a9 ¥ amy T@Ar  SeT
g

mit Wit gur amAT arfy st ¥
feri & 39 @ T gard fr My g
¥ TA ¥ 37 TF WA F 3@ g
grm, 9T 32 | & fF oo 7w aww Sy
foen fergeam F &1 F13 § femid I
§ 37 % 3@ YT ¥ Tz Ak foem
a1 3% 0¥ I W A § A gEr
a==61 & fad @wEa: sfaw a8 § ok
IR @A AT d9 qAE H5G AW
Reo< a7 ¥ farg awa § )

ofY TR S A 7z % faar
weg feedl &1 J@t 7% g 7%, f7y-
@ # e frar 9w afT v reent
#1 gwfa 7Y yofa =aea & ar g
¢ f& ot foew &9 390 3™ TWIT F
TG AZH 1 Fg Fg 29T WA 3F AL
grn fF a1 feew i I & R
FTX FA ZH 1§ F1gAT Afcqag o
F v gavt fRemYy # qure g s
oS ag F7 q4 foew a9 A §
Faw g gfee & fivew T & fs S
w=El WEI 9% | 3FF! fRew ¥ wyw-
T F QA H @ F fHew AT
qear & :  gEfE WX A St &
w1 @ F7 faar Jre vk sEw
AR §H XF FA FT G Av A
wre @ i Ay g ® e feew
TR FI ATAATRS FEAT FRO0 WK
afz #THTT THY FT T AT IT THFIC &
frew davT € 7Fa & 9% & afy of
ey av fe@mr =gy § W S § g
afra g asA § 1 gwmilmaa ¥
TEwa gin fx ster A% gwie 39 Y AA-
fag Wi Afaw safa &1 wva=w § 399
TH 9ET F et & aga www faw
gwRdal g |
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gl WA qg Fgr AraT g fF 3w
IFRF fHew g ma Y 2w & aafaq
2 AR TrvT Afed, agi arq /g gael
A aga 7R w7 w73 fed o fe
£t A Trag @A § 1 waew g fE
A fredt frew 1 fasrom 33 & =4
1w gfemere freey s & v
M T AT qrET WA F FF AT H
AMG A § IART TFT T | AR
A1 AERE AT § IAR @A § A=
T At FqT q8T 9T Y FOT wHT qEAT
21 Wga ¥ AT g gwT A
e AR A IFT & TR g § formy
Tl QU A I F wa 9T f
Togl FHL A T AFAT | TH T
#FE A A g ¥ A1 A= @
™ § AR # W g fF e ww
aTH ¥ G w1 AT gurgE fem #
N THF & ITRT F | WoF [Hew A
TMA AT R AreATEA 2AT
arfer |

ag 3% ¢ fF I w=g foew A
AT § IART T T AT FRAre
2 @ WY 7% FHA T AFC F faay
@ FT ITRT T v F G A  fr
foew a7 a9 Q7 foew ag fa=d
ot W & Iwfy o gafe §f wi
forad ZaTX 27 Y T T WG FATA
qT | WIS WEEr arew 3 At fweR|
#Y HTATHAT ¢ |

QY AT A T T AT AR GAKT
Zo®Y 3. guT, afea arq ff A
GumT g, W d sEN wEAa §, fF
oS aga ¥ w5 e o fraw w2 2
a1 fF 374 gz safr aff e
faady fr  aa foedt A Y 2,
T §6 THT 41 A B aqA
ft Srarfee g ¢ & o & T foeR
a7 4w A O 24, a1«

CHAITRA 1, 1883 (SAKA)

for Grants 6604

13 W, a1 9oy 71 forg 39, @t
gt W W ®T X IA%I
YT WA 9¥T | g wifow g
g wfed fr few Fa< @€ § o &
FWIWE T A WEH AR &
seere ot Wl T Y Wi fewnd
o 7% &g fF T o7 O ¥ aw
At &1 | w7 foent ® g fr
F | ga% a1q §f /9 F qg oft wgar
f wrgt g ot et 1 afgerre s
¥gd £ a8 30 wft ot feed o e
&Y G @O THHT AT § IART AT ¥ T
& W W 38T AN qqT GENd
& ar ¥9 § w9 fafreT aga f 9
foeq 57 T A TASIE 9H WX
feemm | gwe T fe g AR feew
it fr 9T ¥ 9 g ¥ ¢ I 9w
AR 7 AT W 7 qarfers wwa
o1 faiw fafrex s &1 won
N o7 forwd B "oy fwar mar W
o fwewi &1 femrar ag w3 fagr mam
wgt gW wadEe § Wi §E A ¥ ay
el @ § fr g ©@ aw@ & A
faxt ¢ UF wg W 3w frwra
Y AT 7 2 Agi g¥ v vy A @
T & fog dare s nifgr fw e
1 frer €Y w7 O fror gardy wiwd &
arma arft & @ 39 9T g %7 faow
&3 W 9ot ORI §T T 39 ATH
feard WY gT6TT ¥ ¥F am & fad
v ¢ fs ag G wiz fart w1
fewrs M @@ T )

# gt % arg wra gfeqr Hear &
axFM & nFFgI AL 1 TR
mqﬁtfﬁ{ﬂﬁﬁtﬁﬂ"fﬁﬁ*
T wsz am fem § a7 &
wft wger &1 W @1 e W
garr faarr & afeerfy § I3 39
safr # fag qurk &1 argan g 91 fe
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[t Tryren]
s wra gfeqr egqr & w1 H
fogw faat & femrd &

T géucm & fawfaw @
A OF GEH Fg a6l ¥ FAar § #
7 zar g fe ag FTor a7 "I
IFF FAGT FTHR AT A FIT FTH
fraaedft ¥ @AY &1 Y Avg ¥ WA
sfear dfeat &1 &1 qaa7 Frw grav
ag oY TgT T § W AR 7 97
g frm & 1 Y axg fafag st
#1 sy g fawd fr =g glas e
/A wg wASE WS g & W1
WaE g e
fafaw Wy &1 s gATd ST AT
aw ¥ gAY & WK ag fam o fa
AFfT T AT @I | T AFR A
AW F A AR AT £ 9% q€ AT, AN
iy oft, M sfy o7 avaew § Sy
T W 9" v sfeqr Wear wY
e fear ST @ 1 q® W A€
2 fix o0 a<% ZWTT wIH WA gar §
s o wrw gfear Weat awaar €
T agar § A 1 gaH FE aw
a#f & fe wrw sfemr et ow o
grzie § uw dur sfar § fowew fr ew
g4y SqTET SRAeT WY qafafedr I
oAt #Y £ gwq § frret s gw st
s agwr Wy § W g fw aw
FAAT ¥ FTAET ARy § | oy gfed
feqr ux  dur wfwr & ar oF o
areaw g fomer fe g6 o g & ™
garT wifgd AR o fqaer  swer
AR 3T @7 & AR HEEr ST
ST 7ET & SHY SUTET BIUET SIUT AT
TEaT 0

giemam st e § frgan
wra gfeq Weqt & wEwem  oF -
famm w1 Ry Y AT 3w
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3fear tfeat wgar g & A= W@
FIAT AT, I 3T+ 2% GIT G2 M-
HreTt Y T & i A o1 @
fegmma o agr qoF & W quH
AT wfaw g & & waw o 3t
et o voemT A wW @y 2 wHT
THIT F H97  FET KT AT ¥ qrg7.
F S AT arfsdr Y 97 Fwr wat
T A gufa & qga fF @z feadr
8T TH AT FaW 937 Ha, @ |

uF AT 3q frefra R azd fe
urw 3fear ¥Weat & wEw vE qz
ZARYCHST wiaw ®@y 1 T AT )
IEF T[T A W@ A AE HY qATS-
0T T T4 IHH gE WIAA AAT
Tt f BT ST A A oferd ar
g afged # 37 AR W UATIAS
daw ofeed ot 77 qfeey ¥ @ @
¥ wfuw & 1 20 At & ofest 2
ga-ufeed ¥ @y ag cgagT Ad fear
war W fF $fime & ofven v wa-
ofeet Fumgar ¥ w9 AEm A
& ufeed qfr ag-ofezd wy qusr
qIel & AFET FF ATCATE T qT AT
wAfea § | ¥g O 37 HHG WY WY
gafew mgw oedt ¥ qq gw Ew
il {7 §§ a1 ®1 G0 w7 R
# frgmaw dredm mane i F1 ShazT
T TR § WA & fdt v
Iafy w21 7w Ty & fF o wee
N fF gaT? qow § aTeF @A # IT
oY afas faw@ er ) ag ad aefrgdt
Y A ¢ fF s & fom o o9 fF 2
st sRfErE et o el w1 oz
TR INTRT I g aw AT 2 fw
Iq T w7 AfE 0F e v e
st @ WY g fF g wew wew A
wTeT T wEa IEer A e &
e # §G T §E WEE T4
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w3z foaet & 1 o faafuy & &
T8 TEAT ARATE fF war o WA &
oferst o 2wt & ofeed #
R HaST F giwazd # A fz=d A1
M el ¥ gmded O owoA
TARAIT 7 FIEY @ 9 A7 F G
Fafy sfea adf & w7 39 dawm #r
AMQET FRY ¥ AR g7 F7. 27 MR |
A sfear Weat F weeT W "iw
AR 9@ FIF FAREATT FEW ¥
AAET A FAIL 7 TS F IqA w1
AR FTHT 7T @A Trfgd W A
AFEE T AAT AN TAT A wH
F4 aw & gan § adr AN q@m
AT T w0 famar wfzgg 0§
ar 7zt 4% 737 F1 Farx g v qafes
g1 AF 1 3I7 wEwrfear &1 A1 = 7827
FY &Y IArAT § ar faedr ® ww w77
AT F IARI KT F HW AT AT
A w3 wfyw AAsaE wifr feadr
Frfzd AfE gary za sremT w1 whyw
srwET for gl & aafr w7 98 )
It =y fet & qfeed o wa-nfeed
@A § 37w fopziT ot go qro Mo
Yo 7 F7A E, ITH FW A FuvRT AT
T 2, T HATA FON ®A w@ E W
fe=gY wr 3y wew wvd & AfeT 3=
F WMHT H WM ITH WG ATATS
733 ¥ oY TR GAA I # 9w
F5 A ¥ AR g fE g wgeg
9 97 717§ WX q4T s7a0qr w3 arfe
asm ufezd W na-gfezd wp 3z
sudr & g waar fedt sRfaw sa@
Fwqar el ¥ 3T AT W AT AT

9T "E g

4 gz sz Igm fe Ffaey
wfyr A7 A5z opfaw ¥ A7 #
Wt w gfem femy wawdta ww
FUIEE, W FAT ¥ AT F o
T2 T 74 7T A9 TR A T A
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T N IT RIZ | WG T FWT
3 Y WNF T A TH A
FY I3 FIT T G A I
ugeqi g af Y | g T FAWQ Ay
f3a £ f& g9 &7 F1 ZRU "7
3 fear ey w0 g% T2 gowr fearaa
ARANGIF 97 @1 & A F anw
g fmgur 3 ¥ a1 f feowt 3w
AT whyw IFfy FTATE AT oA
grfas &7 At & a@i w33 g Iwe &
ST FRT A 4 AIw M ¥ W= qaw
w7 fagzd & wor W gedT Davar
7 faga fe a7 Fft &1 99wT
g1ar a1 ag IEfeerdt & Wt o
T & WY i e gF 6 ¥ gasT
2ay #r 7l faort §, g7 A de
yror fedfrarr grar o fFraga w7 &
a4 g TR § AT A wIRAIg R
oY Imsr gt wrerET faear
EUECEN

gt I AR dfyw At
gz fors fiwar war ar fe o Yo wmée
Y waeqr ag7 wody 7 & 97 e @l
AT A w31 747 o IHAT qAwqr weg)y
&, TzEr A ot ) a7 EeveeT & fr
gurt ¥ ¥ w7 gw whaw Fre
afym o fewfea it mfgg 3+
aft Wff ? I qto #o wio ta g ey
afan g faad fx 2o A wowedt 7 923
T e A A wE A owE
Afgs & gramn g o o gwr 2w
w7 g7 ATz ¥ afxaw AT o
FA&TT & 1 Go Ao wrfo WT AW
feRgenT ® AT ®1 Foat qg7e 3767
frady wifgq ag & 7 wom &1 o1
Ay afrax €1 fe=t 7 oY 7ot Aefr
FAAT § ®£A9 17 &1 w81 ¥ | IA
arr & g4 ggrra w1 g v e
far az ®1€ IFA T IUT )
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[+t <reTon)

R WA § 9% qIT 97 F AW
T g fr gareEe afadmrs fear
TF oF 7€ wfEw fegam & =
w177 g€ WK a7 THIH A FY aweT
Y qad M | 7y 7 @A A ava @
f aet wfaw A wqroan gy m€ ¥ AfEw
Tl IHFT TR AT 9 wifEew ap
qr7, war7. waar fefgsams w1 Frf
sfea gawrm 7§ & 1 IFrT g A
9T g uArdwAe W &7 faan § fv g
A aga AR A § 99 gEAEw ®
R WYX TR TAT 2 TR R fE
Ffgex & A aga @il @a ¥ 9 A
§ 7% grEdS ¥ ¥ § AR 7y aSA
I7 wa ® aarw fgger 3 weay
%1 2% | & wawan g fF agaad 9 fw
I IFT ¥ BRA A & fasa,
T NEC § A qa g FL g@AN 7
qaa w1 W fegaT & wEa
| WY qg WAz gAfed g g o
® wgar g 5 o wgrw @ s
Tl T W Faw 6 w37 9% q®
arr wdY @ A g A A w/@ g A
THET TT WG W 2T R HAAA T
q@r ? 4 fF &7 w1 ¥W TARIATA
afes wgar odl osA gE W
T g arfew § 3af® gw ey & fw
ARR HFAT F1 A wf @ faw A
X BT F AR @ IT v W
WTEFEAT gH TAR GG ar ag A€
¢ fgw ow O S| oAy @AW w3
FfE wer gt @ @ W afw
HRETAIAE EF O K1 GATH X 9% )
T {F H T WA QX THEAT AT
fefegagfe 4= aff & it qeafrw
Ry WYX wiEt A wEY feew € @@
BITU g1 v 01V G W1 AT HIR TEX
g A% | o waegr ¥ ¥ S oW,
fex & g ¥9 O & 1 §F avRTE
weaa & for ®1 aog & w9y TR H
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w wa? wt & o wwd) € 1w awg A
TSI AT R wAA & g Ry
w1 wrar free oF & w am A
IR X AT KR F AT T gY wwy

g

wfet ¥ & oy w®N WA g
fe orer sfear Wedr & T & v
FfaFd, FrdwT A} TIge wyfors
g 9% # da7 @ At @Afmere
HT Y TAFA K HAEEEFAT & | AT
®1 o @wit 7 fox fewn, aga ed
qfedda I T § W ¥ e
g e wreew ST R we § oY g7 #Y
g 9T A g 4TS & amr &7,
Y SATRT HTERT g WK AT aga qro
QYT IAT ¥ AT, TH T QT FEq
T # ST S AT g

wre gfear et & Sy § aga
a1 AFEE Q¥ F—@ § FfvwA
wfew & g ® NE TA-Fnfora
gfas ¥ Afar znces gr 77
R adaam i w ¢
TH Fog ¥ SAGT 97 IT FT F1 q@T
SART W AE q¥AT & 1 A gWeA
g f& g8 s & I 9@ § ada
Q oF AT gFeeT fvar o fr oo |
§g ot a7 w7 9 7@ Wi ¥
feat-fewmr & gEar I= T 9@ 0w
AR FAT WERY TR ATH SqIT AT, Al
T=gl g |

AfE sz v Afi & W fe
§ T Wl FT OWAAIRT K@ § AR
Y WERT FT 3T T FHAgdl § 5
N IA N HATEE § T AT IR/
¥ wraey A E g a9 g

oft wrar (Twfrd) o wamfy
wgrEy, AT W TR HATHY {
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W $] @G 2w frar &, 3w ¥ foy
AT FgT Y wEAR I wEAE g |

e o (7o) : e vy et
Y ?

st weT g 3feqr o ¥
ﬁirtahwmmm%iiiw
N TG wd frar & o7 TE AT gRT
w’rzmmwmm% 35w
mmaﬂw'rfﬁgl 39 ¥ wiafET 5q
w9 AT vy geEy MELCCsiE
da #T & W w3 F feai€ ey
IT &Y F TART FY ST afer

Q% AT WOy § §adr §
graT & 4

Y wreT : w faag § wa T g
fe & oA ¥ Y & ol T 7@ Qv
aifed | wsEr =y TR 1
feas wiar % frafor v wasas
g

T WA AN W oyt g
& 37 ¥ wUwr *@ & a9 A9 ¥y
2 aea o wrAE & dar s aga
¥ Aty qeat T qovar §, aIer
0T ¥ AN famgw fed oy &, 3 ¥
wUT & st , JT FUAT FTHTT H wwAT
TH NI N TR | F
wawen g fe og Aifa fedy o swec X
e aft ¥ 1 gy wATAY OF TET F xf
w1 & faaoa 2 9 gE aF o
s 7 2, a8 36 agt & o A ofr doet
e ag § I § 9R oAm
gfez & forr # feafer 21 &, 37 o 1
fararqn f2q o wfgg | @ faeg &
Tz & gort & ye A Aot wgw 7 7
Tar & Ta fer fE 97 & darey
¥ wrwq fawrew 29 & Traew § ox
wrfen &1 e g 2wt £ f g
o Arx & famr 97w A FreEfoe
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. 78 grer &, Mfer (67 o 39 W
e fawmow fag o &, ¥aw wafed
f& ¥ e & Iookt F oY wiiw F warc
T &

Wt o wo WY : wiwa w7 w1€ W<
aft & | maET faedt § v w7 w0
a7 aff &

ftaqf AT AN qE

&t wee o gw Wgd # fe gait
T ¥ oy fefeww ¥ Aot & 3 yafe
w2 | 37§ wifae qfewai s awar
AT q¥Er § WY I feedl wr g
A 61 % wuw ag & fE 3w Yy
R fawm feg a1 wefed §
oA AgRE ¥ ANAT €70 e §
fe ag a1 ot o7 vy @@ A ATk
¥ arg @t 7 fefersr agd w1 W
AT fasrgs 27 ®) wrfaw &3

e o 7 foewt & e ¥ aga
TET ¥ | W gAr 3w | faw g
¥\ font &1 faaior g1 77 &, S agar
waf g€ | o wuF A0 F A H
Ffex-faator, qeag Y 27 afew
wraArq 421 &7 gegAr Arasys § at
az s wEveEnh oY 3w § Ak
wy A foew age gt oy & &
Aot ¥ | Afew guim ) frafr oz d fe
gt 2w # feewt wy famfo e 4
wnF % fog fear arm & o 37 W
GHY FHTA FT JTHA WA AT AT
I 6 A & AT # foretr w1 W7 FTYF
FAAAMAf T AT ATA AT T4 &
wfor-faafon 5w 1 ai7 9 sy
&Y amar A ¥ oy frafn 7w &
¥ fienlY & vy A & wfry w1 337
aft, afew frery w1 o (war s &4
o gwit ¥ o 8 g 7 ww gy
WZ we yzw deritee, 72 177 1 g
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[+t srre]

YA & 1 T\ IFR A1 foen fram @
Adrar ag & fF w7 gw et § o F1
wgwi ¥ a7 7@ g @Y § ®
BAR 3 | qfeq Ag€ w17 3, A I
fagrdt 7Y @ asar fF dfew dg=
&1 2, Afvqg 3 g aarana & fe A<t
F | AT-F F7 fHeR g TH AT
WIFAE GAR 3T F FeNT AT qaAFT
Haar#T T &

arft St & agw ¥ ot o1 fox
fear 1| g7 dfat &1 wfe-fem afwre
gren war & | & fragw w<Ar wgen
g & e gwT & et o vt &
PEAWE § | AH qE 3@ §T WONT
ar ¢ fr d=T e gw ar § #4r #7¢
W@ & ag @ am & faa 2l s
2 & 2o A a9 & fga & fad fem
TER F foeq Ara@s € | TwW a2
e ag 34t g 9o # foeny &1 faafor
1 Zar &, fowr & 2w & qawt ¥ afex
#1 gifa ogadt & 1 2w 1 adw feaf
1 @Y gU W F st F afor-faafor
N gEaATar & mwafer & fagir
F F AEWEIT g, A ARSFE
F1 faafor <7 #Y wraggear ¢ ) g4r
gfee & gark ¥ & wegt o famtor grar
arfge | g A sfwfas gow-
Wt W wreat ) gfte 3§ v w1 fraad
1 fasior £33 1 qrEEEar g | A
FT =¥ W QA A7 ALLAT § |

# uw /¥ rd /R q @ waege
T FEAT AEATE | YW T AT
‘v fops o waw' #, fag w1 9f9-
g% uarE fggr T g, AT FoAEM
a1 are famrm war &, AfwT 3@ F9m
T F FIU AW N7 AET ¥ FAT
& gg ST WM g o gRra s
qE FqT FL TET 91 A1 347 IF & 1A
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# ag am Tgt wig fF Cqaer weE
i feararmar aqm dwrrd, daife
AT FTNATE | T g AT B
gar g o ¥ ogw fegr g 0 &
faqz & wamg I FT AR
EET  FATRET F)

g qAvAw § gEAfes gfe
2 ®g I X AT AEAWEAT & | TGN
T grERAT HIX Fad A gen wa-
=ET A Auw F 1 qAT A gF o
agt aX g FY 9 T a3 wawm
HATFHT & | WA Ty 7 R -
FHIMARET  JREIAT &1 T8 294
¥ smar oA fRaa §1 AW
gt mar 5 ag w1 wefas § AR
a7 qgfa & ga Afa w1 oformy ag
& fe agh agT AwAw g q wrAEg
AT St ¥ qg =g g fR oA A
#r qgfy fraraT 23 &1 3, fFg adw
# e fog 1 & 1wl qur At
7gt & e g @ grafagt w1 sarae
2 fad 93 & W gk A F @y,
faa # ard iy & v 9 fead F
g o fem o g q g g fe
zg A1 oft g qar s e

frgw  oiw agt ¥ T T=gr W
T grafaed gAR &1F A ¥ e d
T T ag ¥ 9F gu ¥ A fedy ww
g w1 e 5y faxw mfee
feqt” H oy fpar &\ & e
fe gawr ft g8 wwdFTT AT
g &t F7 q ° fogr ww ArfE
gy St aFd §, & TG A

qa § g3 FrEr afve & A
£g T NN E | AGT T wEY
frgw frwer s &)1 gar Y FeaT ¥
AR e @ g 9gT T w0
ITANT g a1 g WYL AT AT TS §
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TR e a1 3= & AR 9T a9 o
AT 1 >R A ogEATEY § 7 faad
frza & wvn wawEwar &, I
we e S IR AR Ear A
¥l 7< B F1 M a=y & g
A A e & wmAgarg fo gx
X HY AT T KT HEATHAT A |
oy fza & sws mewwar @,
IaT & T T A Y TR TR
TR UFANE | F s ETAg
X9 WX WA A Y S 1 o=
ST |

TR AWM H yey e ¥ wry
oy § 1 wErOE ¥ I ey ear
qZx a1 ITENT &Y W, M T Ow
oaEs g fF oag v @ifeny q«
€T G 1 A § oA et
AT qT, YH agi & frwe ond & ag
g w Wfew F% raaw ww
AT A TG\ qA FAET MAv
gfrza e} Hggaaigr g framr
ux Wfeqw F3 L7 FHET ST AR
gy 7 T serd wad e
g1 * =R gEE [T AR
frqw =ww & 99 afoar & wire
Fuger W W€ gl e T a
gEdr & ag srrg A wrrd e
¢, 7 wEm g fr oem e v
fom srq W FE g T IR A
Hfm T8 M)

T@aT & Jr A qw frema
forysT o MR HTHA TRAAT WTEAT
§ W s wrea g fe wwar Wi g
wTER . S E g e § fe gt
or aga Wl @t TE &9
foreY oY forer ot weirdr Y I A
gt ¥ g1 o war A At ow A
2223 (Ai) LS—8
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qad Qw9 fear mar 1 qw AX
gn g fegm ot oad & W of
g ¥ geT w1 waT fwar o @ g
TR T AR 7g wEt aw A § Wi
e gy ar ft | dfeT o dwn
& wmwa i o a<g & R weod
Frede awRT & wrq frg or g k)
gy 0T oA wifEd | R A
fo a¥far w fee & on ok arad R
7 A g A ST

o T § wifzezm ¥ fudwa &
a F wEAT WA g | R g ¥
wer § fin 2o 3 wregy vy wnfeegy g
ga W wam S Ay fear wman
& g wifeey &1 Wear 2y )
A § at gan Adf w= § e wife-
wy & fd or fatemr ad R @
At % o a7 & sfeezy v 17 fogy
st & ForT Y g e g ey g,
g mger gt 1 7 o feafr B,
EYHY aTAAT A | & H qgT vy
w=g e EaeTd Qg w
@ ¥ wferzy 81 4 q7 far s §
qwn wH g R g gy aea
g g e g ag o feafy
& TRt ER T Ym0 vl el
A AT B T LT ¥, IR 77 fory
ATAT & A W= AR F Ay Al Awy
& & wifed v gw wifzeey & e
# age QYA ww T wrar v
g W FATTT AT T AT Wy
W g e fear § st @
wemEfemag N W e
#Y T ®F ¥ wa fem ang

fareor deqrat & A} ¥ agw
A et ¥ v frere s
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feg § 1 F uwaar g & goe ¥
¥ faaor deqd aga & #9 § AR
fady &7 fgedy ¥ &7 ¥ F7 5 AT
oo deqrd ar & & WG 1 Faw
w  doar g feRET e
TR gEa ¥ zEEr fa% far @ AR
mAAE  wAY S ¥ wraer & g fw
war  fawEdl & g@ fwar S
aifgd | @g  Hear fgemw & @R
gz wal § I g ' ifswr #
arefr § szt o dro dro wrfo FE
ar awdY & 1 ® TG T FT AR
WY IHLST FLH qg w97 WAEATT
¥F ST WY1 T uearg 5@
qEqT 1 WG AE & FgraaT a7 &7
T WIOE a6 & g | 34 §eql
& TWET WEAWSF § | 3T 3fe ¥
W@ St frwad § I T
W Waew wEaAr a<E & fear s
aifgd WX @ €EqT F 0F AR
faaor  dEqT &ET ST ATRA

Shri Ansar Harvanai: In a parlia-
mentary democracy, the composition
of the Cabinet should have certain
traditions, but unfortunately, in our
country in spite of the ten years of
parliamentary democracy, we have
not been able to develop very healthy
traditions. It was in the days of Mau-
lana Azad that the Ministry of Educa-
tion was a full-fledged Ministry repre-
sented on the Cabinet. It was in the
days of Rajkumari Amrit Kaur that
the same was the position with the
Health Ministry. But when these Mi-
nistries were transferred to more
junior people politically, the Ministries
were also downgraded.

I feel that the Ministry of Informa-
tion and Broadcasting is the most im-
portant Ministry. On the one side, this
Ministry has the task to reach the
warmth and glow of freedom to the
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people of the country and on the
other to reach the hopes and aspira-
tion, I hope and trust that our great
Prime Minister will consider the claim
of this Ministry to be upgraded to the
status of Cabinet Ministry.

As I pointed out last year, unfortu-
nately the Ministry of Information and
Broadcasting is not merely the Minis-
try of Information and Broadcasting,
but it is the Ministry of Duplication
and Boardcasting, because we find
that this Ministry has almost every
conceivable media of publicity and
information. It has the Press Infor-
mation Bureau, the Publications Divi-
sion, the All-India Radio, a huge
orgarisation for audio-visual publicity.
But in spite of all this, we find that
every Ministry has a desire to have an
organisation of its own, The Com-
merce Ministry has got its own
Organisation of publicity. The Ministry
of Food has a developing and ever-
growing organisation of publicity and
publications. The Ministry of Externag
Affairs is the worst sufferer in this
thing. They have a huge organisa-
tion known as the External Publicity
Organisation. We find that lot of
money is being spent by the various
Ministries on their own organisations.
We want the Minister of Information
and Broadcasting to take this House
into confidence and tell whether it is
the reluctance of these ‘Ministries to
hand over their publicity organisations
to the Ministry of Information and
Broacdcasting or whether it is tha
failure of this Ministry to persuade
the other Ministries to hand over their
orgaanisations to this Ministry which
is responsible for this,

Shri Braj Raj Singh (Firozabad):
Both are there,

Shri Ansar Harvanl: Some friends
have referred to the important ques-
tion of national integration on the floor
of the House. I have been shocked at
all that has happened in Assam. Re-
cently I visited Jabalpur, Saugor,
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Damoh and other places and the inci-
dents that happened there have com-
pletely disilllusioned us. I feel that
much can be done by this Ministry in
this fleld. I am one of the greatest
supporters of the freedom of the Press.
1 am the last man to say that the
Government should interfere with the
freedom of the Press, but certainly I
say they should interefer with the
licence of the Press. I find that the
communal Press in this country is not
being treated in the way in which i
should be freated. I can assure the
hon. Minister that if he comes forward
with some legislation which gives
much more power than what has
been given today to the Registrar of
the Press, to suppress the communal
Press, this House will support him
unanimously. We should enact some
legislation so that the Registrar of
Press could have the authority to
withdraw licence and order closure of
the press which createg bitter hatred
between these two communities.

Then I feel that the various media
of the Ministry of Information and
Broadcasting should be more vigilant
in creating conditions for national
integration. Here I will refer to one
incident that happened only yesterday.
Yesterday, our Railway Minister had
organised a function for Id celebra-
tions, and our great President was also
kind enough to attend that function.
The function had great publicity value
not only in India but abroad, in various
neighbouring countries, where thou-
sands of Muslims feel that the Mus-
lims of this country are being well
looked after and they are equal part-
ners in this democracy. I tried to con-
tact the Principal Information Officer.
Unfortunately, I could not contact
him, because he was busy in some
conference, I tried to contact some
Information Officers, and the moment
they came to know that the President
is coming there, they just shirked the
responsibility, saying that the Presi-
dent’s Secretariat will do the publicity
for it and, therefore, it is none of their
responsibility. I hope and trust that in
future such occasions will be taken
advantage of and given much more
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publicity, for I find the press was com-
pletely blank about the function which
took place yesterday at the residence
of the Railway Minister.

Now ] come to the All India Radio.
In the past, I have been a critic of the
All India Radio. Today I say that
during the last one or two years the
All India Radio has considerably im-
proved. It has given up its phobia, its
great desire, to inflict classical 1ausie
on us. Vividh Bharati is a popular
programme and it has earned praise
from every nock and corner of this
country. I am also grateful to the
Minister of Information and Broadcast-
ing that he has realised that Urdu was
being completely neglected by the All
India Radio. The programme of Urdu
Majlis as acquired greal popularity
among the people of this country. I
hope and trust that the hon. Minister
will take this House into confidence
about the popularity of Urdu Majlis
of the All India Radio, and, in view
of its popularity, extend it, so that this
beautiful language of ours, which is
the common heritage of the people liv-
ing in North India, and certain parts
of the South, will get its due place in
the programme of the All India Radio.

Much has been said about the publi-
city of our Five Year Plans. I wish I
could congratulate the Ministry on
their achievementg in regard to their
publicity of the Five Year Plans. Two
Plans have passed and we are on the
threshhold of the Third Five Year
Plan. But I am sure that every hon.
Member of this House will bear me
witness that our people till now have
not been made plan-conscious, In fact,
certain people know much more about
the various Plans that were launched
by Joseph Stalin in Soviet Russia or
the plans that were launched in China
than about our own Plans, and that
ig so even among the educated classes
here. That shows a very sorry siate
of affairs and 1 hope more vigilant
steps will be taken, and more efforts
will be made, to popularise the Plan
and to make the people Plan-minded.
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[Shri Ansar Harvani]

Something has been said about our
advertising policy. I do not agree
with certain friends of ours that our
Ministry shows political considerations
in the matter of distributing adverti-
sements. Our Ministry has been very
fair, as far as the distribution of ad-
vertisug is concerned, to the various
newspapers in this country, irrespec-
tive of their colour, irrespective of
their opinion, and for that the Minis-
try deserves our congratulations. But,
at the same time, I feel that while we
have got a huge organisation called
the Advertising Division, it is not func-
tioning in the way in which it should.
In spite of the fact we have full-fleg-
ged machinery of media men, artists,
lay-out men and all the paraphernalia
that is necessary for any advertising
agency, we still depend on outside ad-
vertising agencies. It is a sheer waste
of money of the Government and the
people of this country that we employ
certain advertising agencies, including
certain foreign-owned agencies, for
service. And what do they do? They
release our fully-prepared, our fully
laid-out advertisements and in lieu of
that they get commission from the
Government and the press. There-
fore, I appeal to the Minister, in future
at least, to issue these advertise-
ments directly and not to utilize the
services of advertising agencies, espe-
cially the foreign-advertising agencies.

1 congratulate the Films Division of
the Government of India. As my hon.
friend, Shri Goray, in the Opposition
and many other hon. friends said, some
of the finest documentaries have been

" prepared by this Division. The officers
and workers of this Division deserve
the congratulations of Parliament and
the people of India. But at the sarie
time I feel that the scope of work of
the Films Division should be expand-
ed. At present it is producing only
documentaries. Certain full length
fitms should also be produced by this
organisation.

1 know that we have established a
Film Finance Corporation which will
help those film producers who feel shy
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of financing fllmg which can be
healthy according to a few of my hon.
friends, like Shri Tyagi and others. I
think the emergence of this Corpora-
tion will help improve the standards
of our films. I hope and trust that the
Corporation will get more monetary
help from the Government and from
the various organisations.

Much has been said about the PTI
and the monopoly of news agencies. It
is time that we realise that this mono-
poly of news agencies should come to
an end. It is a wrong idea that PTI
has been running in loss. Who owns
PTI today? It is, in fact, owned by
some of the press barons here who
control the chains of newspapers,
Many years ago we had set up a Press
Commission. It came out with a beau-
tiful report. Although all its recom-
mendations were not sufficient to fight
the monopoly press, I think, if most
of its recommendations would have
been strictly and foreibly imposed by
the Government of India and the Mi-
nistry of Information and Broadcast-
ing, to a great extent the monopoly
press could have been curbed. Even
in the Conservative Government of
Macmillan we see that they are taking
cognisance of the monopoly of press,
but we feel either helpless or we are
influenced by the press barons of this
country that we are not taking the
drastic steps to curb the monopoly of
press. I hope and trust that the hon.
Minister of Information and Broadcast-
ing who in the past has been quite
helpful in helping the working journa-
lists and in bringing up the standard
of our journalism will see that this
monopoly is shaken and {hat in future
these small papers emerge because
unless small papers emerge, the future
of Parliamentary democracy in this
country is doomed.

One word about our publications and
I have done. Our Publication Division
has been producing very good litera-
ture, in some cases a very useful one.
But it still needs some development.
Instead of bringing out some prestige
publications, good albums and good
photographic things, T hope and trust

r
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that as has been suggested it will
come out with readable, popular,
smal] brochures which may reach the

people so that the people may get the .

warmth and glow of freedom.

With these words I congratulate the
hon, Minister and support the De-
mands.

Mr. Chairman: I have an announce-
ment to make. There are 38 selected
cut motions relating to the Demands
under the Ministry of Information and
Broadcasting which the hon. Members
may move subject to their being other-
wise admissible: —

Need to call all correspondents
representing Indian langnages to Press
briefings and conferences

Shri M. B. Thakore: I beg to move:

“That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100.” (389)

Arbitrary appointments in Production
Cadre without reference to U.P.S.C.
Shri Tangamani: I beg to move:

“That the Demand under the head

Ministry of Information and Broad-
casting be reduced by Rs. 100.” (979)

Methods of transfers and promotions
of Programme Officers

Shri Tangamani: I beg to move:

“That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100.” (980)

Need jor greater encouragement to fea-
ture films in Tamil and Telugu

Shri Tangamani: I beg to move:
“That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100.” (981)
Need to set up T. V. unitg in
Madras, Bombay and Calcutta during
Third Plan period

Shri Tangamani: I beg to move:

“That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs, 100.”
(982).
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Delay in opening broadcasting Station
at Madurai

Shri Tangamani: I beg to move:

“That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100."
(983)

Need to improve Jke articles in “March
of Indiu”

Shri Tangamani: I beg to move:

“That the Demand undep the head
Ministry of Information and Broad-
casting be reduced by Rs. 100.” (984)

Need to utilise proper talents for con-
tribution to “March of India”

Shri Tangamani: I beg to move:

“That the Demand under the head
Ministry of Information and
Broadcasting be reduced by Ras.
100.” (985)

Need to upgrade scales of pay of lan-
guage sub-editors of AJIR.

Shri Tangamani: I beg to move:

“That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100.”
(986).

Need to intergrate the staff artists of
A. I. R. with the Department by abo-
lishing contract basis

Shri Tangamani: I beg to move:

““That the Demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100.” (987)

Need to include all announcers f{n
A.LR. into the Departmental Cadre
Shri Tangamani: 1 beg to move:
“That the Demand under the
head Ministry of Information and

Broadcasting be reduced by
Rs. 100.” (988)

Discrimination in the matter of giving
advertisements to newspapers

Shri Tangamani: I beg to move:

“That the Demand under the
head Ministry ef Information and
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{Shri Tangamani]
Broadcasting be reduced by
Rs. 100.” (989)

Failure to give advertisements to all
recognised Tamil dailies

Shri Tangamani: I beg to move:

“That the Demand wunder the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100.” (990)

Need to provide facilities of broadcast-
ing through A.LR. to all the recog-
nised political parties at the time of
next elections

Shrl Khushwaqt Rai: I beg to move:

“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100.” (1022)

Need to stop eraggerated propaganda
of achievements and aims of Gov-
ernment

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs, 100.” (390)

Need to broadcast news in respect of
all political oparties

Shri M, B. Tha%ore: T beg 1o move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.” (391)

Need to broadcast film songs on over-
seas services especially for Europe
Shri M, B. Thakore: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100." (392)

Need to broadcast variety of music
and drama

Shri M. B, Thakore: I beg to move:

“That the Demand wunder the
head Broadcasting be reduced by
Rs. 100.” (393)
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Need to give due importance to all

Indian languages particularly Sindhi
in various programmes

Shri M, B. Thakore: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.” (394)

Need to give ‘Hindi’ programme from

all Radio stations to enable people to
understand gradually the Rashtra
Bhasha *

Shri M. B, Thakore: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.” (395)

Need to select the best programmes for

26th January every year in consulta-
tion with all political parties at
State level

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs, 100.”" (396)

Need to give due importance to the

activities of Opposition Parties in
Parliament and State Legislatures in
A.LR. news bulletins

Shri Tangamani: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs, 100." (991)

Failure to give due importance to

“Dholyatra” an important day prior
to Holi by Calcutta Radio Station
Shri Tangamani: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.” (992)

Need to popularise at least one song

from each regional language for
community singing

Shri Tangamani: I beg fo move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100." (993)
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Need to encourage the s'aff recruited
between 1940 and 1950 for their
ground work in building up of A.LR.

Shri Tangamani: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs, 100." (994)

ﬁeed to give opportunities to the mem-
bers of the Opposition Parties to give
talk} on the A.LR.

Shri M. K. Kumaran: 1 beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.” (999)

Service conditions of employees work-
ing in Radio Stations

Shri M. K. Kumaran: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
As. 100.” (1000)

Need to appoint more reporters to
gather regional news

8bri M. K Kumaran: ] beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.” (1001)

Nature of propaganda done by AIR.

Shri M. K. Kumaran: I beg to move:

“That the Demand under the
head Broadcasting be reduced by
Rs. 100.”" (1002)

Unnecessary expenditure in the recent-
ly started Film Research Institute at
Poona

Shri Tangamani: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information end Broadcast-
ing be reduced by Rs. 100.” (995)
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Procedure of giving advertisements to
newspapers

Shri M. K. Kumaran: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information end Broadcast-
ing be reduced by Rs. 100." (1008)

Need to prevent contro. of newspapera
by cagitalistic interests

Shri M. K, Kumaran: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis=
try of Information and Broadcast-
ing be reduced by Rs. 100." (1004)

Need to improve quality of books pub-
lished by the Ministry

Shri M. K. Kumaran: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information end Broadcast-
ing be reduced by Rs. 100.” (1005)

Suppression of historical truths in
Children’s History of India

Bhri M. K, Kumaran: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information end Broadcast-
ing be reduced by Ra. 100.” (1008)

Need to prevent increase in the num-
ber of chains and groups of multiple
units controlling newspaper

Shri M. K, Eumaran: | beg to move:

“That the Demand under the
head Miscellanecus Departments
and Expenditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs. 100.” (1007)
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Council as recommended by the
Press Commission

Shri M. K. Kumaran: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs. 100.” (1008)

Need to take action against publica-
tions of astrological predictions in
newspapers

Shri M. K. Kumaran: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs. 100.” (1009)

Need for a comprehensive plan to or-
ganise Press visits to the National
Projects

Shri M. K. Kumaran: 1 beg to move:

“That the Demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs, 100.” (1010)

Mr. Chairman: These cut motions
are now before the House.
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Shri D. C. Sharma: It was a great
speech and I am glad that it was
broadcast,
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fr a2 wegr #1787 R g, IR
wivd 7z axai & {6 q7rd o 9w
i Ay Fay Ay ¢ AT AT faieay
Hq ¢ & 37 a7 ®) 953 gen) §)
T Wi goar a9 A7 JEvd A §
Fft WERA ST IH 97 9FW € v
ag ArvIdy aar ¢ oy (pEia fwena
7 & W7 Iu%T 91 ®9gr {2y v g
ag fam a0F 7 /9 gor § W1 AvET
® SH AFUEdY 97 FT L wqAr

agw &)

wrew WTE TH &7 qg A% AR
¢ 4 Btew W% G £ agT ooAw F7ET
g W< argar g fF st ag dhew gaen
AW 7§ AT IEH K1E T\ T ¥ A
for e & gw W= T & w7 g @ At
wrew urs 9% gviaa g ¢ 7 ot
T WA AW F FHTATOAAT w7
vy § 37T o & el g
& w1 wrgar § iv ZAfwET o e
¥R &Y ATE g TN HT AT 41T 2
T & WY way 47 77T & fore® g wey
Arwt 7 Effre T wivw ¥ wivw wiv
aed) § wet a7 5% W TR oW
seTor ofvere & §) W%/ g & 79 afe
g ared § fx g S &7 329,
YT fagra g a1 (FT AT ATNAL
N wrf g wfew waar qurars afufa
XA F g @ I frew w4 A
wY¢ e g @ @ g 7
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[ worzrr fag)

fergeam g wfafa & aew
¥ qel  qAET FT @A svHiwa
fear 1 7 g fv fgrgeae =T
afafs Y aez @Y faxr Y dfFa s &
arg fdt weg 9 wwraratafa @ e
&Y fr strawaswar § ol fF o
wamat F fawre § 9 9% g
qaT ¥ T I faaor #¥ Faard)
ARAATTAT F1 O &% | Afew o= Y
qg e WAY Wgied F wrAY |y av
ITHT AE ¥ TES fog ag oare R
fear s fF g} ave go fad qar
T wod e e feew Sy
% 9% W W@ FTAT A F AN
W1 gHY a3g A wreg drfaat fesperat=gt
B FE F AR WOS T AT JNE
§ afew 19 a® & oF S F1 F1
FO & fag wrod qw vy A @A
? 1 WA 1 w9y gy 1 & arfaw
@& fagen v f5 wod qrw gawr
A & ford agee goar W9E 41§ 7%
wfed T F13aE 5 e g8 w7
F T FUST TOAT IFT H @9 oy
ST & forad fiF 3 # o F7 F
| afY v & Ffew ww F o 3@
a<g ®r urare afafa & Qo &
fad goar ag &

Y Tal # qAH A qg Fer 4T
gt & dto o e ¥ wrAfmUa
qFereT & | F vEw faiy @ E
g%t feE ¥ gg faar fear § fF oo
AT &, 9% wiaw o ¥ ww WY g &
FeN AEAT W FqTIAT AT AEW
fe & ft g8 = mfiargEs fa=r
R fF mfET g9 q3g # 1ea T o
ﬂom{o%ﬂiﬁﬁﬁ‘ﬁﬁw‘f
heATdY § | F4T W9 ey § feoag of
fro  wrEo WMo WYX wrer feay e
' T AT TAT FT {IAA AA qA
F G AT | g 2 § i frowmrio dre
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o ww gfear e famw a@ &
FETO HAR FT AT & g §
TR A 7 wgRE awde ¥ s
& W S AT g & foa w6 ¥4 Q)
AT AR AT THFTS Y I § AV IEHT
@ T FQ § e we w1 faondy
TA FT AAT g mrafAgt #v dfew
fY gFE FT A IEET YUK A A
Srar g | )

9 94y ¥ F WY fEeew qFe
WNFAF e QIR
o) F Fgm fF AT a0F § maaAe
F T AT FY TE J FH F @
g1 S gar Wt & S A
gU e faFaa § a1 781 99 ¥ g8 gU
% frrerr § o wigww oy oA faaar
2 39O & TR TR’ & o fafaw
TETHT & WIT GIT FT AT FRT A &
o 3 & @Y A 99 FeAT & fF waw
g9 %X qafafady & foq gaar =
7o ffe %1 38 a<@ & Jieas q ua
Iaf@ | g8 waE Farfa srar qgY
AT g |

uq GG WY @ ¢ F a9 g9 e
# wfafafagi ox w=dlt @@ & wgyw
T aifed WX gAF) suaedr &y
Y =fgd f ag &t "rgAt § woA
FASY FT O FT GH | AY GATEG
f& Qar sigw @A ¥ G §9g T aTAT
1 UF FAS a8 Sy AfF 7w afa-

fafuaY 92 fame &= |

st gfemr Wemr g wsmner
T T F@ & foF w9 0w q®
safer ®1 T g @ fower i wiay
F o gy T g | OF Tl wEdt
2 W ag s w f asneT R @ )
S ArFE qQr F A0 § WK A qw
M I gFd § ITHT ®E TEA AL
L



6639 Demands

TH AATHG & & ' RO Y Jwy
J g Fran & 6 18 wyrerw § s
F W W F0 FOT F FAL ®90qT
&< grm AfeT a3 T e om @ @
f¥ ag Taan fra a0F & @ frar oty
OR TEm & s AN g =T @ fw
g | WA T AA § A et
I WY ¢ g W W aA W Al
TR

T waE § WO s
fr fedy foew et sromw & e
= snfas 1 gaaT AR TR/ HATGY
N MR ¥ g fwew &1 wAsh geFor
e & fag goan fear o w@r @
ofE g wrow few sas wwr #
wgraeT afasmag w faamr smoak
3% & fog wvet s g @9 faar
G | A HEIIAT TgT AG ¥ oY
aq ag wastr F7 fire da T ) aw
q7 gafad HT LA AT FAT HA
HASAT H T8 AOX WISAA FT JAT FIAT
FTEAAT Ao ot R Ay wEradY
cfesrdg # fegmn s | 37 @@
¥ 2 o Tt FAvE FFE G WA
1 wadr § vz a9+ & fag av fear
T @ & ag warfy e Ay g

wraegwar ¥ arq & ¢ f& o+
Zfeqy Weqt & qaew & qfada @)
T ¥ arq for a w8 srar 7 w7
qrer § weqrE I T @ 9T Afaeq
g 78 § Tt wardt fear g
& g o fFT @w A wemw g
fir wrT g & wAAfE) w fg=y i
2/ wT F FHAACE F ERS I
wfgs da7 W war wfs A § =g
Ifge 7 ¢ W ww Ig wEE
wareT wT AT AfEq |

gfr 3 aw Fwg A ¢ gifE
W wEAT A AT §G 97 | AfeT fiwe
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W & v F wo wrEw vgw v go
7Y fraew s g fr gw waew
R Afa & o g7 7@ dT g afed
TR XH HAg w9 afeda
T awa g ar & =g e gw v
#1907 ) T fear aw ) G aa A
2 fr ta% &ow w3 ¥ ¥ mwr W
I aren 3 1 gERaa ot g
T WY AT @ T AFE g9 AT
3T & H7H A THT wn awy §
Tg HATHT WX AT & @Y 9 awr ey
tfrgaflaR A s Riga o
Wizt ¥ a1 a9 A e ) § o
f st ag == @ § 1 9y wATw wTeh
wfaat &Y qafafad) swar @ W I
qiEE HTAT W A [HY AW wAA AvAw

T

Shri Inder J. Malhotra (Jammu and
Kashmir): At the very beginning, Sir,
I would like to refer to the points rais-
ed by my hon. friend, Shri Ansar Har-
vani. I do not know, in this year's
report presented by the Ministry of
Information and Broadcasting, what
outstanding thing my hon. friend Shri
Harvani has found to suggest that the
status of this Ministry should be rais-
ed to Cabinet level. I would like to
know how the working of this Minis-
try is going to be affected if the Min-
ister-in-charge is going to sit in the
Cabinet meetings. I am really intrigu.
ed—rather confused—that only last
year my hon. friend, was 8o critical
about the way the hon. Minister and
the Ministry were conducting them-
selves. (Interruption).

17.69 hrs
(Serr HEDA in the Chair)

1 have failed to spot out the out-
standing work done by this Ministry
during last year which has forced my
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friend, Shri Harvani to come out with
such a fantastic suggestion that the
working of the Ministry can be effec-
tive when a particular Minister gets
Cabinet mank. (Interruption).

Anyhow, I quite agree with him
when he says that the work and the
responsibility of this Ministry is very
important. This Ministry is connected,
practically, with all the channels of
communication through which Govern-
ment or for that matter one human
mind can apprcach another human
mind. In other words, this Ministry
has to deal with the human mind, its
reflections and reactions,

As some other hon, Members have
pointed out, this Ministry is not only
the Ministry of Information and
Broadcasting but it has also to see how
at a particular time, let us say at this
particular moment, what the people
are thinking, what their approaches
are to the various policies of the Gov-
ernment and to the various schemes
and activities in all spheres of our
national life. This Ministry has to
take from the Government the inform-
ation which the Government and the
country would like to be disseminated
among the people and has to bring
back to the Government; to some ex-
tent, the reflections and reactions of
the people to various problems, so that
the Government can all the time have
a clear picture as to how the minds of
our people are working.

In the formation of public opinion,
the Press certainly plays a very im-
portant role. Many a times we have
declared our desired and decided goal
that in this country we want to estab-
lish “socialistic pattern of society.”
How can we approach our people and
how can we make our people under-
stand as to what we mean by “social-
istic pattern of society”. We have to
approach our people through the Press,
My hon. friend has pointed out that
there is a tendency, especially in Daily
Press, to own a chain of newspapers in
all the languages: English, Hindi and
other regional languages. I would go
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a step further to point out that these
big chains of newspapers are owned
by big business interests. If the big
business controls the main channels of
the formation of public opinion in our
country, I do not know how we ap-
proach our people through the Press
so that they may march forward
towards the goal of a “socialistic pat-
tern of society.” When a problem of
this grave nature faces the country I
want to know what has been done by
the hon, Minister and this Ministry?
What thought have they given to this
problem? Last year during the debate,
this point was also raised and the hon.
Minister gave some reply. I would
again come to my friend Shri Harvani
that this may be one of the outstand-
ing achievements of this Ministry that
during the past one year they had not
paid any attention to this problem
and done nothing,

Reference has also been made to the
news agencies. I quite agree that we
should do our best to develop our na-
tional news agencies. Whether it is
the PTI or the Hindustan Samachar or
any other national news agency com-
ing up, this Ministry should come for-
ward with concrete and constructive
suggestions with regard to financial
help or technical aid so that their
working can be improved.

Many hon. friends referred to the
All India Radio. It isa very important
medium to reach our people, As far as
the news service is concerned, I am
happy to say that during the last year
or so, they have improved a lot. The
recent news feature produced by the
All India Radio on the death of our
great leader, Pandit Pant, was a re-
markable news documentary and 1
congratulate the Ministry for this one
achievement of theirs.

Many hon. Members would have
noticed that at the time of the All
India Newspapers Editors’ Conference
held last month, there was much criti-
cism regarding the advertisement
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policy of this Ministry. In this con-
nection, I may mention that some of
the editors who met me there also
mentioned & very peculiar thing and I
would Lke to know the fact from the
hon. Minister. It was mentioned that
when the other two central Cabine*
Ministers could find time or could be
present there at the various functions
of the All-India Newspapers Editors’
Conference, the Minister of Informa-
tion and Broadcasting, for reasons
known either to the Minister or to the
Conference, did not attend any of their
functions. Some of the editors did
complain that the Minister of Informa-
tion and Broadcasting did not attend
any of their functions.

Shri Ansar Harvani: He must have
been on his usual tours.

Shri Inder J. Malhotra: That only
the hon. Minister knows whether he
was on tour or not. Now, Sir, when
the editors talk about the advertising
policy of the Government I get con-
fused. What has an editor got to do
with the advertising revenues of the
newspaper? It can be said that in our
country there are some editor-proprie-
tors combined together in one single
personality. Those people may b2
representing small district newspapers
If they talk about and if they complain
I can certainly understand that pro-
bably they were not given a fair
treatment in the matter of government
advertisements. But, on the whole, I
would like to bring this to the notice
of the office-bearers of the All-India
Newspaper Editors’ Conference that it
would be to the dignity of that organi-
sation if they stop making a big hue
and ery about the advertising policy of
the Government, the advertising reve-
nues of newspapers and the advertise-
ments released by the Government.
The main work of the All-India
Editors’ Conference, as I can under-
stand, is to see how the standards of
the editorials are built up, how the
standards of the editorials in this
country can be improved, and what
training programmes should be insti-
tuted in this country so that we can
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have better trained editors in our
country,

Shri C. K. Bhattacharya: If you
would permit me, Sir, I will just try
to explain what my hon. friend was
just now questioning about. The edi-
tors became interested in {1 matter of
ad\ ertivements not because of adver-
tisements as such but because it was
reported to them that Government
advertisements are biing  withheld
because of the editorial opinioa ex-
pressed in the papers,

Shri Inder J. Malhotra: Wiel, Sir,
that may be an isolated example. I
am quite sure about it. As far as a
large number of newspapers are con-
cerned, there cannot be any basic
objection to the advertising policy of
the Government. But I cannot agree
that only or mainly on the political
views expressed in the editorials of
the papers they are being denied Gov-
erainent advertisements,  Here I can
say, if the small papers or newspapers
published in the regional  languages
complain I can understand and I can
say that due to some procedural
matters the newspapers concerned
may not have been able to get govern-
ment advertisements,

Sir, talking about the advertising
policy, now I wouid move on to Press
advertisements issued or released by
the Dircctorate of Advertising and
Visual Publicity. 1 can say that dur-
ing the last one or two years adver-
tisements released by this department
have improved to some extent techni-
cally. At the same time, Sir, I feel
that the main job of this department is
to look more towards the technical
side of Press advertisements rather
.than being more concerned about the
release of advertisements, Sir, I have
seen a number of advertising agencles
in this country and in forcign coun-
tries also. But I would like to point
out here that this department is en-
tirely of a commercial nature, But yet,
when I happened to visit this depart-
ment, I never got the impression that
it has got anything to do with, or I
doing work relating to, the advertising
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agencies. The office is located in such
a building that the first impression
one gets is that it must be the supply
or disposal or ration-card department.
In this department, for the production
of press advertisements, the workers
have to be efficient and their creative
talents should be exploited to the
extreme. Now, if they are being offi-
ced in such a building, if they arc
being surrounded by piles of old files,
I cannot understand how creative work
will  be done there. So, 1 would
appeal to the hon, Minister to see that
something is done at least to give an
outer, first impression that this depart-
ment has got something to do with
creative work in regard to advertis-
ing.

Then, it is very important in my
view that this Ministry should give
some attention to training and research
programme in journalism. This Minis-
try can certainly take the initiative
and suggest to the various universities
who are conducting courses in journal-
ism that the courses in journalism
should be conducted on such lines and
could be improved on such lines.
Unless we have better trained and
better equipped journalists in our
country, in every sense of the word, I
doubt very much whether our various
media channels will be effective. Only
a trained worker can bring out the
good material for the consumption of
the people.

Finally, I would like to mention that
the progress regarding the introduc-
tion of television in our country is
very slow, and I would request the
hon, Minister to pay attention to this
aspect also.

My hon. friend Shri Radha Raman
made a reference to the Central Infor-
mation Service cadre,

Mr. Chairman: The hon. Member
has exceeded his time.

Shri Inder J. Malhotra: This is my
last point, Sir. Whatever he has said
regarding the sub-editors of AIR—
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every word of it is true, and I again
appeal to the hon. Minister that he
should take up this question with the
Finance Ministry and see that justice
is done to them.

ft T SNt < madr ety
oY, foad gegarg WA g W
SaTr JA S F AT aF 2@ a0 qF
&, SET WIT 9 3BT FHA AT TG, T
®1 ST § A U F IAH AT A WK
ufas Ag ag@T T g | § FaA
I F AHF TG WEGF AE AR
g &Y AT ATEAr §

et @1a & 7 F A g fw
fooa fawat Y =1 @A et
Y /T ¥ qgt F A7l 3,37 G FT IO
e ey ot 7Y & forg wvaag A QY
aFar | 59 fad & wvgar & f g
I 707 A A FH § FH HIA AAT-
qG & grEd W 39 YFT F1 oq9€qT
1 o wradyy 7S s difaa a6
¥ fo arat &1 397 A 2 9%, W oY
ggr 9T 2 A gI, Eg agel fY
SATAHT IAF Trad | Brsard arfs
gq ag gar @ @ fE aeg-feafa v
87

it $g g PAT 5T w1 #
@ AT ¥ graew ¥ uF gy @
Tga gt 9f W Iu¥ g AT awt
§ T I ®T AT FY o7 foF sreETITAOT
FT FYRAT §7 ®7 2 f2qr IF 9%
I IR FATLT ¥ TATY T q 2w
FQ gC AT WY off 7 ag wer W9
fir afg wTeTIRTOT ®Y FRIGRGT AT
foay @AM A TWY 9 ¥ 7@ g ag
grft fis sayg ¥r SR FaX v wiwe
afl | wAM g, eaRT wERT
HTT R & TET H wg W v Sfed
feat =T wrer swEa oA @
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HATAT § daw ¥ 7@ &) @ & o o
s g Y T I9 fi< way
ax saT AT AT @ TR X ¥ A vy
N AFFR TRAAGEF TFF FT
wiferr § o e § fe g s
T /AT 7 0T qF WT IWT 9T Y
T 95 i wrewa fu § o frgy
QAT gt F g7 g F afy w4
N TAG 9T & IARY qAT AT STAT
fir d9g ¥ fag 73 aw=y & wfy 2z
/Y 7T T ATTEF WY T

wa ¥ g §9T 94 &1 ar7 § fF
e & Y smErefana &
MH-FAT F T Y gromT & Fraey i
W9 UF AT 7 @ fF g% W §9
fer aw adeor £ feafa & @ AR
afz 78 AT gAT AT gHH ATARIE
¥ AT | g aF A AR R,
ey #) feafs § g Ao qea @ &1
q@ QY arT § A T qA AR
& T feay v &, 7 v w3 qwn
¥ Tt oy &

M 99 39 HAGW ¥ gEfug
wAZHT T g€ ¥+l w7 I9C ] g
A Y A ¥ a7 w1 Fey 41 % fg=t w7
ST AT T FOAE &7 arfaer T §
fora g2 % J9T ¥ EAAT Fib Foreray &
?@gmgqﬂw&ﬂfﬂ"itfﬁﬂﬁgl
w3 won WA 9 & e
A ® A7 & WAy SN Ay
At ¥ T o wen o
w33 %1 gfrer WY gz &, THw A W
Igw e @ E @A ArEaRg § 1 et
ot ag § fis S oft g A Sy
Ty Twer o 7 % f qrRfee s
¥ o e & wrd §TH AW A G
WX Fo-qeaes §, I WK A ¥
2323 (Aii) LS—T.
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TR W IT-FIEET O ey
Wt Afr & w@ domgd & e
WY WIS T T R 0w e
gral & 3a¥ wraw ¥ fokr 33 &
T FEN R T® EE oY A oww
R 3] fF 91 & Ia w0 F fr
X & | W A AR g @ A
fam Tl #1omd v gu Y 03 &
it 7% it 7 77 ¥ fra et o7 §
Tqd AT F § wafe st w1 e
FTE T3 THTC W AR & N o fray
T2 H g\ & w6 0@ A
W AqA F

T% a7 § 9% 37 & avy 7 o ey
NE E | T 9=-afg w1 AT qav
AT AT TER AT AW Y & ey
¥ w19 Fara qur sgagr< fway ovay §
oY 7 off g 7 farore § | 7€ wrowY
Afs w7 ww< w1 § fe O ofeda
# naer &t ¢

g 2§ Ao o Ay 6
ge U gfram ar wfes & wfes
¥ wfma & 1 @t W gww
T TS AT AFE qST &1 Jrd
W AUAT AT AT T AT WA
g aTeit oY dear aeeft t woft oy
o Zeft Tt #Y o A Y ey
@t oot amn ) gt feafa H @
T&T AEA § % w9 e € 6%
& o) o foew am€ ot & w
ITh oY ¥ 99 fERa ¥ @9 3®
vz T § fir 3t s ¥ Wt
dare st &, form s & far waoft
T At ¥ wwy § W I v
§ Wi A & st feft § o
awit &, for s # Y wwn § 7
# x g fo qg oY feafr § el ofY
TE I |
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[0 swTaET wme]

it oft a7 <o fag St 7 93a
fear & fF X av qd W T@ 9ET FY
wreareT faar ar fF s W 37 )
fedy & 91 &, faaw T Uegafa ot &
WY, qT N FAT SfF F Ar9r A7 gA
AT FIE F ATHO, ITH FAH A
A T T FT XIS FO {6 IT4T T
sfqat swrsrrETft aF oS 1 AT QX
g F qeura Y qar A e IATE |
T argan g fF g IT I AW
ff wFrr T fF w1 A wFae §
wTF AT F vy § W7 fr wroon &
WY THH! ATaZHTH &7 @ 2 qO
g

FATR 3T | |Iq Wiq 79 AFL A B
fagiy fF woaT WO F WY A
FET AT FT fgar & | 39% ¥ A%
wia @ gF & § f5 foar faum
qarst ¥ fgdy grar fadiw w7 ¥ I
farqr strar & 1 WTOR 9T Y T
gfaw § w1} 9g gfag W @ TR A
f& arm, ger, FEaS, Ty /K
7€ faeelt ¥ THET daw @, @1 w61 AEY
WY T IF &7 sgaeqr 39 6 fom
fawm gamit § s fom wiat i ae-
grfat # oo fg=y W g &
fiFqr 9T WY & F@T ¥ ITET ATOT F
s &Y gATa fag o @ avfE w
N wETe F1 Ffeard gafeqa g6t R,
o 7§ W Fwrar< S g w9 F v
% | TF TH FT AT FA F AW
# W oY & o7 F i of wfoars § 9w
Y ag W aaTa |

g # OF qrq TF AT fawwr &
oY ¥ FgAT AgaT g | € fawwr 9%
fararer dar sqg e AT & W) AR
INT WA & wmTER oA & few
TR fay o § Wi 9% s &
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srawt o feaar qar  fRaaT s
FIAT &, TART WAL {1T JAT q7 ATTHY
qar s fF 39 fawamr & Sa o wry
arer g g w1 R &, afew AT &
Tga wiaF & )

HTHTIATOT & €T Hrfeet & qay
q wq ¥ 9YST 97 FEAT ATEAT § A A€
A a9 AT § AW "y &
HARTET & {9 ¥ 497 F g9 W &
F1 srearga faar av fr e sfee)
F fod g@ gfaad agm & X § 7w
faae FT R E 1| w7 aF 1 TAErd
gl aw 7 ar frafae &0 & aremr
TR & G99 ¥ 3T L F F18 fAug
fora @ & 7 7 & 7@ wwre 7 feafa
ors & fF @1 @7 ad¥ F a7 9@ I
FeFe AT ZA F1 orar § A foarg
za% f fom vt & o gafa & &,
ITHT T 9T 4% Fre fagy Arav @ F
ITF FGFC 1 T T¢T & WX FY W T&Y
2T & | 3T I A Fiae F) wAfy
T A & arg far w97 @
gear & | 39 feafa & s g e
arfeg |

g ¥ gaw A A gg o s
atgar g & fom g&1C @ 3o g
SEAL FT AT FTH FA ATAT 1 Tforee
gfgat & f7 gfgai el @, @ ax
¥ I f @ fA Y gfgar faed
wifed | s ST o Sfgmt F A
¥ 9 57 & fag sgr JIqr @ av ar
W ¥ ¥ I g gfpar & s
fid s wr< g fpat & ey
¥ Y 37 fa= w7 g% fasi e war faeer
@ ATEE O @ ww< F7 Ao
freranfea fored fr 7 e s &<
N WA a
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(0 N qg & 5 Y ¥ F4-
anfat & fod [F & o dro wito wltg
famy & 4% & wmemETR F =
el ¥ a9 § g8 ¥HrC ¥ qaeyy
i i § ? w ag ¥ FEf)
F WA TG AT F GO F FE Q0§
IHY TFTT ©6 Aifet & o o g
Tifgd | @ T6 W gEA ¥ WA W
NFT T rea T v g far srwraamoft
9T FTH FIA AT 76 WiieR) & ar% §
1T =T FET a7 ;i % oF aw dA
F qearq WY 37 qaw § #7¢ Sfa g
w1 &Y forar I 7 ?

Y IFIX IF F qaA1 d g9 7 AY
freram S I59aw @97 § I9F ant
% §9 3fg g1t =fem |

o fasw ama w7 & 1 S=fE qa
¥ q@ qre AT FE gIEGT A oY o Ao
Hqréo F §a4Y ¥ Fgr 3, s qaW & &
Wt FgAr SgAT g B @ g Ffawm
7 3 moAr foqid § 5 avq F1 FEr a0
f*lﬁ'oﬁ'nﬂﬁcﬁ @qﬁﬂ?m'
XA &7 X7 AW ) T FG o A
g FTRTL I ¥ §IY | WO Ffears
#1 faagia s0F gra &9 T & 1 g
7z Fgdt & fF dYo fo wrdo w1 afeerm
FTOIETT T4 &7 fasigrd 9% an%
greedd qC Wi &, T W # F9
FEEY F T & | AR W
gf*iﬁoﬁ'o WTEo HT FTGIRAT &7
®7 7 27 ¥ Fror fead wfoard gy
2 | SraT #7 UF frdw @ fon 9w
X srrferqen fa g @ 1 afcoerey
gt dro Ho wrEo ¥ &y H WIT =l
wr §, qa AT g & o wE g
A g ¥ enfea gf & I Qo
Ao mréo ¥ weg WG FAATQ A T
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MRE | T gz § e T Iy §
qfés FTTNWT 7 X & ST I
wifs & fod gt e dr @i X
wafag @ wrg g e e o o wrfo
N g qfeds Fonew & &
qfcora ®3 fagr 9 1 WY %7 97 wEAT
& 7@ & 5 awe QveT g7 sEew
A ATFY AT ATHT w7 FT qAr & |
w1 TG T qEAT | AT wrFTATy &
TF A9 § '/, To Yo dto wrc WYY
& | o I AT T & A T Y
qte &ro wrfo & g awa fr ag wot
Afa # afada w3 ?

el aTa a8 § & wreeay ¥ forerd
ot & HreA § g feafa g s
fe stet or@ o Fwraa w7 Haw fwdy
THETL § WTAT § qgT FAATTAT #7 wfaq-
fafaca wawg war & 1 AfeT dre &Ho
e ¥ WY % A1 ATH ETTLIRE
¥ gv gt w9 qrsAr & FHAfEt 6
sfafafaea a8 faar & | afvmw qg #rar
& o o ofq ¥ AT TTTiEEH FY dow
gt & @1 AT ¥ sy # Ad
feala 37 a%F A2 9g= arelt & | W AHH
= FHarfaY #1 gfafafy ), dar fe
gaTe fow 7 #g1, ar gt AT 9w Hw
¥ 9g7 g | fee dro fo wrdo # w1y
FTH ATA FHATQ AW &7 AT 7T
grer a1 48 & fE 7 agi qx d w A
weafer &0 2 t7 W A gt ot fie
qeT ®1 grfa qgaT e gl ) e
warfat #7 sfafafaa agt o at
77 ¥ ¥ ATy Iq0 gy v fE
¥gT 9T AN & §a9 ¥ wrf fAvig faay
grar & & faviy w33 A=t w1 a7 7
g 3% dre & g sufer o dor gun
£ 9 37 5 A T FTA A w1 qfa-
fafe w1 & 1 wfed & wg
fs araq & T 7 o Ho wro 9T
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[t st ]

9 TA WHIT F7 2419 Ty g forga
fro #ro mrfo FY afsers FIRARTA 71
®y faar ot a% s wd=fon &
3a¥ wfafrfega ¥ Y @3 1 aw
& ag Yo Yo mro TATHTT UIHT
# waft 1 N saar faeff g€ & 9w
& Froor T WAl ¥ gRERT oAy
frfiaeT fgdt Tt £ o I3ur
T FY AT g I T Y 7=y & wAgmT-
a1 § @@ T A giF gErwT §
I FY gETER A7 7 T Ffewd v
g, #ifF 3 IF IT7 977 TEY T EHA |
aradt soff 1 afaw & qraem &, fad
wag @ A afaw w21 AT §, W
o ffo FHo wrfe FT HoAT HIT &
AT 3 f& @l ardy wesn &
FRrEATTA Y FAEar & I@ A% G
g fgt & garaad F AT Y
37 Y wwifaa s Tfed, v aga
wsgl € v

@ & wiafas @ 0w AT fady
WY & wgaT R E A qg PR T K
Y 31 &Y a6t & fafew ama & o
TR wfcres ¥ fadelt awrEl o 9
dz1 @Y war & 1 gW gEL T AY Fraf
TOTRT WE A o § | ;g AT FY
wraar wff s gt e ¥ af
&1 3w %1 afonw g8 e ¥ oW
f e & mwraTerE # faReft ewTarY
# ggaa ot & owaT gy W
¥ gwrETA ¥ TW & gEAT #F A
& faaeff Tt ¥ g Hear w@
fearé q¥ff SNfe wrcdfra aaaTe-
oxt ¥ faan€ qedi & 1 fadeft wwmEr
oFf ¥ ¥gT wa faddy wAWRd &
ufafesr wax adwfs feg & ad
St &1 o wmo & s ¥ warad
Maai M ec@g v g fe
o woAr iy % ga ofads w10
A & At garETe et fwd
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A & 7 A qodifrw g wfuw
1 & ar fa2af gare Y &, gER
T THI & FEra #1 If=F T4 T
fear stram 1 s ¥ A g Y R fE
AT H AN 37 IF FT IAE T
Tgr &, ¥ mmo At wrlim a2
mdtfama 7 aAr difwg 1 gETy R
F1 s grmfes g off & | gafag &
Trgar g 5 swwranft & ot e
waife fer oy & 37 7 = fadft
AT FY AT FF FH FL AR IT
¥ T 9T AT AT F1 WA
# fadase armfos feafa & qwmame
&, form & for gur armfas sqaeq
ATIT &, IT FT WT AR T
garfa &1 Sreafes &3

T A AT AT H faaw ®7 & w791
Trean g fom & weawy ¥ st st TR
Rt & woy faaw 3§ #aT ¥ gEg
fgd | o W@ &1 feew &ET AR
ggAFR R TR M & fad qgaefy
2 v & fa & g g a==1 % ST
qT Y U THA AT § W IT A7
arafa® gegem A1 fawrgar & g ErS
¥ g7t % o o0 @ § 9w gfve
FATAT § | IF T FIFTY F IFH T gA
Nt @ fww § wer wgar § fr ag
g=a) % ) difea 7dr & | 3y Tt
¥ g A & F TR e WY
gfrr X & & w9 AW T8 FA A
mrst 3 fe #1E wor wRdl e asay
¥ mre &3 T IT g ST WEEAT ¥
& ¥ wwar | @ w1 ofony g g
¢ fs sl & 3@ & ofy oF wamw 8
wiff ow Fox ¥ wer fr ormar & Ad
@ ¥ fad s @t s i 7 T
sy | WA fadEr 4@ oA, o f
FTAT € HTEIAT ®) HE FQ §, U
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wfimam aroet fearger @ | & awwar
g f& st aimw s fadnn W@
F wroew fiFar § 98 TORI & 9T o
Jara & | 98 av @ f 9w W AR
"9 | & A fedaml § v A
T YFR ¥ ga A § fow & anfefrs
TR IR I TATE 95T & IT § gH AW
# 9T | # wgan g fe A wre
feew T=qd &1 gwisT fear am W
Tq WHT2 &1 sqAEqTEl 1 ArOA @A
o7 fom & 8 W & weel fow ot
frawfa wefara g1 & a1 &t 39 91
FIWATE IT RN W AT L)
79 &1 qftorm ag g & e A 5|
T® T e greee iz gad § form
¥ 37 gt 7 femnar Srm @, @ WO A
qT T g AET WX IH AR ®
sifqarl #7 sragasar gt qEar fw
TEAHE BT &1 W |

o ¥ OF a9 Fg T H U T
F1 AT FAT QAT § | WTHTEAT
¥ arfes foqie & o W) aga @ ag
& § 97 ¥ ga O FEEE §
W oy T gur & | gEA SRR
# da forar gwm & fi6 wew & wiwwrd
fagrit FY YW F wEmw WX g §
AT F W T FEH § WK T
v w5 ¢ fe wremEnh sefa
| g farafagret 7 3 @ T
% Wl & w #g 1 sfew
AT WY FUT X WETL W7 ¢, v
9@t 3 @ W fraew fear ar, fs
wqﬁg,wﬁﬁhﬂ“ﬁ&m
Ay # fAfa § 1| 9@ T@ TR WA
g forg & wra ¥ @ A, faw F AR
a@ fagri ¥ ag w1 & f5 W oW
faeq & gEAEIEAL§ &9 & (AT R
& T § | ST &1 FEw
o freg e g § t g o
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TE #Y @i N Far §, oy
W7 qot AT & “He safa w5y e
gFd § | T8 a9 oF sft @t 4
wga T ¢ e qw & ww fadefy
T ¥ i ge A e ok qF
wfawa a1 99 & ot &7 w7 W@ T
*1 § 9 = B 7 A § v fEe
Yufa ¥ femmw 7 w@r B
*ffw sawE a@ W e s
Wet awaT & @Y IW N ¥Aw T
eafq gt oyt | STET W ERY
T gar § s w5 a7 sy
srma gAr wrfed 1 & ag & g e
fFamazai Ny T og, 7 fr &
weal g fo Wi gam € v 7 o,
T wzan g 5 e anefas w sy
¥ w¢, ag frelt ot sere oY wrer Wit
o # qgfa § vt & o & wiq
ATAFTH T &1 B T T q6
1 o 5y Al @ oo e feeft
wal S AETAEl F 9z 2 awd §

qTaETT A ZW Aeq |F A v
& N wrw oft anft § 39 & a0y
6 TR & X wE ¥ w0 i
a7 W g 3 A g W o
& A o vt fer & v § 3 o fam
o fwifa v & agrar fad

W TR ¥ a9 F 9oy Fwrsy w
qaTR @ § |

qut wfn @w (wa=): R
argw, fafaw wrat w1 N Pwrw =
wmtmPE TR WL T
AT WX TG ) q A7 e oo
o cawr q% waew Y 8 fe 3w W
o wegr ¥ Y wifagw ) s
wifgd | Qar wff g wfgd 1 T A
o w9 & foar A g § 9%,
N N s vt ¢ 1 frlr &



6657 Demands

[asfr wford1 w24]
waT< Wea & gray w1 @ & I
TaH AT Ffg FIF FY A9 1 A9
fr 2xfrrer oz & Feoichr & &
I gt Far &) aFAT ¥, AW &
wToT # Y Fm g wew g ge §
WE ¥ TrFE 7 F47 7 gaAfea #
Ty weal & Wed ¥ w=rT FF A
1 STAETY & 9 )

T 19 gg ¢ 5 smafas qamw
F /g wu F09 #09 g O H
SAEAT Y 8 | AT WG AT g | 9]
TN dT Wg Afed AT A
grafier 7t ¢ sk safed s
F FA FA A TATET A6 TAF q TG
AT qTY & 1 A weg gafaed &
aR ¥ JodY FRrawd AT Aifed forad
f& fas TaER S7 RT F FA
F\ TF TG TG qXE & ATF g7 TG |

faamr & at & ¥d Tww F T
s w19 $g AT G FT TR g
TG qT9 9gS OV Tg T q9g ¥ AN
FIH! TG FW FT A qE@™A faqr
a7, 93] 9% 9 w0 T & T 7y
A aww & €Y AT | 4T 79N fawr
T FG ar et § 1 g FW AT
afgd | A ¥ gg Ao frawm
AW #7 Afas @ 7 Y | 9 sgaeq
g o faqur ¥ far o O @R
w7 A r e gk Afaw @
T I HET 9% 7wy gAn g ek
T 7R A A ey A Y & o
EAR T4 W JA6T 9 WET WAL 78T
g 7wk o AW w w1 N Qar
sy g, w1 ugR I qar faw
fear &, #1€ I qriwsia frar & e
H T ¥ ¥ TF A1) ) /TR 3|
afgd | 99§ ¥ F W A
W g8 My a7 g Ay fF arny fr &
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AT a1 AL FAA § G wrav fw FaI
IS FT FTH F@T &1 FIT NS ¥ qATY
T T Folt 91> "7 gmrer § wfaesr
T AN FT T@AT T FTRT AT &
T AT & AfaF T F q F IART
fraar s e ge AT Fram &
#7% grag fFar & i s v g § R
TRy aga w=8 Wi a@ ¥ ITHY
gfyesT gt 8, faamr & a ¥ W%
A F qITH ITH @AAT AL AT
g g3y anfed Saas & & )

afemw #t gerfa 7 A @
wepfa ¥ & & 73 g7 a8 yFT e
g gegfa A dfafas a=g 8
ST S ITF JgT A AT AT E 7
guTt gl wedr A @ AR | Ay
7% Fgr F AfgAat w fafar gm0
&1 A7 4% feear 3% =@ T AT
T QAT A g & ¥fET gt g
A 4T fomr a1 g aw@ A& g
afyww #t wfgernt &1 o fafar g7
doEsr @Y A ggr @A g qw Fr aY
ag faegwr s W w1 F@RY
S FT & AT § W ITHY Fegpla
T & AT & | TWiAT g A€ F
gfafsa a1 a3 93 & a1 @@ W2
> wreH &Y a8 wTer g & 1 6%
1% F forr it B Frge e omd
ITF IR ¥ 98 78S I 397 feq fw
AT & AfqF @ F R §F 9% ¥
frae & ar A | afz Qe e
ar s foew F o 9 S9N A o0
T W X g Al g

fryer & N fawrw 2w w3,
west T oA wzt wfafedfafen o
A & agi 1 & w7y IAwT N wo A
faga =8 T AFA, A e F
NFFFNNE RIwfrag
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s g fafas #1 & o FRaEw
F1 & Afe #7417 AW Y TEAT FA F
fag ft 7@ sz ¥ wifs W<
FARXFT FTAAIFTE 1 TITHARA
g wEar fee wfge ag ¥
famt &1

it srfY mraw e S FY AT
FY gAY E AT & | T aga gAY
T 1 Y% FT HrETST g § AR T
fa=m<i #1 gaT & AT T qWT ATH
NI | WTX IARY GTAAT FT TS FIAT
T FE X7 AT AT F IR A FF 90
FTE TG §, IR 9 FAA F W,
R g F F F N g F 5
B2 HY ITFT HIAT THT HAT &Y T |

AT FT ATT FTHT FAT HAT THTT
FTAMCFTR EN | ST AT F3AT
Y AT FT AT AR ATy FA
T I & AT 39T F Tavar A &
FTHT AT R |

TF a9 [H T9E TG /AT | W79
ST qEAETEANZ 3 g ST HASAT oAt
F1 FTH SavEr fear ST & QAT AW
AT | FTGATT & WA I qg
o T ag @ AT AW A
gl Wt | MIET 9 arear aifed fw
srafer sreT & XY T aogAT aAwT
sl ot o @Y Y Y e s
wrafar AT & 93 AT WY STTEE
wu & 1 @) WTIwT g v g
7T FT AT T 3% A

o ama o ) wrad ed
T A TATIE § A o ol F gy
FRAEN TR TAFAMR @I &
TR 4T TR A F AT AT QR
o g §7 § Fn faegr 7Y T,
2 1 Tt A Ed a0% & I
g1 Tifed @@ ¥ am A
HaeTE
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WHTI & T3 § war v § v 2
o Fafaedt oA oA srem ey g
gt & 1 F g Aty g fr 7w
frfregal #1 swreaT o § gr awar 3
o} gz arm A W wW § Tt we
fF o FwraTT gATd W AT & fag
& S SFETAA gAY AT A gy A
& fog 13 & g gyt # w1 grov
ATAT & | AT wEGT FTAX § W qgw
TG g @ ag FTwr g & 1 A
g1 g wfed fe ag fav it &
fod gm 2, forr 2gre & o & o
T & 7% 9w qeg ¥ g awar
&1 F SES & Fur Aww wHT 7wl
FY I3 A1 Farx feg Ty & 7 ofY afewew
¥ TR a7 77 aF wEU I AR
TEY AT | TTRY T ATAT &Y AT WTTRY
god Fifow oo wrfgd waife gar
FTF A ZWIY qIH TR ARTAC P
qaar & W1 AT gw gy ¥ A FC
g ar At # gy F qe 6w o
qguY wrfed | mrowr fader ¥ g
& forg et & ford qvgr T g Y Y
A 3 grfed 1 A ag wreer e
Tt fir gt ot w3 ot 2w &
¥ qre i 1wl gw 2w § e gt A
fergR Eagmmt Ik A TR ) Y
£ AT FTHY T A W@

g ara W § fr famet au) g
wgd § vah A v T ST
A" FETT AT AT AT FATL AT WY
ifw & w4 & T 9 A
mﬂ&&l{!ﬁﬁ‘ﬂﬂwﬁml.
Faw qw B¢ gyt § ) oY W
s wt w<@ §, et
@ ¢ @ wewrd w1 NN
FarTaer Y T &Y | T JTT GTEATY
feer Wt W @1 T
frwmer @t 2} g | 4w g
fi @3 A} o1 O A & TR R
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[g=fr wfordw w2a)
% 3qifs ag = F1 @niE & fF o
uF wgw gAfrafafeads §iY & 0
o e frdt o § ey & ak §
AT qTT WA F AT AT 97 Aror Ay
TEAT ARy AR g A F S dan
¥ A =@ ¥ v gwE,
W X wEaAre § o 7 ww HAw
A w23 & i foreft 7Y 7 & i gad
oTT & 1R § 9 a1 gAY 8, g9 97 A
gra 31, ar P Wa ¥ w57 5
AT TGAT g, AT A T ITF F9
&, 1 AN A TOF ¥ @I F q7;7
Jqa< ¥ W §, a1 7 qAH1 W gafaat
Fa ¥ w9q @3 g & 3T A
FREAT fradY o Y, 97 ®1 qErd
Framer 2 fed o e
o F F qro fto Ao F ATX H
¥G FEAT ATRAT § | WO F AGH
—aR fecd i Ft g WIAW B,
g q@ Aew agi-fE dre #o wrio
| T4 F gATY 3T F JATHT T FIR
fem=edt o @ o F19r Aeg oft €Y
2—F 1 #7 7= #Y O A w7,
FifF ¥ HT 7T T & FT FHT
—afwr R sw w1 wEyfa
R wat-3aa faar @ 1 faRe waad
¥ qrg gg oI 97 | g9 HT U
T F7F § IFA IZF qEAT AR
ATT-g9 fEar qr 5% wrAr wrfara &
Y, ag o o wréo q@T AT | WA
39 { oY T /S g, F AAATE 5 3w
1 &F TR 9 AW WK 99 7 SF
&1 A AT TR FT FAY § 7 A
G 3% § Frfara w0, ar 98 39
F TET T AT AT AR Ay
T I 3 §, ForasT g T A Mieare
feam & 1+ waT F SaTRT &N, A wwar 0
q"{-_w;ilﬂ'o o ATEo qﬂmﬂ'@,ﬂ'ﬁ
r@ar Jrfgd | 3% F feafa w=ar @,
I FY WGF T TG &, TaTF |
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7 Fg1 ¢ | AfeT § g g fF o
g gy 8, 92 UF Fedfe do § AR
¥ @ g fr o3 & g fordt
oG AR qAGT FAT A0lEA, 3T A
e grawar g fE e ¥ ag Ay
AT /T FIT g1 1 AT g w1 (HEY
@ ¥ TR X 94 & fag awwe ®
Firfarr wwAr Tfed, Fxifs ga 7ot w
WYY AT ¥ AT fayaray gg s a4y
21 gart it 7 ggder |ifda £ 9
A faafagt & evg & 37 0 I I
ag AT aNT AT | HT G A>T AT
F1 T R, ar S &0 AW aFTAT FHI
FA9 ¢ |

17.55 hrs.

[MRr. SpeakerR in the Chair]
Some hon. Members rose—
Shri C. K. Bhattacharya: May 1
speak?
Mr. Speaker: I will give opportu-

nity to the hon. lady Member first
She must finish in five minutes.

Shrimati Ila Palchoudhuri (Nabz-
dwip): How can I finish in five
minutes? You must allow me to con-
tinue tomorrow also,

Mr. Speaker: Very well.

Shrimatji Ila Palchoudhuri: I have
great liking for this Ministry because
it is one of the most vital vehicles of
public contact. I think this Ministry
has done its work very very well

The performance of the Ministry
has really been spectacular. In 1947,
All India Radio was broadcasting
26,000 hours, in a whole year.

Mr, Speaker: I shall try to give
opportunity to Shri Padam Dev, Shri
Achar, Shri A. M. Tariq and others
tomorrow.

Shrimati Ila Palchoudhuri: In 1960,
it has been broadcasting 1,80,000
hours, which is good performance. The
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number of programmes has increased
over four times. Then we broadcast
in 8 principal languages and 4 dialects;
.and now we broadcast in 15 dialects
and 14 principal languages. Therefore,
the performance leaves little to be
-desired. . Actually, the balancing of
the programme has to be considered;
how much we give out, what kind of
thing we give out; aill this has also
to be considered.

My hon. friend Shri Goray, was
saying' today that we broadcast more
from the Congress point of view and
we also speak about the A.ILC.C.
sessions. That, I think, is very un-
warranted criticism. Whatever is
broadcast through the A.IR. today
must have news value. And, if the
A.IC.C. sessions have news value, if
our Prime Minister is there, the
whole country wants to hear what he
has been saying, it has to be broad-
cast. That is wnot because it is a
Congress session, as such, but because
it is of national and international
interest that it is broadcast or given
prominence. I do not think that that
can hold good of all the other politi-
cal parties. I don ot think the coun-
try is interested to that extent. News
value as such is a thing which has to
be viewed in the world context—not
only what India wants to hear but
what the world wants to hear.

The second point I want to make is
this. I find from the report that the
speeches of Netaji Subhas Chandr‘n
Bose are going to be published. It is
a very happy thing. It is only right
that it should be done. I also hope
that a small volume of the INA songs
will be taken up, because that is
something which will enthuse the
people, the younger generations to a
great extent. Sir, the words of those
songs are beautiful and full of life:

“FIR FTY AFTT AT,
qelt # W o,
7 farft & $1a ¥
w o gz a1’
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Do you not want the younger gene-
ration to know all these songs? Let
all these songs be sung; not only the
songs that my hon. friend Shri Tyagi
has been pointing out that have got
on the films, I would say that the
All India Radio should put out af these
songs. A small volume of these songs
should be published.

In this connection, I would also ask
the hon. Minister that the lives of the
people who have participated in ghe
freedom movement should be com-
piled, because some of them, with
God's grace, are yet alive today. The
next generation would come to know
of them and they woald be in the
public eye. So, I thirk, more or less,
a Who is Who should be prepared—
whether it is the Education Ministry
who should do it or the I. & B. Min-
istry that should do it. I hope it will
be done and a comprehensive list of
those people who went to the Anda-
mans will also be given. The little
blackboard where there are just &
few names of the people who suffered
imprisonment in the Andamans in the
cause of freedom is now, complete yet.
That has to be done. Our Chief Com-
missioner in the Andamans, said when
I met him, that if he could get the full
and complete list, he would be only
too glad to do this.

Mr Speaker: The hon. Member
may continue tomorrow.

1 would like to know whether the
Information Ministry has prepared
any book giving the details of those
persons who suffered during the free-
dom struggle—an all-India list, in-
cluding the known and the unknown
warrjors.

Dr, Keskar: That kind of thing
is being attempted by the Ministry
of Scientific Research in connection
with the History of the Freedom
Movement. But, up till now there is
no such booklet.

Mr. Speaker: It is necessary.
Dr. Keskar: 1 will consider that.
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18 hrs.

PRIMARY AND SECONDARY
SCHOOL TEACHERS OF ORISSA*

Shri Chintamoni Panigrahi (Puri):
Mr. Speaker, Sir, I am grateful to
you for allowing a discussion today
regarding the primary and secondary
school teachers of Orissa.

The hon. Minister stated that during
1956-57, Rs. 3'99 lakhs and during
1957-58, Rs. 5'76 lakhs were sanction-
ed by way of Central assistance to
Orissa to improve the pay of primary
school teachers. But they are the
lowest paid teachers in the country;
they get only Rs. 40 per month and
in some places only they get Rs. 2-3
besides, as house rent allowance, While
speaking on the Demands of the Edu-
cation Ministry, the hon. Minister had
said that in ten out of fifteen States,
the dearness allowante patd fo pri-
mary school teachers is equal to that
paid to the Government servants
drawing the same salary. Orissa is
one of the five States which had not
yet implemented these measures.

Regarding secondary school teach-
ers, in answer to a question he said
that the State Government did not
implement any scheme during all
these years and in the Third Plan
they are to make provisions in the
State plans for such schemes. The
Third Plan is almost finalised and
what provisions have been made for
increasing the salary and allowances
of the secondary school teachers. It
has been stated that in the 1961-62
Orissa Budget, a sum of Rs. 56 lakhs
had been provided for increasing the
remuneration of the primary teachers
of Orissa, But it has not been clari-
fied whether this is to increase the
basic salary of the primary teachers
of Orissa or it will be given as dear-
ness allowance. What will be the
total amount? Will the basic salary
and the dearncss allowance put to-
gether make at least about Rs. 70-80
during the Third Plan period? We
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know the hon. Minister is keen to
increase the salary of the teachers.
During all these ten years the fate
of the primary teachers in Orissa has
not improved in any way. In the
Third Plan at least, we hope that
something would be done. In 1956-57
and 1957-58, more than Rs. 7 lakhs
were sanctioned by the Government
in the Centre but the emoluments
have not been increased., During the
Second Plan period the Government
of India was prepared to assist the
State Government but the State Gov-
ernment had not utilised whatever aid
was given.

In answer to a question I had tabl-
ed, the following figures were given.
I asked for the pay scales of the
primary teachers in various States
and also the corresponding dearness
allowances. The hon. Minister’s reply
was this. In Andhra the dearness
allowance ranged from Rs. 30 to Rs.
38; in Assam in Government schools
it was 15 per cent of the basic pay
plus 124 per cent each allowance; in
Bihar it was ranging between Rs. 17.50
to Rs. 25. In Gujerat it is Rs. 45 to
Rs. 50, in Kerala it is Rs. 39, in
Madras it is Rs. 30 and the dearness
allowance in the secondary schools in
Madras is Rs. 34. In Maharashtra the
dearness allowance is Rs. 45 to Rs. 50.
You will find from this list, Sir, that
in the case of Orissa there is no dear-
ness allowance offered to primary
teachers. Therefore, they are the
worst paid primary school teachers
in the whole of India. I hope the
hon. Minister will be pleased to do
something for these primary school
teachers at least in the coming years
of the Third Plan so that they can
get the benefit from plamning.

In Orissa, the teachers in non-
governmental schools do not get any
dearness allowance. They only get a
flat rate allowance of Rs. 5 per month
in lien of dearness allowance. Natur-
ally it is too little. In other States
also primary school teachers are
given house rent allowance. In Orissa

*Half-an-hour Discussion.
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the primary school teachers are offer-
ed only a house rent allowance of
Rs. 2 to Rs. 3. You can well imagine,
Sir, that in a city like Cuttack, Beh-
rampur, Puri or some other urban
areas you cannot get a good house to
live in without paying Rs. 15 to Rs.
20 per month. So, naturally, this
house rent allowance of Rs. 2 to Rs. 3
per month is really a mockery, and it
really the economic condition or the
living condition of the primary tgach-
ers is to be improved the Goverimen!
should at least raise the house rent
allowance a little more.

Sir, the Madras Government has in-
troduced a triple benefit scheme for
the primary teachers which & prov-
ing a success. In Orissa there is no
such provision for Provident I'und,
Pension or Insurance, which the Gov-
ernment of Madras has implemented.
We were told by the hon. Minister
that all the State Government have
accepted these proposals. I would like
to know whether the Government of
Orissa has accepted these recommen-
dations or not. I would like to know
whether they have done something to
improve the condition of the teachers
or to implement the triple benefit
scheme for the primary school teach-
ers and also for the secondary schocl

teachers.

The Union Government has also re-
quested the various State Govern-
ments for giving special financial
assistance to the children of teachers
at the pre-matriculation stage. But
in Orissa you will find that the
children of primary school teachers
do not get any such facility nor doe
they get free education. I hope the
hon. Minister will impress upon the
State Government—now that the Cen-
tre is in charge of that State it can
implement these measures—to imple-
ment these measures for improving
the lot of the primary school teach-

€ers.

With regard to the law regarding
compulsory education, a model law
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was passed here and it has been
introduced in Delhi. The hon. Minis-
ter has requested all State Govern-
ments to implement this. We do not
know how far the Government of
Orissa has agreed to expedite this
measure so that it may be implement-
ed in that State.

With these words, Sir, I request the
hon. Minister to look to the conditions
of the primary and secondary school
teachers in the State of Orissa. They
are the lowest paid teachers in the
country and their conditions need
immediate improvement.

The improvement effected in this
direction during the last ten years is
nothing. I would once again appeal
to the hon. Minister so that in the
coming years at least the lot of the
primary and secondary teachers in
the State of Orissa will improve.

Shri Supakar (Sambalpur): Sir, 1
want to put one or two questions.
The Government has sume definite
policy regarding the case of primary
school teachers and it gives aid to the
different States to increase the emolu-
ments of the primary school teachers.
In the case of college teachers also
there is a definite policy followed of
asking the universities and the State
Governments to increase the emolu-
ments of college teachers. But so
far as the teachers of secondary
schools are concerned, I want to
know what is the definite policy of
the Govemment: whether they have
recommended any fixed scale of pay
for teachers of secondary schools
with different qualifications, and what
aid they give to the States for in-
creasing their salary. I want to know
this because there is no information
regarding the aid that was given to
the teachers of secondary schools In
the case of Orissa. The figures that
are given in that question relate to
the emoluments of primary school
teachers for two years, but no figure
has been given as to what was the aid
given by the Centre to help increase
the emoluments of secondary school
teachers. I want to know what was
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the amount that was given by the
Centre to the States for the increase
of emoluments of secondary school
‘teachers and the schemes which could
not be implemented. I want to know
if there is a definite policy followed
in the case of States to fix a definite
standard in respect of secondary
school teachers with different qualifi-
cations. These are the two guestions.

The Minister of Education (Dr.
K. L, Shrimall): Ag far as the latter
question which was raised by Shn
Panigrahi is concerned, that is, with
regard to the introduction of a model
legislation, I may inform him that I
propose to introduce a Bill, for free
and compulsory education in Orissa,
in Parliament very shortly. As far as
the question of salaries is concerned,
1 agree with him that the total emolu-
ments which the Orissa teachers were
getting—dearness allowance plus the
basic salary—were low, Probably he
is right when he says that except for
one or two States their pay in Orissa
was the lowest. I think there iz a
great deal of force in the argument
which he advanced: that there was no
reason why the Government should
discriminate between the dearness
allowance which is given to Gov-
ernment servants and the dearness
allowance that is given to primary
school teachers. In my opinion, this
was not fair. There have been diffi-
culties in the way of the Orissa Gov-
ernment. In the past they were
getting a dearness allowance of only
Rs. 5, whereas those in Government
service were getting a dearness allo-
wance of Rs. 27 to Rs. 35. Though
I know that there were financial prob-
lems before the Orissa Government,
certainly the teachers have a grieva-
nce in this matter. I may inform the
hon. Member that funds have been
provided for 1961-62 to equalise the
D.A. given to primary school teachers
with that given to Government ser-
vants. Necessary provision is made
in the budget. A policy decision has
been taken in this matter and we
have been in contact with the Orissa
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Government. In fact, I was myself
keen that the salary scales of teachers
should be enhanced. There is no

‘reason why there should be a diffe-

rence between the dearness allowance
given to the teachers and the dearness
al{owance given to Government ser-
vants. As soon as the budget is
passed it will be equalised. The
present dearness allowance of Rs. 5
per mensem will be raised to Rs. 27}
per mensem, and that will be,a sub-
stantial gain to the teachers. As
against Rs. 5, we give them a dearness
allowance of Rs. 27}. The minimum
emolument of teachers would thus
be Rs. 67). That is, a basic salary of
Rs. 40 and a dearness allowance of
Rs. 274 will be given. As against
Rs 5, we are now giving them a
dearness allowance of Rs. 274 I
hope that that would satisfy my hon.
friend, Shri Panigrahi:

We have recommended to the State
Governments that the minimum salary
for untrained teachers should be Rs. 40
and for trained teachers Rs. 50. This
recommendation was implemented by
the Orissa Government. The difficulty
arose only because there was a diffe-
rence in the dearness allowance. We
are going to equalise that also and
that would give relief to the Orissa
teachers.

With regard to the house rent allo-
wance, that also is under considera-
tion. So also the triple benefits scheme.
With regard to facilities for free
education of children, that is also a
matter which we are considering.

I have made these two announce-
ments—one is with regard to the
introduction of free and compulsory
education and I propose to introduce
a Bill in Parliament very shortly for
Orissa. Secondly, the dearness allo-
wance will be equalised and from
Rs. 5 the deamesss allowance for
teachers will be raised to Rs. 27}. I
hope these two announcements will

satisty my hon. friend, Shri Panigrahi.
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Shri Suparkar: What about the
secondary school teachers?

Dr, K. L. Shrimali: T am afraid 1
do not have that information, but I
may assure hon. Members that the
question of teachers’ salaries is receiv-
ing our highest consideration. We
have been giving assistance to the
State Governments and I can assure
the hon. Member that in the Third
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Five Year Plan, as 1 announced the
other day, we will give the higher
priority to the question of teacherss’
salary.

18.18 hrs.

The Lok Sabha adjourned till Eleven
of the Clock on Thursday, March
23, 1961/Chaitra 2, 1883 (Saka).
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COLUMNS WRITTEN ANSWERS TO

ORAL ANSWERS TO QUESTIONS—contd.
QUESTIONS . . 6397—6428 U.5.0
?V? Subject No. =
1017 Fertilizers for tea gardens 6391—93
1018 Soil conservation . . 639495 2056 Medical colleges in Ma-
1020 Primary Health Centres . 6395—99 harashtra .= .. 6433-34
1021 Public Hen.lth Engmecr— 2057 Family Planning in Maha-
ing . 63996400 rashtra . . . 6434
1022 Power pro;ccts in UP 6400—04 2058 ?;g.‘g"’l‘:;’i}d catering p
1023 Boeing 707 for A L. . 6404—07 ) Arko n Er\:;ys R " Co, P43
1024 Stoppege of booking of 059 mena.m ¢ Ral way 6535
Jira to South India . 6407-08 2060 Ex D B hP
1025 Hirakud Control Board 6408—10 Oﬂtilzt,, ;pduswtﬂlg‘; Ba?:;
1026 Staff in Irwin Hospltal, facilities in Assam . 6435
New Delhi . 6410—15 2061 National Highway No. 9  6435-36
1027 Development of port at t5-16 2062 P & T buildings . - 6436
1028 All India ‘Insntute of ! 2063 Erifictrrﬁi;,n tion n]t.; E%rarpall
. . a atnagar owns
Medical Sciences . 6416—18 (Orissa) . . 6436-37
1029 Calcutta-Durgapur Ex- 2064 Railway Pmtectmn Force
pressway . . 6418—20 on N. Railway K ) 6437
1030 R:dlg;cssotopc‘ for mcdlcal 6 420—122 2065 Silting of Bhakra Reservoir  6437-38
1031 lgo:vpl:r Sub- C:.mnmlttce of 4 2066 Buffer stock of foodgrains 6438
Southern Zonal Council 6422-23 2067 g_inurgrlz'igatg?‘;'orks in 648
1032 Radar Instrument at Dum tmachat rrades - 043539
Dum Airport . 6423-24 2068 Cancer hospitals . 6439
1033 Relief work in Congo 6424-25 2069 Raid on Railway station
1034 Delhi Milk Scheme . 6425—27 oRn dgha,m;,-l\in: ur line 2433:40
1035 Roads in Himachal Pradesh  6427-28 2070 oa ) 'm Llﬂ!d 440741
2071 Simla-Kalka Highway . 6441
WRITTEN ANSWERS TO 2072 National Nutrition Advi-
QUESTIONS . . 6428-83 sory Committec 6441—42
s.0. 2073 Disruption of Delhi-
Bhatinda line . 6442
1019 Rural electrification . 6428—29 2074 Ovcr-paymctgts to Rail- p
1036 Mechanised farms . 6429-30 ;:a'yco ind r ' 6442-43
1037 Purchase of craft for ferry 2075 Hihm‘ . ustry 443734
service across the Brahm- 2076 Soil erosion : - 6444—46
putra . . . . 6430 2077 Irrigation  facilities in
1038 Commodity Committee Sandhol (Himachal Pra-
for Development of spices  6430-31 desh) . . . : 6447
1039 Shortage of Cables and 2078 Over-bridge at Manmad
Telecommunication  ap- + station : . .+ 6447-48
paratus . . 6431 2079 Remodelling of Manmad
1040 Passanger _tmﬂk: con- Railway station . 6448
gestion on Railway . 6431-32 2080 Shortage of staff in Wll-
1041 Kurnool-Goory National lingdon HWPMJ: New
Highway No. 7 . 6432 Delhi . 6449
1042 Lady Hardinge Mecdical 2081 Bomoa‘y-Delhl ngh“‘)' 6449-50
College and Hoapm.l New 5432-33 2082 R.M.S. Hcadquarr:rs,
Delhi . . Slichar 6450
1043 Agricultural :mplcmcnts 2083 Beds for T. B pan:ms in

from West Germany . 6433 hospitals . 6450
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WRITTEN ANSWERS TO WRITTEN ANSWERS TO
QUESTIONS—contd. QUESTIONS—conid.
U.S.0. Subject CoLuMNs
No. U.8.2. Subject CoLUMNS
2084 GaugaanHOsme New No.
Delh . 6451-52 2113 Sugar mill in Tripura . 6469
2085 Resldenm! bulldmgs in 2114 Death of calves in Tripura 6470
Hirakud Project canalarea 6452 2115 Floods in the Mahanadi 6470
2086 Sugar recovery in Bihar 2117 P& T building in TII"II\"I.I'I-
U.P. and Punjab . 6452-53 7 namalai ns 6471
2087 Horticulture in Punjab 6453 2118 Cooperative Sugar Mill in
2088 ‘Train halt at Semar Kheri Madras . . . 6471-72
station . - 6453-54 2119 Research on oral contrace-
2089 Dpubling of track . 6454-55 9 plives . . 6472
2090 dem license fee . . 6455 2120 Devclopment of 0|I sccds
2091 International Air Trans- in U.P. . . 6472-73
port Association . 6455-56 2121 Tobacco cultivation in
2092 Bridge over Barapulla u.Pp. . . . . 6473
Nallah . - 6456-57 2122 Over-bridge at Rac Bareli 6473
2093 Kirishi Pandits : . 6457-58 2123 Hindustan-Tibet road . 6473~74
2094 Railway linesin  Madras 2124 Labourers on Hindustan
State . . . 6458 Tibet road . . . [6474-75
2095 Visits of foreign dxgm- 2125 Making Hindustan Tibet
taries to L.AR.I., New road on All weather road 6475
Delhi . . . - 6457-58 2126 Train collision near Shnha-
2096 Agricultural Research posts 6459 dra . 6475
2097 Declhi F.]cctric Supply 2127 Sugar facmrlcs in Bllur . 6476
Undertaking . . 6459 2128 Beas dam project . 6477
2098 Director of Regulations 2120 Sal . . 6
and Information in C.A. 9 Seloons 477
Department . £460 2130 ?;;\;la train Colllsmn near 64k
x . .
2099 Tractors for reclamation 21
. 1 31 Sickness ucrnﬁmtea b
;’f 1‘:‘:‘ " CL“-"“I' - 6461 Vaids in Union territorics 6478-79
2100 oignaller Incharge Impha " 2132 Sungri-Rorhu road in
Telcgra?h O‘ﬂi“ : o 64f1-62 Himachal Pradesh . 6479
2101 Street lighting in Imphal 6162 2133 Bridge over river Pabbar in
M“H‘C'P‘f]“} ared : 4 Himachal Pradesh . 64%0
a102  Cooperative farms 6462-63 2134 National Savings Stamps 64%0-81
2103 Hotel industry . . 6463 2135 LExport of sugar . . 6481-82
2104 Law Assistants and Ins- 2136 Medical College in Mudhyu
pectors in E‘imar'ml‘ 61636 Pradesh . 6482-83
nwa
?"p’rmﬂﬁ( om Madhya 4 4 2137 Agncult;:,rald Lollegcn in
210 ugar mills i : . Madh; s h 648
3 Prfc-llcsh . : - 6464-65 s Frades 493
‘2106 Conversion of Chhindwara- CALLING ATTENTION
Parasia and Chhindwara- TO MATTER OF URGENT
Nagpur section into B.G. PUBLIC_IMPORTANCE 6483--86
lines . 646566
h stations for co- . Shri Harish Chandra Mathur
e R:os;ﬁlt-cmd‘amnut 6466 called the a&t{cmion of the
Mainister of Works, Hous-
2108 Water supply for Hydera- in g
X 666 g and ply to the
. bad and S@Mcnbd 6466-67 explosion at Eau Fort in
2109 Leprosy in  Himachal Pali District of Rajasthan
Pradesh . . - 6467-68 on the gth March, 1961,
ily Planning in Hima- .
2o mscffm . . 6468 The Depulf'y Minister of
o " . Works, Housing and Sup-
2111 Midwifery  trainees in ply (ShriAnil K. Char-
Himachal Pradesh - 6463-69 da) ) made a statement in

2112 Delhi Milk  Scheme 6469 regard thereto.
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PAPERS LAID ON THE

TABLE . ' .

(1) A copy each of the fo-
llowing papers:—

(i) Annual Report of the
Hindustan Steel Limited
for the year 1959-60 along
with the Audited Account
and the comments of the
Comptroller and Auditor
General thereon, under
sub-section (1) of Section
639 of the Companies Act,
1956.

(#1). Review by the Govern-
ment of the working of the
above Company.

(2) A copy of the Prevention
of Food Adulteration
(Amendment) Rules, 1961
published in Notification
No. G.S.R. 169, dated the
11th February, 1961, un-
der sub-section (2) of
‘Section 23 of  the
Prevention of Food
Adulteration Act, 1954.

(3) A copy each of the fo-
llowing Notifications un-
der sub-section (3) of Sec-
tion 133 of the Motor Ve-
hicles Act, 1939, making
.certain amendments to
the Delhi Motor Vehicles

- Rules, 1940:—

{a) Notification No. F. 12,76,
60-Transport published
in the Delhi Gazette dated
the 29th December, 1960.

() Notification No. F.12/
251,58-Transport publis-
hed in the Delhi Gazette
dated the sth January,
1961.

(4) A copy of Report of the

Konkan Coastal Shipping
;Scrwce% Committee, 1959-
0.

(%) A copyof the Annual Re-
Eort of the Hindustan
hipyard Limited for the
year 1959-60 along with
the Audited Accounts and
the Comments of the
Comptroller and Auditor
General thercon, under
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CoOLUMNS

6486-87

sub-section (1) of Section
639 of the Companies Act,
1958.

REPORT OF COMMITTEE
ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
PRESENTED . .

Eightieth Report was prc-
sented.

6678

CoLumNs

6488

DEMANDS FOR GRANTS 6489-6664

(1) Further discussion on
Demands for Grants in
respect of the Ministry of
Scientific Research and
Cultural Affairs concluded
and the Demands were
voted in full.

(i) Discussion on Demands
for Grants in respect of the
Ministry of Information
and Broadcasting com-
menced. The discussion
was not concluded.

HALF-AN-HOUR DISCUS-
SION . . .

Shri Chintamoni  Panigrahi
raised a half-an-hour dis-
cussion on points arising
out of the answer given on
the 2nd March, 1961 'to
Unstarred Question No.
812 regardingPrimary and
Secondary School Teachers
of Orissa.

The Minister of Education
(Dr. K.L. Shrimali) replied
to the debate.

AGENDA FOR THURSDAY,
MARCH 23, 1961/CHAITRA
2, 1883 (SAKA)—-

Further discussion on De-
mands for Grants in res-
pect of the Ministry of
Information and Broad-
casting and, voting on the
Demands and discussion
and voting on the De-
mands for Grants in
respect of the Mnmsrry of
Law

6465-72
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